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LOK SABH

Thursday, December 12, 1996/Agrahayana 21,
1918 (Saka)
‘The Lok Sabha met at one minute past Eleven ot
the Clock)

[Mi - Sprakes in the Chair)

(Interruptions)

[English]

SHRI MANORANJAN BHAKTA (Andaman and
Nicobar Islands) : | have given a notice tor Adjournment
Motion.

MR. SPEAKER : We will see after Question Hour.
I will allow you after Question Hour

SHRI MANORANJAN BHAKTA = Please try to
understand that in Andaman and Nicobar Islands, all
development works have been stopped. Thousands of
workers are now jobless. We cannot even provide
drinking water to the tribal people.

MR. SPEAKER : | understand

SHRI MANORANJAN BHAKTA : We cannot harness
the water. This is a very serious situation prevailing in
that part of the country...(Interruptions)

SHRI MADHUKAR SARPOTDAR (Mumbai North
West) This matter may be taken into consideration
...(Interruptions)

SHR! MANORANJAN BHAKTA : This is a very
unusual situation.

[Translation]

PROF. RASA SINGH RAWAT (Ajmer) : Despite being
a Union Territory, it is facing such problems
...(Interruptions)

[English]

SHR!I MANORANJAN BHAKTA : Harnessing of
drinking water to provide it to the tribal population cannot
be done. Entire development work is stopped there. In
the Andaman and Nicobar lIslands, collection of sand
and stone quarrying has been banned by the Ministry
of Environment and Forests under the CRZ Regulations.
We cannot provide drinking water to the -people
...(Interruptions)

[Translation]

PROF. RASA SINGH RAWAT : People of Andaman
and Nicobar Islands are facing a lot of problems
...(Interruptions)

[English]
MR. SPEAKER : Let me say something.

LOK SABHA DEBATES

I think, it is a serious problem. The Government
should attend to that problem. The people are in difficulty.
This matter was raised earlier also. Some solution has
to be found out. In fact, | placed this matter before the
Business Advisory Committee and the hon. Member
met me also in the Chamber to point out that the
problems relating to the Union Territories, having no
legislature have not been discussed on the floor of the
House. | am sure that the point is very valid. Since they
do not have legislatures, their problems have to be
discussed on the floor of the House. | agree with the
demand of the hon. Member and we have already
admitted a discussion under Rule 193 on the problems
ot Union Territories having no legislature. We will have
a special debate on that.

ORAL ANSWERS TO QUESTIONS

Modernisation of ATCS

-+
*301. SHRI ANNASAHIB M.K. PATIL :

SHRI G.M. BANATWALLA :

Will the Minister of CIVIL AVIATION be pleased to
state :

(a) whether in view of the recent mid air collision,
the Government propose to rhake two separate air
corridors for incoming propose to make two separate
air corridors for incoming and outgoing flights:: -

(b) if so, the details thereof;

(c) whether the Government had launched a scheme
for modernisation of air traffic control service at the
airports in Delhi and Mumbai;

(d) if so, the details of the above scheme, the
original estimated cost thereof, the target set for
completion of the scheme, the present status of the
work done under the above scheme and the time by
which the scheme s likely to be completed;

(e) whether implementation of the above scheme
has been delayed; and

(f) if so, the reasons therefor alongwith the details
of cost escalation?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C M.
IBRAHIM) - (a) to (f). A Statement is laid on the Table
of the House.

STATEMENT

(a) and (P'. The proposal for separate corridors for
unidirectional movement has been under examination
for sometime While planning modernisation of Air
Traffic Control System at Delhi, separate corridors for
incoming and outgoing traffic have been incorporated
and appropriate navigational equipment are being
installed.



3 Oral Answers

(c) and (d). The Airports Authority of india (AAl) has
embarked upon a project for the modernisation of Air
Traffic Control Services at Delhi and Mumbai and the
present estimated cost is Rs. 423.89 crores with a
foreign exchange component of Rs. 266.48 crores. The
original approved cost of the project was 209.76 crores
with a foreign exchange component of Rs. 162.05
crores. The equipment for commissioning this system is
already under installation and is being tested. This
modernised system is likely to be operational at Delhi
by ‘March, 1997 and at Mumbai Airport by June, 1997.

(e) and (f). There has been some delay in the
execution of this project. Procedural delays in the
acquisition of land, unforeseen problems like leakage
of water pipeline at Bombay Airport delaying the civil/
electrical works, change in the scope of the work due
to upgradation of the system to incorporate uptodate
traffic control facilities including satellite based future
air “navigation facilities, failure of a number of
components during installation resulting in reimpon/
replacement of damaged items, modifications in the
Radar equipment etc. have contributed to the delay in
the execution of this project. However, there is no
likelihood of any further delay. The cost estimate have
increased 'by 214.13 crores compared to the original
estimate of Rs. 209.76 crores.

SHRI ANNASAHIB M.K. PATIL : Thank you, Mr.
Speaker. The hon. Minister has already given the answer
in order.

You will find from the answer that the project
execution for the modernisation of Air Traffic Control
services has already been delayed and the result of the
delay has been a loss to the tune of Rs. 214.13 crore.
It is the penalty to the country and the people of the
country. This penalty is more than 100 per cent
escalation or increase In the cost of the modernisation
project. Moreover, there Iis also Increase in the import
component to the tune of Rs. 104.43 crore. The project
commenced, most probably, in October, 1995 but till
date nothing has been moving at speed. The hon.
Minister has given the reasons thereof. They are very
funny. He said: “Due to unforeseen problems, problems
like leakage of water pipeline at Mumbai Airport and so
on". Leakage of ordinary pipeline is not an unforeseen
reason. In addition to this, he has given many more
reasons viz., upgradation of the system. Because of
that, on the very day, a month ago, a terrible collision
took place which exposed the air safety measures in
India.

So, | want to know from the hon. Minister whether
any time-bound programme or assurance has been
given to this House for bringing in new technology by
upgrading this air safety system to the international
standards by installing a traffic alert and collision
avoiding system.- Similarly there are also some more
new censors in aeroplanes and Airports. These are the
questions | wanted to ask the hon. Minister.
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[Translation]

SHRI C.M. IBRAHIM : Hon'ble Mr. Speaker, Sir,
modernisation work for Delhi and Mumbai has been
completed by March, 1997.

[English]

SHRI ANNASAHIB M.K. PATIL : Sir, | have come
across a news item wherein solar energy has been
used as a source of energy for the planes. It has already
been tried in America, particularly, in NASA at California.
This system has resulted in a 2-hour flight in the air at
50,000 feet altitude without a pilot. This will definitely
avoid both noise as well as poliution. Thergfore, | want
to know whether the hon. Minister is aware of this system,
and if so, whether he proposes to take any step in this
regard.

[Translation]

SHRI C.M. IBRAHIM : Sir, first of all let us learn to
use the energy available then will see it later on.

[English]

As far as this is concerned, it has not come to our
knowledge. We do not have any knowledge about this.
That questions does not arise.

[Translation]

SHRI G.M. BANATWALLA : Mr. Speaker, Sir, this
action of Hon'ble Minister Shri Ibrahim Sahib is landable
that immediately after assuming the office he has taken
care of Air safety measures and has issued a statement
in this regard. You have inherited the delay caused. In
your reply you say that there has been some delay. in
fact, there has been much delay. Is it not a fact that
modemisation plan had been prepared in 1988 it self?
We must be informed as to when the plan was prepared.
Is it not a fact that its implementation work has been
assigned to a British Firm during 1990 and later that
firm has been dropped out and it has been assigned to
an American firm. That American firm had also given
assurance to complete the work by October 1995. But
it could not fulfil its assurance. Why it is so? Who is
responsible for it? A lot of discussion has taken place
on this important issue. Whether any enquiry has been
conducted? Who has been held responsible because
the cost has became double. It is not proper to wind up
the issue just by saying ‘some delay'. | would like to
know the details about the reasons for delay, the period
for such delay and the action being taken in this regard.
Alongwith it, the length of a runway should be at least
4 kms as per international standard. In Japan the length
of the runway is 5 Kms. but in our country the norm of
4 Kms is not being followed. In this regard | would like
to know as to what is being done in the name of
modernisation?

SHRI C.M. IBRAHIM : As far as the delay is
concerned, there is a way to express it ‘some delay'; if
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you elanguate the word ‘delay’ it will be a long delay
and if you say it is short it will be shortened. The scheme
was to be completed in October 1995 but when it has
not been completed | have appointed the Director
General of Civil Aviation fifteen days back to ascertain
the reasons for the delay, whether the fault is ours or
of Rathan Company. If the fault is of the company how
will they compensate the loss suffered by us and what
action should be taken against them. | have appointed
the Director General of Civil Aviation -just fifteen days
back and as soon as his report is received | will inform
you.

[English]

MR. SPEAKER : This has been discussed in the
House earlier. Let us go to Question No. 302.

(Interruptions)

MR. SPEAKER : We had a full debate on this under
Rule 193.
(Interruptions)

SHRI MADHUKAR SARPOTDAR : Sir, the word
‘Bombay’ has been used. Very often it should be
corrected as ‘Mumbai'.

MR. SPEAKER : All right. That will be corrected.
(Interruptions)

MR. SPEAKER : No, we had a discussion under
Rule 193. Q.No. 302, Shri Harin Pathak.

National Technology Mission

*302. SHRI HARIN PATHAK : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) whether National Technology Mission launched
in 1986 has achieved its goals;

(b) if so, the number of digital trunk anc automatic
exchanges modernised, the number of public
telephones in urban areas with STD/ISD tacilities
installed and the number of Directory Enquiry and Fault
Repair Service in major cities computerised; and

(c) the mechanism of providing STD/ISD Public
Telephones in urban as well as rural areas?

[Translation]

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Yes, Sir.

(b) The details are furnished as under :

(i) No. of digital/SPC trunk automatic
exchanges: 323 (as on date)

(ii) No. of automatic exchanges modernised:
8424 (from 1.4.1992 to 31.3.1996)

(iii)y Public Telephones with STD/ISD facility:
1.40,195 (as on (31.10.1996)
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(iv) Directory Enquiry Service in Major cities
that have been computerised : 75 (as on
31.10.1996)

(v) Fault Repair Service that have been
computerised : 65 (as on 31.10.1996)

(c) The STD/ISD PCOs are allotted to educated (at
least Matric/High School Pass in urban areas and 8th
Pass in rural areas) and unemployed persons. STD/ISD
PCOs to eligible applicants are allotted by STD PCO
allotment committees constituted one for each
Secondary Switching Area.

SHRI HARIN PATHAK : Mr. Speaker, Sir, the House
may be agree with me that no subscriber is happy and
satisfied with telecom services in the country. Whatever
be the claims of Hon'ble Minister or Telecom Ministry,
today the position in the country is that no subscriber
is satisfied with the telecom services. Your Ministry
launches new schemes, new drives from time to time.
Recently a ‘Mission Better Communication' drive has
been launched by the ministry. However a lot of things
can be said about the scheme as well as the difficulties
being faced by the subscribers. But | would like to ask
the Hon'ble Minister through you as to how many old
electro-mechanical exchanges are functioning in th.
country and the number out of them which have bee:!
converted into modern digital electronics exchange
under your ‘mission better communication’ and
modernisation scheme along with the number of
exchanges yet to be converted into electronic exchange.
This is my first supplementary question which | would
like to ask.

SHRI BENI PRASAD VARAMA : Mr. Speaker, Sir,
the question asked by Pathak ‘ji was related with the
establishment of a Technology mission in 1986 which
had fix Parameteres and it was also included in but it
that the manual based exchange would also be
converted into automatic one. As per my information, at
present in all district headquarters electronic exchanges
have been converted into automatic exchanges and the
progress is going on rapidly. We are also trying our
best to convert the manual exchanges as early as
possible. We have chalked out a scheme for this year
and as per this scheme in some backward areas
particularly of Eagtern Uttar Pradesh which 18 quite a
vast area, electronic exchanges would be set up by the
end of the year.

SHRI HARIN PATHAK : Mr. Speaker, Sir, | would
like to have your support and would like to draw your
attention towards the question | have asked. it seems
to me that Hon'ble Minister is not replying properly.

‘What | have asked Is this

[English]

whether National Technology Mission launched in
1986 has achieved its goals?"
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[Translation]
In his reply Hon'ble Minister says - “Yes Sit" | am

not agree with it because | am the member of the
House for the last eight years. No department can claim
today that they have achieved the target fixed by them
earlier. In the reply of first part of my question the Hon'ble
Minister says - "yes, Sir". | have got with me the annual
report of the telecommunication department. Figures
are given in the report. It has been catagorically stated
in the report that there are such 40 percent mechanical
exchanges which have not been converted into digital
exchanges. It seems that Hon'ble Minister is trying to
avoid my question. My question was straight forward
whether the target has been achieved or not Hon'ble
Minister told 'yes sir' which does not seem propet
Therefore | request the Hon'ble Minister to reply my
question after going through it thoroughly.

Mr. Speaker, Sir, the second part of my
supplementary gquestion is that the then Prime Minister
Narasimha Raoji had made an announcement in October
1994 for the educated unemployed that if they would
apply. S.T.D.- PC.O. would be allotted to them on priority
basis. | belong to Karunawati. Hon'ble Minister said
that the work 1s going on there. Accoiding to the tigures
which | have 24 thousand persons have applied for
allotment of S TD PC Os there under the scheme - but
it has been allotted perhaps only to 1500 persons
Therefore | we .iid hke to know from the Hon'ble Ministet
regarding the poition of the fake scheme which has
been launched  'he name of educated unemployed
Thousands of ap; ncations are lying pending Iin each
state and city unu=r 'he scheme.

As per Scheme it has been ensured that on
submitting the application one would be allotted the
STD/PC O By when you are going to allot them STD
and PC O and whether you are going to prepare any
time bound programme to ensure that STD-PCO would
be allotted to all within the time frame?

SHRI BENI PRASAD VARMA  Sir. there are 750
electro mechanical exchanges and 20715 electronic
exchanges functioning at present. So there is detinitely
an improvement in this regard.

SHR! HARIN PATHAK : Mr. Speaker Sir, Honble
Minister has replied “Yes Sir" that's why | had objection
because the goal has not been achieved so far

SHRI BENI PRASAD VARMA . My reply is correct
Please listen to me first. The mission which was prepated
in 1986 had fix Parameters - improvement in service,
increase the urban Public telephones. to improve the
delivery of telegrames, to provide telex on demand.
improvement in rural communication, creation of national
digital network. These are continuous process. | had
replied these in atfirmative we are progressing
continuously. That's why | have replied this My answer
is not wrong. So far as your question regarding
conversion of electro mecharical exchange into
automatic one 15 concerned you said that there has not
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been much improvement in that. According to the figures
available with me there are only 750 electro mechanical
exchangess and 20,175 electronic exchange functioning
in the country at present. We would reduce the numbers
thereof by the end of the year.

SHRI HARIN PATHAK : Mr. Speaker, Sir, my second
supplementary question was related to educated
unemployed. it has not been answered so tar.

[English]
MR. SPEAKER : That is much more important.

[Translation]

SHRI BENI PRASAD VARMA . It is not the
responsibility of my department to chalk out or enforce
the scheme for providing emplayment to the educated
unemployed ot uneducated unemployed

SHRI HARIN PATHAK 1t 1s not your 1esponsibility.
Hon'ble Prime M. .ter had made an announcement in
the House . (/nterruptions)

SHRI BENI PRASAD VARMA ' You please listen to
my complete answe! first. We have our rules regarding
allotment of PC.Os. We have made it clear that it would
be allotted only to the people who have pass<ed high
school or passed the aighth class. All these PC Os
would be allotted only to those people, our tatget tor
the current year was to provide one P.C.C for the
population of 600 in the urban area. In this way maximum
possible number of unemployed people will get
employment through it

SHRI HARIN PATHAK Mt Speaker Sir 1 have no!
been able to make understand my p..its to the Hon bl
Minister Hon'ble Prime Minister had made th..
announcement not regarding STD and PC Os rathe:
he had announced the scheme regarding educatec
unemployed that they should demand for S T booth-
by making an application within three months from
September 1994 Thousands of people have filled up
forms under the scheme | am not saying about PC.O
but STD PC O 1s a separate matter . (Interruptions)

SHRI ANANT GUDHE = Mr. Speaker, Sir. Honble
Minister has said that 140195 connections of ST/
PC O have been allotted to general Public. My question
is that what aie the norms for allotment of Public S T.D
In cities” What are the rules for it? S.T.D. booths are
allotted just by a distance of 100 feet Where there
should be 30 telephone booths. 200 general telephones
are existing Are there no norms prescribed for it? My
second question is that my constituency Amrawati 1s a
metiopolitan constituency Metropolitan corporation is
also there There are functioning two types of system -
electronic and non electronic system. Lines are not
connected when dialed through electronic system to
non electronic system and vice-versa My quegtion Is
that the proposal which is lying in your ministty regarding
sefting up electronic system in the entire city would be
completed or not?
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SHRI BENI PRASAD VARMA : As | have said earlier
that the new scheme of the department was accepted
in 1994. At that time the target fired was that one PC.O.
would be allotted for the population of 500 but as private
operators are not getting their way into it hence DOT is
making efforts for it. As per the efforts made by as an
agreement would be reached on 600 by the end of the
year. It is not far away. One P.C.O. would be allotted on
600...(Interruptions)

[English]

MR. SPEAKER : That is why, | should not allow any
more supplementaries.

(Interruptions)

SHRI A.C. JOS : Sir, the Question is different, the
answer is different. Will you kindly give a direction to
the Minister to reply properly?

MR. SPEAKER ' You have not heard the full answer.
How can you come to that conclusion? You first listen
to the Minister.

SHRI A.C. JOS ' After listening to the Minister, | find
that they are not answering questions properly. The
questions is different, the answer is different

[Transglation]

SHRI BENI PRASAD VARMA : The question is that
PC O. has been set up in a very close proximity. Our
target was to set it up for the population of 500. One
P.C O. would be set up for the population of 600 by the
end of the year. Previously our target was to set up a
PC O. for the population of 500 by the end of 1997 but
the target is not being achieved. You have said about
your constituency. The question is not for the
constituency but you give it in writing separately. We
will consider that seriously...(Interruptions)

(English]
MR. SPEAKER : | know that it is important. But it is
not possible.

(Interruptions)
[Transiation]

Telephone Tapping

+
*304. DR. T. SUBBARAMI REDDY
SHRI VIJAY GOEL

Will the Minister of COMMUNICATIONS be pleased
to state -

(a) whether the Government propose to amend
Telegraph Act, 1885 so that the tapplng of telgphones
of political leaders, political parties, journalists and
social workers and censoring of their !etter; may be
checked keeping in view such allegations being made
from time to time; and

AGRAHAYANA 21, 1918 (Saka)
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(b) if so, the progress made in this req:id - tar?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) No, Sir, there is no proposal to
amend the Indian Telegraph Act, 1885 with regard t
tapping of telephones as enough safeguards are
available in Section 5 of the Act. Censoring of letters 1s
not governed by Indian Telegraph Act.

(b) Does not arise in view of (a) above.

[English]

DR. T. SUBBARAM! REDDY : Sir, | would like to
draw the attention of the hon. Minister to this very
important subject. He has given a reply that he has no
proposal to amend this Act.

As we all know, even as per the Indian Telegiaph
Act, 1885, the Government has got the right to have the
tapping in the interests of sovereignty, integrity and
also security of the country or for maintaining publc
order or for preventing incitement of offences. No doubt,
this is a good point. But, at the same time, there are so
many occasions where the tappings have taken place.
allegations and counter allegations have been made
on political leaders, executives and various othet
persons.

Recently, as we all know, hon. former Prime Minister.
Shri P.V. Narasimha Rao's telephone was tapped. It is
a big allegation and the hon. Prime Minister had ordered
a C.B.l. inquiry asso.

Now, | would like to ask the hon. Minister, as on
today, about the state of that inquiry of Z.B.I. which was
ordered in the case of the former Prime Minister's
telephone tapping. This is my first Supplementary
question.

[Translation]

SHRI BENI PRASAD VARMA : Sir, during the last
few days, after publishing a news item in the
newspapers a demand was raised that telephones of
some leaders are being taped. Prime Minister handed
over its enquiry to the C.B.I. and the CBI has also given
its report to the Prime Minister. As per report the news
that was publishaed in the newspaper, was found as
baseless.

[English]

DR. T. SUBBARAMI REDDY : So, the House can
take the guarantee.

My second question is that the Indian Telegraph
Act, 1885 is too old. It was actually introduced before
Indapendence. Now, with the present modern system,
modern philosophy and modern civilisation, it is the
right time to consider to amend the present Act. But |
am rather surprised that the hon. Minister gives a reply
that he has no plan to amend it.

| would like to ask the hon. Minister whether, In
view df the fact that allegations and counter allegations
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are coming from various political leaders which put the
Government in an embarrassing position, he would not
think it proper for the Government to amend this Act,
which is totally outdated.

[Translation]

SHRI BENI PRASAD VARMA : Sir, my department
provides only technical facilities of telephone taping.
Ministry of Home Affairs gives approval thereof. So far
as you are talking of modernity, on the one hand we are
becoming modern in other fields but on the other hand
our national security is being jeopardised from all thing
and even internal security is jeopardised. In this
connection, it is necessary that such type of set up
should be continued but the department does not do
itself. When the Department of Home Affairs seeks our
permission, we provide it technical facility only. What
you said in this regard that it is out dated law, it is law
of English time, it is not correct. But the present Attorny
General is also of the view that there is no need of any
amendment in this Act.

[English]

SHRI P.C. THOMAS : We have a very good opinion
about the Department and the Department is capable of
doing very positive work.

Now, what has been said is about the official
tapping. As per the law, it is allowed and it is possible.
But there are so many cases of unofficial tapping which
are possible and which can be done.

This is the age of cellular telephones and now we
have so many agencies coming in this field. Is it not
time to think of a positive law by which we would have
control over the whole media in this sector

(Interruptions). The changes have to be taken into
account. Thet is why | would like to bring this aspect
also to the Minister's attention. There are two parts of
my question. One is, whether the Minister would take
int ccount the new scenario and bring out some
legislation or think of some legislation which needs to
be brought in this regard. The second part of my question
is, as | said, this is the age of cellular telephones. The
Department is not bad. We_have got a very good
infrastructure and we have got a very good work force.
Also, we have got a very good opinion about the
Department. So, why not think of giving the cellular
telephones also to the department, rather than giving
them only to private parties?

[Translation]

SHRI BENI PRASAD VARMA : Sir, | am thankful to
the hon'ble Member that he expressed our concern
through a question. | have discussed the issue Wwith my
officers today itself that tapping facility should be
developed in cellular telephones and they are trying
their best for this. There is no facility of tapping in
Cellular telephone now, but we do understand the need
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of tapping technology therein. When there comes up a
point of our internal security or national security here,
there is no arrangements for monitoring. We would make
such arrangements in our technical machinery very soon.

[English]

SHRI P.V. RAJESHWAR RAO : Sir, four months back,
in Andhra Pradesh, they have given cellular phones
and many people bought them but they are not in
operation. Whenever we talk to the persons concerned,
they say that the Department has not finalised the things
and they have not given the permission. For the last
four months, the phones have become only ornamental
People are having the phones but they are not in
operation. So, | want to know whether the Government
is going to take any action in this regard and decide the
things immediately.

[Translation]

SHRI BENI PRASAD VARMA : Sir, | think that this
question is not basically related to the main question
But we would ask the department to look into the
suggestion made by the hon'ble member.

[English]
TV System with the Help of INSAT 2C

305. SHRI SANAT MEHTA : Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state :

(a) whether Doordarshan proposes to club together
DD 3 and Movie Club, the movie channel, to beam the
channel via one of the transponders allotted to the
national broadcaster on INSAT 2C;

(b) if so, the details thereof;

(c) the improvements likely to be made in television
system with the help of INSAT 2C;

(d) whether proposals have also been received in
this regard;

(e) if so, the details thereof; and

(f) how far it is likely to ensure longer telecast
hours and help in generating more revenue?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (f). A statement is laid on the table of
the House.

STATEMENT

(a) and (b). Yes Sir. The Movie Club channel has
been clubbed with the DD 3 Channel w.ef. 1.11.1996
on C-3 Transponder of INSAT 2C Satellite.

(c) Transmission from C Band Transponders of
INSAT 2C has not only improved the quality of this
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channel due to high power of the satellite but also
made it easier for the cable operators to receive
maximum number of Doordarshan services on the
satellite.

(d) and (e). Yes Sir. A number of proposals for
allotment of slots in sponsored category on the
reformatted DD 3 Channel has been received by
Doordarshan. This indicates that the channel has started
becoming attractive to the sponsors.

(f) While the clubbing of the two channels has
already resulted in a daily transmission of over 12 hrs.,
the gradual introduction of new programming, most of
it in the sponsored category, has also resulted in the
generation of commercial revenue from the programmes
being telecast on this Channel.

[English]

MR. SPEAKER : Yes, Shri Sanat Mehta. Any
question? No supplementary?

SHRI SANAT MEHTA : No, Sir.
MR. SPEAKER : So. you are satisfied.

SHRI RAM NAIK : He is satisfied with the non-
performance of the Government, Sir.

SHRI A.C. JOS : Sir, the question is regarding
clubbing of the channels. It is a very good suggestions
to put the channels together. The question is that
Doordarshan is relaying the programmes to different
places. So, many small relay centres have been
established by the Ministry of Intormation and
Broadcasting. The arrangements have been completed
and are expecting commissioning. | understand that
there are more than 600 posts which have fallen vacant.
New posts are being created for providing staff to the
relay centres. Because of lack of staff, the relay centres
are not operating or functioning. | would like to know
what steps the Government is taking for sanctioning the
staff for these centres and making the centres function
as early as possible.

SHRI C.M. IBRAHIM Sir, specifically this
supplementary does not arise from this Question.

SHRI A.C. JOS : Sir, | am talking about Kerala also.
The relay stations at Thodupuzha, Kanjirapalli,
Devikullam etc. have been completed but not yet
commissioned due to lack of staft.

MR. SPEAKER : He has just started the answer.

SHRI C.M. IBRAHIM : Sir, when | took charge of this
Ministry, | had requested the Finance Ministry to give
clearance for about more than 1,200 jobs. They have
given the clearance and for about 50 per cent of the
posts, we have started the recruitment. With regard to
some of the posts which are to be filled up through the
U.PS.C., we have requested the U.P.S.C. to expedite

the recruitment.
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Sir, | want to assure that whatevet jobs have been
completed, whether LPT or HPT. we are taking steps to
inaugurate them as early as possible.

[Translation]

SHRI VIJAY ANNAJI MUDE : Mr. Speaker, Sir, many
relay centres have been opened in the country, but the
adequate number of employees are not there. While
there should be 22 employees, there are only 2
employees working. | would like to know from the
hon'ble Minister whether the Government have any such
scheme to recruit the employees in adequate number
for those centres where foundation stone is laid and
relay centres have been inaugrated betore the election?
At the same time, does the Government have any
scheme regarding opening relay centre?

SHRI C.M. IBRAHIM ' Speaker, Sit, what the hon'ble
member is speaking that there is shortage of staff, is
correct. Approval for recruitment has to be sought from
the Ministry of Finance. We have started recruitment
work. As soon as the recruitment work starts, the work
of staff posting would start.. (Interruptions)

SHRI VIJAY ANNAJI MUDE : Sir, what will happen
to those centres where foundation stone is put up?

MR SPEAKER : The position is that sanction trom
Ministry of Finance has come The UPRS.C has been
ordered and process for recruitment has been started.

SHRI VIJAY ANNAJI MUDE : | would like to ask
what is the Government doing for 3rd and fourth classes
employees? U.P.S.C. would be searching for scientists.

SHRI C.M. IBRAHIM : At headquarters level Deputy
Director of television and Chief Engineer have been
asked to make local recruitments. This order has been
conveyed from our side.

SHRI VIJAY ANNAJI MUDE : When was it conveyed?

SHRI C.M. IBRAHIM : | can tell you the exacl-date
after going through the records.

[English]

MR. SPEAKER : | have given the floor to Shri Pradip
Bhattacharya. | know that this is a big problem. | have
myself faced this problem. There is a problem on every
side.

SHRI PRADIP BHATTACHARYA : Sir, there are so
many engineering statf people who have qualified.
Some of them are taken in Calcutta Doordarshan as
casual staff, but they have not yet been given any
permanent post. | would like to know whether the
Minister is thinking to give them any permanent post or
not.

[Translation]

SHRI C.M. IBRAHIM : It is correct that there is
shortage of Doordarshan staff. | would like to say that
we are not going to retrench any employee working in
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my department, who has worked for more thus three
years, and the would be absorbed there.

[English]
SHRI PRADIP BHATTACHARYA : Many instances,

MR. SPEAKER : Now that the Minister has given an
assurance, you can give the list to him.

[Translation]

SHRI RAM KRIPAL YADAV : Mr. Speaker, Sir,
recently “Doordarshan Kanya Studio” at Patna has been
constructed by spending lakhs of rupees. Studio was
started and it was stopped immediately after its inception.
Studio is lying closed, employees are idle and as a
result thereof equipments are getting out of order. |
would like to know from the hon'ble Minister that the
studio which is closed down, by when it will be restarted?

SHR! C.M. IBRAHIM : Mr. Speaker, Sir, hon'ble
member has brought this point into notice through you,
| will see it...(Interruptions)

SHRI RAM KRIPAL YADAV : Sir, the Minister has
put off my question. He has not said by when it would
be got done. Time limit has not been fixed in this regard
whether it would be done in one month, two months or
four months?

[English]

MR. SPEAKER ' The Minister has said that he would
look into it

[Translation]

SHRI C. M. IBRAHIM : | would not like to fix the time
limit because at present. | have no idea about the
quantum of defects in the equipment, and after
going through it, it can be said by when it will be set
right.

SHRI RAM KRIPAL YADAV : It is not out of order,
the entire building is constructed.

MR. SPEAKER : You should go to the Minister and
get a date of inaugration from him

SHRIMAT!I SUSHMA SWARAJ : Mr. Speaker, Sir, the
Minister has admitted in reply of part A and B of the
question that he has clubbed DD 3 channel and Movie
channel. Mr. Speaker, Sir, you have yourself been a
minister of this ministry and you know about DD 3
channel view...(Interruptions)

MR. SPEAKER : This question is to be asked and
that is why | am giving this opportunity to you.

SHRIMAT!I SUSHMA SWARAJ : Mr. Speaker, Sir the
concept ot DD 3 channe! has been made in a quite
different channel. After having clubbed the movie
channel into this, he has changed that conception
completely There is already an allegation on
Doordarshan that it shows too much film based
programmes He made also DD 3 channel a routine
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film based programme of that nature, but during our 13
days period we had also wished that whatsoere!
propaganda that had been prevailing against India at
international level could be combated by us by making
DD 3 Channel a medium. But he made a thing like film
based programme by putting aside all those concepts.
I would like to ask the Minister whether he will be
pleased to make efforts for reviving the basic conception
of DD 3 channel by removing movie club channel?

SHRI C.M. IBRAHIM : The question which you have
raised is a very good question. At first, it was thought
merely for four hours. We have thought it for 12 hours.
Now, it will last for 12 hours. The movie, sports and
education will last for 12 hours. We have asked the
department of education that we will provide five hours
for it. You give us programmes, we are ready to show
that.

Not with standing what ever loss we had incurred
on international channel it should be made up through
participation with Private Doordarshan and we (DD3)
have directed our department to that eftect since it is
now being viewed only in four metropolitan cities. If it
is to be shown in other cities, if HPT is to be made, we
require ten crore rupees and if one LPT. is to be made
we, we require one crore rupee. We want that majority
of shares that are there should be kept with Doordarshan
and let there be a minor partner with it and also raise
the recognition of the International Channel and telecast
the DD-3 programmes effectively. Movie club will go on
air only for 2-3 hours, we are not going to telecast
movies for 12 hours it would cover sports programmes
also...(Interruptions)

SHRIMATI SUSHMA SWARAJ : Sir, which movie
will end within one hour. Why are you saying it will go
on air for one hour, only one movie takes atleast 3
hours, and you are saying it will go on air for one or two
hours. Speaker Sir, It was meant to be the Channel of
Art and culture, they made it a Channel of fimy culture,
and he is justifying that it will go on air for one-two
hours only...(Interruptions)

SHRI C.M. IBRAHIM . Now, each and every one
has one's own choice. some are vegetarian and some
are non-vegetarian. How can | make it compulsory.

SHRI CHAMAN LAL GUPTA : Speaker Sir, | want to
tedt\to honourable Minister through you that two-thud
aréa of Jammu and Kashmir receives programme
telecast by Pakistan's T.V. centres while Doordarshan ot
India our own Doordarshan does not cover there parns
of J and K. | want to know from Hon. Minister as to what
he is doing to cover two-third part of Jammu and Kashmi
valley which includes the whole Rajauri, area of Puncch.
whole are of Doda which do not receive Doordarshan
programmes at all, and hon'ble Minister himself has
experienced it. He has assured 3 times that we would
install high-power transmitter despite that these are not
installed.



17 Oral Answers

SHRI C.M. IBRAHIM : Sir, Hon'ble Member is
absolutely correct. We understand this thing that not
only Pakistan but other countries are also taking interest
in this country. We also want to check it effectively. We
want to activise DD-3, so that atleast HPT is installed
which should carry out an international propaganda as
well as check their anti-propaganda.

As | have stated earlier, that if we increase the
range by installing HPT, it needs 10 crore Rupees. You
would be glad to know that Doordarshan has earned
80 Crore Rupees more in comparision to what it earned
last year .nd this money has been earned within last
six months only...(Interruptions) We would try to install
HPT in boider areas, J and K, Gujarat and Punjab, and
those places where signals of Pakistan's are
received .. (Interruptions)

PROF RASA SINGH RAWAT : Also install on the
border of Rajasthan...(interruptions)

[English]
MR. SPEAKER | know that this very important.

[Translation]

SHRI GANGA CHARAN RAJPUT : Speaker Sir,
Revolutionary changes have taken place in the field of
media but all the serials which are an air reflect the
picture of high class. Society only whethe. it is Junoon
or Swabhiman, none of the serials reflects pain of the
poor people. Remaining other serials encourage pump
and show, superstitions. sorcery etc. In this connection
I have given notice for a question but that did not come
up 1n the list tcr written reply and Minister did not reply
satistactory | thrtough you want to know from the Minister
whether such serials would be encouraged which reflect
the pain of poot people and whether superistions and
pump and show shown in the serials would be
discontinued. (Interruptions)

MR. SPEAKER : Why are you repeating.

[English]

Why are you repeating the something? You are
making a suggestion and you are not asking a question.

[Translation]

AN HONOURABLE MEMBER : You have but a good
question.

MR. SPEAKER : No question has been asked.

[English]
MR. SPEAKER : The suggestion has been noted
down by the Minister
(Interruptions)

MR SPEAKER Do you have an answer for that?
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[Translation]

SHRI C.M. IBRAHIM : Your information is very useful,
I will keeep it in mind.

[English]

SHRI AMAR ROY PRADHAN : Mr. Speaker, Sir, the
hon. Minister is speaking about the clubbing of DD 3
and the Movie Channel. We are from an area where we
cannot see even the DD | channel. You would be
astonished to know that in the Northern parts of West
Bengal, particularly in Darjeeling. Jalpaiguri and
Coochbehar, the Bangladeshi TV programmes are
visible, the Nepali TV programmes are visible and after
a few days even the Chinese TV programmes would be
visible, but not the Indian TV programmes! | do not
know when the TV Centre at Siliguri, where construction
has been completed, is going to be opened so that the
people in North Bengal will have these facilities and
can watch either DD 1 or DD 2 or DD 3 or any clubbing
of it.

MR. SPEAKER : Do you have any information about
Siliguri TV Centre?

SHRI C M. IBRAHIM : There is a real problem as far
as the North-Eastern States are concerned.

SHRI AMAR ROY PRADHAN
North Bengal

SHRI C.M. IBRAHIM : As tar as that particular area,
which the hon. Member has mentioned, is concerned.
I do not have any information. | will furnish the information
to the hon. Member

MR. SPEAKER : Let us go to Question No 307 ot
Shri Ram Nagina Mishra. It is time to gc by train.

| am referring to

[Trans/ation]
Construction of Railway Bridge

*307. SHRI RAM NAGINA MISHRA
Minister of RAILWAYS be pleased to state :

(a) whether a railway bridge has been constructed
in Chitauni in Pudrauna district in Uttar Pradesh
whereas a roadbridge was also simultaneously
proposed;

Will the

(b) if so, the time by which the road bnidge is likely
to be constructed; and

(c) the reasons for delay?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) Yes. Sir.

(b) and (c) Substructure of Rail-cum-Road Bridge
was completed simultaneously and Rail Bridge has been
commissioned Road Bridge Superstructure consisting
of girders and road deck will be taken up once the co-
sharers viz . Ministry of Water Resoutces and Bihar
Government come up with then share of funds and it
will take two years for completion thereafter.
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SHRI RAM NAGINA MISHRA : Speaker Sir, | would
like to know from the Minister the share of the Ministry
of Water Resources to be borne in the amount earmarked
for construction of road-bridge and whethet Government
of U.P. has given its share or is it outstanding? You are
running Govt. in Bihar, you are running Govt. in centre
and you are also running Government in U.P. All of you
have contributed a lot in construction of this bridge. |
would like to know from the Minister whether he is
using his influence in Bihar Government and obtaining
that amount from the Ministry of Water Resources to
construct the bridge without any delay. What is the
reason for not giving the amount by the Ministry of
Water Resources so far?

SHRI RAM VILAS PASWAN : Speaker, Sir, as
regards the Ministry of Water Resources only 22.53
Crore Rupees are outstanding against them. U.P. has
given their share. M/o Railway had to give Rs. 76.14
crore. We have given Rs. 93.58 Crore inplace of Rs. 76
Crore. Rs. 17 Crore more has been invested. Rs. 4.73
Crore are outstanding against Bihar Government. Bihar
Govt. has promised that they would pay this amount in
the year of 1996-97. As regard the M/o Water Resources.
| talked to them personnally, in this regard our officers
were kept in touch from time to time. Earlier, Mr. Shukla
was the Minister of the M/o Water Resources, | also
talked with them on my own. | also talked to Mr.
Janeshwar Mishra, he told that he would take action in
this regard as soon as possible. After getting ths amount
from the Planning Commission he will allocate it.

SHRI RAM NAGINA MISHRA : Speaker Sir, Bagaha-
Chitauni Railway bridge was constructed. Now you are
going to convert it in to broadgauge. That route goes to
Kaptanganj and Gorakhpur. From Kaptanganj, Metre
Line goes for Seewan. It is a small part and small line.
Will you convert it in broad gauge. it so, when? Besides
this, this route was connected to Chitauni. Chitauni-
Bagaha Railway bridge was constructed before five km.
taking diversion from Paniyama. Now train is going
from there this is the demand of the people of that area
and the delegation has also met you. You have promised
that Rail will operate up to Chitauni. Are you going to
fulfil their demand and are you going to start broadgauge
from Kaptanganj to Seewan.

SHRI RAM VILAS PASWAN : Suggestion given by
honourable Minister will be considered.

[Translation]

Foreign Investment for Generation of
Jobs in India

*309. SHRI NAWAL KISHORE, RAI : Will the
Minister of LABOUR be pleased to state .

(a) whether the attention of the Government has
been drawn to the news-item captioned "Government
would not let industry eat up jobs" appearing in the
‘Financial Express' dated September 22, 1996,
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(b) if so. whether atter initiation of liberalisation
policy and consiquent foreign capital mvestments in the
country the percentage of generation of jobs in the
country has not picked up;

(c) if not. the details of total foreign capital
investment in the country during the Eighth Five Year
Plan uptill March, 1996 alongwith the details of
percentage of additional jobs generated as a result
thereof, year-wise,

(d) whether due to the influx of foreign capital and
latest technology from abroad the percentage of
generation of jobs has came down; and

(e) if so, the details thereof?

[English]

THE MINISTER OF LABOUR (SHRI M
ARUNACHALAM) : (a) to (e). Statement is laid on the
Table of the House.

STATEMENT

(a) Yes, Sir.

(b) to (e). Employment in the organised sector which
was of the order of 25.7 million as on 31.3.1991 has
gone up to about 27.7 million as on 31.3.1996. Detailed
study on the effect of foreign investment on employment
or unemployment has not been made.

SHRI NAWAL KISHORE RA! : Speaker Sir, the reply
iIs given by the Hon. Minister is not satisfactory. Since
the introduction of New Economy Policy in 1991 and
liberal policy came into force, country is leading towards
Unemployment. In this house, the then Govt. told that
the technology to be developed and to be brought in
India would be labour-oriented. It was also stated that
we would take positive steps to solve the problem of
Unemployment.

During the last 5 years. what progress we made, is
not clear from the reply of the hon. Minister. It is admitted
in it that employment is increase by 1.1 percent Survey
was not conducted in this regard. | would like to know
from the Hon. Minister the number of opportunities ot
employment increased with the labour oriented
technique foreign investment in last five years. House
should be intimated clearly in this regard that if there
is any scheme by which Unemployment could be
minimised?

[English]

SHRI M. ARUNACHALAM : Sir, after the introduction
of the New Economic Policy in 1991, there was a
concerted move towards permitting the greater role of
foreign capital in India to supplement the domestic
resources including technology. From 1991 onwards,
certain high priority industrial sectors allowed automatic
foreign equity participation of up to 51 per cent. Today,
these high priority sectors include 35 industries which
are mostly manufacturing industries with the exception
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of the software, hotel and tourism industries in the
services area. This has created employment
opportunities. If you see the unemployment rate, it has
created employment opportunities. If you see the
unemployment rate, it has come down considerably. In
1987-88, the overall unemployment rate is 3.77 per
cetn. In 1993-94, if you see it, after the introduction of
the New Economic Policy, it has come down to 2.56 per
cent. Therefore, this New Economic Policy has helped
to create employment opportunities.

[Translation]

SHRI NAWAL KISHORE RAI : Speaker Sir, it is
requested to Hon. Minister to increase the opportunities
of employment through foreign investment and what he
quoted in his reply, is unsatisfactory. It is requested that
foreign investment may be increased in our country. But
the Government has not cleared to what extent
unemployment was removed by abour oriented forign
investment. | want to know from the Hon. Minister
whether any time bound, planned programme has been
chalked out to bring down the unemployment

[English]

SHRI M. ARUNACHALAM : It is up to the Planning
Commission. They have to chart out the programmes.
There are Departments which are creating employment
opportunities. The Urban Affairs and Employment
Department has been creating employment opportunities
in the urban areas. The Rural Development is creating
employment opportunities in the rural areas.

[English]
Transportation of Cement

+
*310. SHRI BASU DEB ACHARIA :

SHRI ANIL BASU :
Will the Minister of RAILWAYS be pleased to state:

(a) whether it is a fact that Railways cannot provide
wagons to the cement industry for movement of coal to
cement plants and to transport cement out of cement
plants and that despatch of cement by rail is declining
every year;

(b) whether it is also a fact that transportation of
Coal and Cement by Road instead of by Rail means
additional oil import of Rs. 2500 Crores a year in foreign
exchange;

(¢) if so, what action the Government has been
taking to take over transportation of these two bulk
commodities, to get back their due revenue of Rs. 8495
crores and to reduce oil import by Rs. 2500 crores a
year; and

(d) if not, the details of actual shortage in. rail
transport, actual loss of revenue and actual additional
oil import involved and action taken to prevent them?
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[Translation]

THE MINISTER OF RAILWAYS (SHR! RAM VILAS
PASWAN) - (a) to (d). A Statement is laid on the Table
of the Lok Sabha. :

STATEMENT

(a) At present. there is no difficulty in clearing the
traftic offered by Cement plants for movement of cement
or for movement of coal to cement plants. There have
been occasions in the past when wagon difficulty was
experienced. However, despatch of cement by rail
increased every year as compared to the preceding
year except during 1992-93 and 1994-95.

(b) The statistics referred to are not available. At
present, Railway have adequate wagons to transport
coal and cement.

(c) and (d). The tequirement of wagons is reviewed
continuously and whenever wagon shortage is felt,
additional wagons are acquired. Steps taken to improve
loading of bulk commodities include induction of
container service for movement of cement, introduction
of crack rakes of air-brake stock on specified circuits
with intensive maintenance to give extended run,
intensive monitoring at terminals for loading and
unloading to reduce detention to wagons etc. These
measures have brought about improvement in wagon
turn round and thereby improved overall availability of
wagons for freight traffic. The actual loading of total
coal, coal for “others” including cement sector and
loading of cement for the current year, upto October,
1996, is more than the pro-rata target for the current
financial year as well as the actual loading during the
corresponding period of 1995-96.

[English]

SHRI BASU DEB ACHARIA : Sir, he has admitted
that there was some shortage of wagons...(Interruptions)

[Translation]

SHRI LALMUNI CHAUBEY : Mr. Speaker, Sir, | have
given notice regarding the breach of privilege.

MR. SPEAKER : Question Hour is going on at
present why do you put it now?

[English]

SHRI BASU DEB ACHARIA : | am putting a
supplementary question...(Interruptions) He has admitted
that there was some shortage of wagons and because
of that, the movement of cement from the industrv to the
consumers was affected. There was a news item in the
month of September saying that the cement
manufacturers had decided to close down some of their
plants because of non-availability of sufficient number
of wagons. Cement is one of the bulk freight traffic of
the Indian Railways.

12.00 hrs.

In order to increase the availability of wagons, may
! know from the hon. Minister whether he will take steps
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to supplement the wagons in addition to containers to
the cement manufacturers so that the supply of cement
is not affected in future?

MR. SPEAKER : Do you want an answer?

[Translation]

SHRI RAM VILAS PASWAN : Speaker, Sir, the News
Itern, that was referred to relates to last year. This year
we do not have any scarcity ot wagons and we want
that Cement Industry may demand wagon from us and
we would supply them.

[English]
MR. SPEAKER : Question hour is over.

[Translation]

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : Mr. Speaker, Sir, we would thank
you that today's Question hour had been the best
Question hour of this session.

WRITTEN ANSWERS TO QUESTIONS
[Translation]
Recovery of outstanding dues

*303. DR. RAM LAKHAN SINGH :
SHRI MOHAN RAWALE :
Will the Minister of RAILWAYS be pleased to state:

(a) whether the railways have decided to transport
coal form coal pitheads to thermal power houses only
on pre-payment freight charges;
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(b) if so, the details thereof;

(c) the total amount the NTPC, the DESU, the State
Electricity Boards and Private Power Stations owe to
the railways as on September 30, 1996 separately zone-
wise; and

(d) the steps being taken by the railways for
recovery of these dues?

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) Yes, Sir.

(b) Instructions have been issued that with effect
form 1st October, 1996 the freight for coal consigned to
the Power Houses and the State Electricity Boards
should be paid in advance. However, in 1espect of
Badarpur Thermal Power Station of National Thermal
Power Corporation, this condition would take effect from
1st January, 1997.

(c) Details are given in the enclosed statement.
(d) The following steps have been taken :

(i) Decision to make payment of freight
in advance compulsory for transport of
coal so as to avoid accumulation of dues in
future;

(ii) As regards outstanding freight charges, a
Committee of Secretaries has been asked to
examine the manner in which the dues could
be liquidated;
(iii) In so far as outstanding dues in respect
of demurrage, and maintenance charges
and other miscellaneous charges are
concerned, their clearance is a continuous
process and dues are cleared as per
procedure in force.

STATEMENT

Dues recoverable from Power Houses/Electricity Boards-Railwaywise As on 30.9.96

(Rs. in crores)

S No. Name of State Electricity As on CR ER NR NE NF SR SC SE WR
Bd./P.Houses 30.9.96
1 2 3 4 5 6 7 8 9 10 11 12
1. N.T.PC./Badarpur T.P.S. 711.12 0.06 711.06
2. Delhi Elect. Supply Undertaking 86.31 86.31
3. Haryana State Electricity Board 71.00 11.32 59.68
4. N.T.P.C./Others 50.85 2.17 47.93 0.75
5. U.P. State Electricity Board 47.58 13.89 3254 1.14 0.01
6. Punjab State Electricity Board 37.97 37.97
7. Maharashtra State Electricity Bd. 31.35 2294 0.14 8.27
8. A.P. State Electricity Board 29.97 2997
9. W.B State Electricity Board 29.28 2.76 26 52
10 Gujrat State Electricity Board + 10.86. 10.85
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1 2 3 4 5 6 7 8 9 10 11 12
11. Assam State Electricity Board 6.91 6.91
12. M.P. State Electricity Board 414 4.09 0.05
13. Bihar State Electricity Board 3.94 375 0.19
14. Private Power House Sabarmati 2.54 2.54
15. Tamilnadu State Electricity Board 1.29 1.29
16. Rajasthan State Electricity Board 1.19 1.19
17 Karnataka State Electricity Board 0.07 0.07
18 Orissa State Electricity Board 0.00
Total 1126.37 52.3 41.22 944.09 0.2 6.91 129 3083 23484 1459
[English] ] >
Asian Development Bank Loan 6. Barabanki
. 7. Basti
*306. SHRI PRABHU DAYAL KATHERIA : Will the Bahraich
Minister of COMMUNICATIONS be pleased to state 8 anraic
in) whether the Asion Development Bank has S Bhad?l
recently approved a loan to provide public telephones 10. Devaria
i villages i Uttar Pradesh; 11, Etawah
(b) it so, the details including terms and conditions 12.  Ferozabad
thereot; and 13. Farrukhabad
(c) the time by which the work in this regard is 14. Fatehpur
likely to start? 15. Ghazipur
THE MINISTER OF COMMUNICATIONS (SHRI BENI 16. Gonda
PRASAD VARMA): (a) Yes, Sir. 17. Gorakhpur
(b) By this loan about 31788 Villages of 42 districts 18, Hamir pur
ot Eastern UP Telecom Circle will be provided with one 19 Hardoi
public telephone in each villlage. The details of districts ’
which are be covered are given in the enclosed 20. Jalaun
statement. The loan has been taken under Standard 21, Jaunpur
Terms and Conditions of the Bank. The repayment period 22 Jhansi
is 24 years including a grace period of 4 years. 23 Kanpur
(c) The work under this project may start by 2nd 24. Kanpur Dehat
half of 1997. 25 Lakhimpur
26. Lalitpur
STATEMENT P
27. Lucknow
Details of Districts of UP (East) Telecom Circle to be 28. Maharaj Ganj
provided with village public Telephones with the help 29 Mainpuri
of Asian Development Ban.l<_l~.9an . 30.  Maunath Bhanjan
SI. No. Name ot Districts 31. Mahoba
p " 32. Mirzapur
N ! —_— 33. Pratap Garh
1. Ambedkar Nagar 34. Patrauna
2. Allahabad 35. Raibareilly
3. Azam Garh 36. Shahjahan Pur
4. Ballia 37. Sidhartha Nagar
5. Banda 38. Sitapur
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39. Sonbhadra
40. Sultan Pur
41. Unnao

42. Varanasi

Maintenance Centres For LPT, Kerala

*308. SHRI KODIKKUNNIL SURESH : Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) whether the Government propose to set up
Maintenance Centre for Low Power Transmitters in
Kerala;

(b) if so, the details thereof, location-wise;

(c) whether proposals have been received for setting
up this centre at Adoor in the State;

(d) if so, the details thereof; and

(e) the details of new transmitters proposed to be
set up in the State, location-wise?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) There is presently no proposal to set up
additional Maintenance Centres of Doordarshan in
Kerala.

(b) Does not arise.
(c) Yes, Sir.

(d) Three Maintenance Centres, one each at Cochin,
Cannanore and Trichur are functioning in the State of
Kerala. While there is no approved scheme at present
to set up a Maintenance Centre at Adoor in Kerala, the
same can be considered at an appropriate time
depending upon the repuirement vis-a-vis establishment
of new Low Power/Very Low Power TV Transmitters in
the region.

(e) A High Power TV Transmitter (permanent set up)
project at Calicut and three Low Power Transmitter
projects, one each at Thodupuzha, Adoor and Attapadi
are presently under implementation in the State of
Kerala. In addition, an HPT project at Cannanore and
four Low Power/Very Low Power TV Transmitter projects
at Pala, Erattupetta, Mundakayam and Cannanore (DD
Il) are envisaged to be set up in the State subject to
availability of resources and other infrastructural
facilities and inter-se priorities.

Disinvestment in Air India
*311. SHRI RAMESH CHENNITHALA : will the
Minister of CIVIL AVIATION be pleased to state :

(a) whether there is any proposal to disinvest the
equity capital in Air India;
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(b) if so, the details thereof;

(c) the percentage of equity capital proposed to be
disinvested;

(d) whether any plan has been drawn up for the
expansion of Air India capacity in terms of fleet etc. in
the context of disinvestment; and

(e) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI CM
IBRAHIM) : (a) to (c). The Air India Limited figures in the
list of 40 Public Sector Enterprises (PSEs) referred by
the Government to the Disinvestment Commission for
drawing up a comprehensive and long term
disinvestment programme for these PSEs.

(d) and (e). Air India plans to continue renewal and
expansion of its fleet, irrespective of the decision
regarding disinvestment.

Doordarshan projects in in Delhi and Bombay

*312. SHRI DINSHA PATEL :
SHRI KACHARU BHAU RAUT :

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether major projects of Doordarshan viz.
Doordarshan Bhavan, Delhi and TV expansion at
Bombay are running behind the schedule;

(b) if so, the reasons therefor;

(c) the cost escalation due to delay in completion
of these projects;

(d) the action taken or proposed to be taken by the
Government to accelerate the commissioning of these
projects;

(e) whether representations have been received for
setting up of AIR Kendras in Maharashtra;

(f) whether the Government have conducted any
survey in this regard,

(g) if so, the details thereof; and
(h) the time by which these are likely to be set up?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b). There has been some delay in
completion of Doordarshan Bhawan (Studio-cum-Office
Complex) project at Delhi and also in the project for
Expansion of TV Centre, Mumbai. The main reasons for
delay in completion of the aforesaid projects are as
under :—

(i) Doordarshan Bhawan (Studio-cum-Oftice
Complex), Delhi :-

Removal of un-authorised encroachment at the
project site and changes required to be carried out in
the approved scope of the project due to revision of
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Municipal By-laws relating to the construction of high-
rise buildings in Central District of New Delhi Municipal
Committee (NDMC) area.

(ii) Expansion ot TV Centre, Mumbai:-

Slow progress of civil works by the contractor who
was initially assigned the civil works of the project which
eventually had to be rescinded and the balance work
is now being exec-:ited by the second contractor: non-
availability of construction material for some time:;
problems of water logging/regular seeppage in the
basement: change in scope of the project etc.

fc) While the cost escalation due to delay in
implementation of Doordarshan Bhawan (Studio-cum-
Office Complex) project at Delhi is Rs. 4745.29 lakhs,
in the case of Expansion of TV Centre Project at Mumbai,
it is Rs. 1917.89 lakhs.

(d) The civil works in respect of Doordarshan
Bhawan (Studio-cum-Office Complex) at Delhi as well
as Expansion of TV Centre at Mumbai are in progress.
As per the present indications, while the Doordarshan
Bhawan (Studio-cum-Office Complex) at Delhi is
expected to be made ready by the end of the financial
year 1998-99, the project for Expansion of TV Centre at
Mumbai is expected to be made ready by the end of the
financial year 1997-98.

(e) Yes, Sir.

(f) to (h). There are at present 20 Radio Stations in
operation in the State of Maharashtra providing service
to estimated 98% area and 99% population of the State.
Some small pockets in Sindhudurg and Osmanabad
districts were reportedly not covered by any of the AIR’s
MW/FM Transmitters. However, the uncovered pockets
in Osmanabad district are expected to receive AIR
coverage from the FM transmitter at Osmanabad which
has since been commissioned on 9.12.1996. In addition,
a new Radio Station is being established at Malwan in
Sindhudurg district which is expected to be completed
during S9th Plan.

[Translation]
Re-Construction of Hotels

*313. SHRI ASHOK PRADHAN :
SHRI SULTAN SALAHUDDIN OWAISI :

Will the Minister of TOURISM be pleased to state :

(a) the total amout proposed to be spent by 'Infjia
Tourism Development Corporation on the _reconstrucuon
of hotels;

(b) whether the modernisation drive is proposed to
be funded entirely by the internal resources;

(c) it so, the details thereof;

(d) whether there is any proposal to demolish some
hotels;
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(e) if so, the details thereof and reasons therefor;

(f) whether the life of the hotels which are likely to
be demolished was evaluated at the time of construction,
and

(9) if so, the details thereof?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA):
(a) It is estimated to incur Rs. 98.11 crores on
reconstruction of Lodhi Hotel, New Delhi in the first
phase, followed by reconstruction of Janpath and Ranijit
Hotels for which schemes would be finalised in second
and third phases respectively.

(b) and (c). Yes Sir, current year's (1996-97) plan
outlay of Rs. 40 crores which includes a provision of
Rs. 17.74 crores for renovation/improvements in hotels
would be met out of internal resources.

(d) and (e). The proposal is to demolish the old
structures of Lodhi, Janpath and Ranjit hotels which
are considered not conducive for the efficient operation
of hotels. They will be replaced with new structures with
modein facilities and utilisation of space.

(f) and (g). The buildings of these hotels were
constructed in 1955-56 to be used as hotels by the
Central Govt. No. records are available with ITDC about
the evaluation of the life span of these buildings.

Shifting of Beedi Industries to Southern States

*314. SHRI VIRENDRA KUMAR : Will the Minister
of LABOUR be pleased to state :

(a) whether.beedi industries are being shifted from
Madhya Pradesh to the Southern States:

(b) if so, the reasons therefor; and

(c) the steps proposed to be taken by the Union
Government for the economic development of the beedi
labourers affected thereby?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM): (a) As per information furnished ,by
the State Government, no such case has so far been
reported to the State Labour Department.

(b) and (c). Does not arise.

Expenditure on Publicity

*315. SHRI SATYAJITSINH DULIUSHNH
GAEKWAD : '

DR. BALIRAM :
Will the Minister of STEEL be pieased to state :

(a) whether the Public Sector Undertakings under
his Ministry have been incurring huge expenditure on
publicity arbitrarily;

(b) if so, whether he has expressed resentment in
this regard;
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(c) if so, the det?ils thereof;

(d) the details of the above PSUs and the
expenditure Incurred by each of them on publicity during
the last three years, year-wise; and

(e) the steps taken or proposed to be taken by the
Government to minimise such expenditure?

THE MINISTER OF STEEL AND MINISTER OF
MINIES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
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(e). The details of expenditure incurred by the PSUs
under the Ministry of Steel on publicity during the last
three years are given in the enclosed statement.

While holding peridical review meetings to minitor
physical and financial performance of the PSUs vis-a-
vis MOU targets, it is cousomary to review, interalia,
various items of expenditure and through these
meetings suggestions are made to cut down expenditure
where required.

STATEMENT ‘
SI. No. Name of the Public Expenditure incurred on Publicity
Sector Undertaking (Bs. in_Lakhs)

1993-94 1994-95 1995-96

1. Steel Authority of India Ltd. 823.00 969.00 1767.00

2. Visakhapatnam Steel Plant 217.83 284.09 351.84

3. Kudremukh Iron Ore Company Ltd. 54.04 26.13 57.67

4. National Mineral Development Corp. 423 2.66 16.22

5. Metallurgical & Engg. Consultants India Ltd. 27.21 28.87 54 .82

6. Manganese Ore India Ltd. 165.38 12.72 16.18

7. MSTC Ltd. 13.59 . 1.90 6.36

8. Bharat Refractories Limited 2.73 359 1.41

9. Sponge Iron India Limited 0.20 1.07 0.22

10. Ferro Scrap Nigam‘Limited Nil 0.05 0.02

11. Hindustan Steel Works Construction Ltd. 4.00 4.00 8.00
[English] substantial subsidy in respect of new post offices- 66%

National Postal Policy

*316. SHRI SHANTILAL PARSOTAMDAS PATEL :
Will the Minister of COMMUNICATIONS be pleased to
state :

(a) whether the formulation of a National Postal
Policy undertaken in 1992 has been completed;

(b) i so, the details thereof;
(c) ¥ not, the reasons for the delay; and

(d) the stepe taken by the Government in this
regard?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) to (d). A formal document
incorporating the National Postal Policy is yet to be
finalised. However, the Department of Posts has been
following consistent policy in the matter of development
and operation of Postal Services in the Country. The
salient features of the policy of the Department are
indicated below.

in the matter of expaneion of podtal network in the
rural areas, the Departmesl’s policy provides for

of anticipated cost in normal rural area and 85% of the
anticipated cost in hilly, tribal and inaccessible area as
well as allows the maximum permissible annual loss to
the extent of Rs. 2400 in normal rural area and Rs.
4800 in tribal and hilly areas in the matter of upgradation
of rural Branch Post Office into a Departmental Sub
Post Office. 8041 villages including Gram Panchayats
in the Country, where opening of Post Office is justified
according to population and distance parameters, are
still without postal counter facilities and the focus of
Department's policy now is to provide new Post Offices
in these villages. In extending Postal facilities in the
Urban area financial viability is given greater importance
in the Department's policy and a newly opened Post
Office is required to be self-supporting by the end of its
first year of existence. Parameter in respect of distance
from existing Post Office is also appropriately related to
Urban conditions where the density of population is
much higher than in the rural area.

As regards delivery service in rural area, the norm
is 1 deliver articles from Branch Post Office on the
sal .e day when these are received unless there are
cons'raints of transmission arrangements. In the urban
area, ill Departmental delivery offices provide atleast
one d ‘wvery per day for both ordinary and accountable
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articles, which are supplementad by more than one
delivery in a large number of urban Post Offices, having
regard to the volume of articles and the time of their
receipt.

In the matter of all mail transmission, the Department's
pclicy is to gradually introduce automated systems in
the large nodal Centres for speedy and effetive mail
processing. The fit-1 step in this direction has been
taken with the setting up of the automated mail
processing Centres at Mumbai and Chennai respectively.

The department is also pursuing the policy of
optimising the benefits of the Post Office as an outlet of
social distribution system by performing a variety of
agency functions like small savings schemes of the
Government, payment of pension for Railway Pensioners
and Coal Miners, as also operation of the Postal Life
Insurance Organisation.

The Department's policy of modernising the Postal
service lays emphasis on counter services where
application of computer based technology is aimed at
achieving greater customer satisfaction through more
efficient and responsive counter service and enhancing
employee motivation through improved work-
environment. Provision of new value-added services for
the business/protfessional segment of customers is also
in focus for optimising the upgraded retailing capacity
ot modernised Postal counters. Computer based
technologies are also being introduced in other areas
of activity like financial services, PLI, inventory control
and Speed Post Service.

The Department's policy of modernisation through
induction of new technology is being achieved on the
basis of an extensive training programme aimed at
upgrading the skills of its employees.

The Department is also seeking to segment its areas
of activities catering for business and commercial sector
and those for meeting universal service obligation with
a view to improving quality of service and generation of
revenue.

[Translation]

Compensation to Victims of Air Crashes

*317. SHRIMATI BHAVNA BEN DEVRAJ BHAI
CHIKHALIA
DR. C. SILVERA :
Will the Minister of CIVIL AVIATION be pleased to
tate :

(a) the number of claims relating to the
compensation to the victims of air crashes during the
period from January, 1995 to November, 1996 settled
by the Government;

(b) the number and details of the claims pending
settlement;

(c) the time from which these are pending;
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(d) the reasons for delay in disposal of these claims

(e) the steps proposed to be taken for expeditious
settlement of pending claims; and

(f) the details of the specific steps taken by the
Government to provide financial assistance to the
families of the deceased in the recent mid-air collision
on November 12, 19967

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BRODCASTING (SHRI C M
IBRAHIM) : (a) to (f). A statement is laid on the Table
of the House.

(a) to (f). As per the Carriage by Air Act, 1972 the
concerned carrier airlines has to settle claims of
compensation of air crash victims. However, as regards
recent accident of 12th November, 1996, the
Government has decided to set up a cell to render legal
assistance to the next of kin of victims of the accident
with a view to ensure smooth and speedy settiement of
compensation claims.

[English]
Increase in Production Cost of Steel

*318. SHRI UTTAMSINGH PAWAR : Will the
Minister of STEEL be pleased to state :

(a) whether the cost of steel production has
increased during the last six months;

(b) if so, the extent to which it has increased,
(c) the factors responsible therefor;

(d) whether SAIL, TISCO and other steel plants
have been adversely affected on account of increase
in power tariff, petroleum prices and 10% cut in customs
duty on steel items;

(e) if so, the details thereof;

(f) the remedial measures taken or proposed to be
taken to enable the steel industry to face the global
competition;

(g) whether a number of mini-steel plants have also
been closed due to high cost input;

(h) if so, the details thereof; and

(i) the remedial measures proposed to be taken in
this regard?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
(f). The cost of production of steel primarily depends
upon prices of inputs such as iron ore, coal, steel scrap
and energy, costs of frieght and labour and financia|
charges. Some elements of the cost of steel production
like coal, power tariff, petroleum products, railway traight,
etc. have become costlier since 01/4/96.

In the case of SAIL, the cost of productiop ihafpre
depreciation & interest) per tonne of crude stest has
increased by about 10% due to increase m tha onees
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ot indigenous coal, petroleum products, power supplied
by the State Electricity Boards and impact of Railway
and Central Budgets.

In the case of TISCO, the production cost has
increased by 2.05% over the average production cost
of 1995-96, due to recent increase in prices of petroleum
products and Railway freight.

Apart from the cost of production, the
competitiveness of Indian steel in the international
market will be determined by factors such as
international prices, freight costs, exchange rate of
rupee, production costs in other countries, etc. These
factors are usually dynamic and change frequently.

SAIL is taking following measures on continuous
basis to face the global compaetition :

- Modernisation and technological upgradation
of its plants. -

" - Increasing capacity utilisation.
- Improving productivity.
- Introducing energy conservation measures.

- Improving availability of eqgipment through
effective maintenace.

- Improving product-mix, making value added
items and meeting customer's requirements.

- Reduction in consumption of coke, energy,
stores & spares, etc.

(9) to (i). As per available information, presently
there are 183 Small Electric Arc Furnace Units in the
country representing total capacity of about 8.44 million
tonnes. out of these, as on 30/9/96, 87 units,
representing a capacity of approximately 2.4 million
tonnes are reported to be closed due to various factors
like higher power tariffs, obsolete technology,
uneconomical cost of production, etc.

The basic import duty on carbon steel meiting scrap,
which is an input material for Electric Arc Furnace Units,
continues to be low at 5% since 1994-95. The import
duty on graphite electrodes, used by these units, has
also been reduced from 40% to 25% in the budget for
1996-97. In addition, Ministry of Steel has advised the
State Governments to consider the supply of
unierrupted power supply to these units at concessional
rates.

Konkan Rallway Project

*319. DR. M. JAGANNATH :
SHRI AYYANNA PATRUDU :

Will the Minister.of RAILWAYS be pleased to state:

(a) the amount released so far by the Government
for the compietion of Konkan Raliway Project,

(b) the amount propased to be released by the
Central Govemment to compiete the project;
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(c) whether it is also a fact that the cost of the
project has been revised five times;

(d) if so, the reasons therefor,;

(e) the sources of funds mobilisation for the above
project; and

(f) the steps being taken to accelerate its early
completion? )

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : (a) Ministry of Railways and the participating
State Govts. have released the following funds upto-
date :

Rs. in crs.
Ministry of Railways 306.00
Govt. of Maharashtra 132.00
Govt. of Goa 34.00
Govt. of Karnataka 90.00
Govt. of Kerala . 36.00
- Total 598.00

(b) No further amounts are proposed to be relesed
tfrom Central Government at present.

(c) The project cost has been revised twice.
(d) The main reasons for escalation of cost are:
(i) Inflation due to passage of time.

(ii) Additional expenditure required due to
increased scope of works in tunnels and
protection works and implementation of
recommendations of Oza Committee in Goa
sector of the project.

(iii) Adoption of present day standards of
construction, as compared to the original
provision.

(iv) Additional financing costs due to delay in
completion of the project.

(e) Funds totalling to Rs. 2780 crs. have been
mobilised through Equity form Central and 4 State
Govts., 10.5% Tax Free Bonds, Sale and Lease Back of
Assets, External Commercial Borrowings and other
sources and Foreign Currency Loan for Equipment
Purchases.

(f) Effective steps have been initiated to achive the
progress of works in critical soll tunnels by means of
deployment of imported machinery for dewatering, soil
stabilisation etc. and giving a thrust on other works for
early completion.

Targets for Earning Foreign Exchange

*320. SHRI K.P. SINGH DEO : Will the Minister of
TOURISM be pleased to state :

(a) the targets fixed for the earning of foreign
exchange from tourism during Eighth Five Year Plan;
and '
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(b) the details of foreign exchange earned by the
Government from tourism during the above Plan period
as on date, year-wise?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA):
(a) and (b). The target on foreign exchange earning
from tourism fixed for the terminal year 1996-97 of Eighth
Plan at the time of formulating the Plan was Rs. 7000
crores. The estimated foreign exchange earnings during
each of the years in the Plan period were as given
below:- ’

Year Foreign Exchange Earning
(Rs. in crores)

1992-93 6060.0
1993-94 6970.3
1994-95 7365.6"
1995-96 9185.9°

* Provisional

Contract for Doubling of Railway Line

2879. SHRI P.C. THOMAS : Will the Minister of
RAILWAYS be pleased to state :

(a) whether contracts/tenders have been invited fot
works of doubling of rail line between Mangalore and
Shoranore;

(b) whether the functions relating to these contracts/
tenders are being performed at Madras rather than in
Kerala;

(c) if so, the reasons therefor;

(d) whether there is no control of Senior Accountants
over the financial matters concerning this work; and

(e) it so, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir. Some
tenders have been invited for this work.

(b) No, Sir. Tenders are being invited from Madras,
Calicut and Cannanore.

(c) Does not arise.
(d) No, Sir.

(e) Does not arise.

Vacant Posts in Railways

2880. SHRI SUBRATA MUKHERJEE : Will the
Minister of RAILWAYS be pleased to state :

(a) the number of posts lying vacant in differ.ent
zonal railways and different production units, zone-wise,
unit-wise and division-wise details thereof;
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(b) the number of persons recruited during the
current year, zone-wise, unit-wise and division-wis«
and

(c) the steps being taken to fill up all existing
vacancies in Indian Railways particularly in group-'B’
and 'D'?

THE MINISTER OF STATE IN THE MINISTRY OF

RAILWAYS (SHRI SATPAL MAHARAJ) : (a) A statement
is attached.

(b) and (c). The information is being collected and
will be laid on the table of the Sabha.

STATEMENT

(a) The approximate number of non-gazetted posts
lying vacant in different Zonal Railways and different
Production Unuts as on 31.3.96 are as under :-

Zonal Railways Production Units

CR - 14101 CLW - 810
ER - 12572 DCW - 539
NR - 19158 DLW - 407
NER - 8330 ICF - 1273
NFR - 7352 RCF - 1136
SR - 5579 W&AP - 67
SCR - 8448
SER - 23354
WR - 12637

However, division-wise details are not maintained.

As far as gazetted staff is concerned the information
is being collected.

[Translation]

Railways Land

2881. SHRI JAGDAMBI PRASAD YADAV : will the
Minister of RAILWAYS be pleased to state :

(a) whether it is a fact that railway land attached
with the Divisional Office of Northern Railway Men's
Union at Allahabad nn the City Side has been let out
to an outsider on monthly rent of Rs. 500/- for running
a shop;

(b) if so, the details thereof,;

{c) whether rent realised by Divisional Secretary
every month is being deposited with the Railways or
the same is being enjoyed by office bearers for their
personal gain;

(d) if so, whether the Government propose to allot
additional land for letting out to outsiders by the Uttariya

Railway Mazdoor Union at Allahabad on the Civil Lines
side; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.
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b) Does not arise.
(c) No, Sir.
(d) and (e). Do not arise.

[English]
Employment to Apprentice Trainees
2882. SHRI RUP CHAND MURMU :

Minister of RAILYAYS be pleased to state :

(a) whether it is a fact that a large number of Act
Apprentices trained in the KGP workshop of SER are
.awaiting for employment as a large number of posts are
vacant, and

Will the

(b) if so, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b).
Under the Apprentices Act, there is no obligation on the
part of the organization imparting training to provide
jobs to trained apprentices. These trained persons are
tree to seek employment obtained by Apprentices after
their training is maintained by the Railway Training
Centres. It is therefore, not possible to state whether a
large number of apprentices trained in the Kharagpur
workshop of South Eastern Railway are awaiting
employment.

As regards vacancies, arising and filling up of
vacancies is a continuous process and at any given
point of time there are generally some vacancies to be
filled up.

Vacancies in Group ‘C’' and Group ‘D’ are normally
filled up through Railway Recruitment Boards or by the
Railway Administration themselves. In either case,
vacancies are duly notified and the Course completed
Act Apprentices can also apply for being considered for
ippointment against these vacancies alongwith other
2ligible candidates.

Uniforms and Identity Cards to Railways
Employees Working at Tikiapara Yard

2883. SHRI MEHBOOB ZAHEDI : Will the Minister
of RAILWAYS be pleased to state :

(a) whether it is a fact that air condition staff of
Tikiapra Yard of Eastern Railway are performing their
duties without availing laminated identity cards and
without yard uniforms for a long time;

(b) it so, the details thereof;

(c) whether it is also a fact that while performing
their duties they are facing security problem in absence
of uniforms and identity cards: and

(d) if so. the steps taken by the Government in this
regard?

THE MINISTI R OF STATE IN THE MINISTRY OF
RAJLWAYS (SHR! SATPAL MAHARRJ) : (a) No, Sir.
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(b) Does not arise.
(¢) No, Sir.

(d) does not arise.

Judgement of Supreme Court

2884. SHRI AMAR ROY PRADHAN : will the
Minister of LABOUR be pleased to refer to the reply
given to Unstarred Question No. 3436 on August, 29,
1996 regarding Judgement of Supreme Court and state:

(a) whether his Ministry gave any time mit to State
Governments, Union Territories and Ministries,
Departments for implementation of rocommendations of
Hon ble Supreme Court;

(b) if so, the details of the time limit;

(c) the names of State Governments/Union
Territories — Ministries/Departments, which have not
furnished their views/comments on this issue and details
of those which have furnished their comments/views:
and

(d) the decision taken by his Ministry on the
recommendations of Hon'ble Supreme Court?

THE MINISTER OF LABOUR (SHRI M
ARUNACHALAM) : (a) No, Sir.

(b) Does not arise.
(c) A statement is annexed.

(d) Decision on further action for implementing the
recommendations of the S.C. will be taken after receiving
the views/comments of all the State Govts./and the
various concerned Ministries/Departments of the
Government of India.

STATEMENT

A. The following State Governments/Union
Territories have furnished their views/
comments.

Punjab

Maharashtra.

Government of Lakshdweep.
Chandigarh Administration.
Kerala.

Mazoram.

Andhra Pradesh.
Meghalaya.
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Orissa.

Gujarat.

Daman & Diu.
Jammu & Kashmir.
Himachal Pradesh.

[ e e . 3
w N = o



41

14.
15.
16.
17.

® N O R b

@ a4 a4 a4 o

(@)

m ok

11.
12.
13.
14.
15.

16.
17.

Written Answers

Karnataka.

Goa.

Madhya Pradesh.
Tripura.

The following State Governments/Union
Territories have not been furnished their
comments/views.

Bihar.

West Bengal.

Assam.

Tamil Nadu.

Rajasthan.

Nagaland.

Haryana.

Manipur.

Andaman & Nicobar Island.

Dadar & Nagar Haveli.

Govt. of N.C.T. of Delhi.

Pondicherry.

Uttar Pradesh.

Arunachal Pradesh.

Sikkim.

. The following Ministries/Departments have

furnished their views/comments.

Ministry of Food.

Deptt. of Heavy Industry (M/O Industry).
Ministry of Railways.

Ministry of Mines.

Ministry of Agriculture (D/O Agriculture and
Co-operatives).

Doptt. of Rural Development (M/O Rural
Areas & Employment).

Ministry of Urban Affairs & Employment
(Deptt. of Urban Employment & PA.).

Deptt. of Defence Production & Supply (M/O
Defence).

Deptt. of Urban Development.

Deptt. of Chemicals & Petrochemicals (M/O
Chemical and Fertilizers).

Ministry of Food Processing Industries.
Deptt. of Electronics.

Ministry of Water Resources.

Ministry of Labour IR (PL) Section).
Ministry of Agriculture (Deptt. of Animal
Husbandry and Dairying).

Deptt. of Programme Implementation.
Central Electricity Authority.
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Ministry of External Affairs.
Ministry of Defence (Deptt. of Defence).
Ministry of Industrial Development.

Ministry of Human Resource Develoment,
(Deptt. of Women and Child Development).

Ministry of Industry, Bureau of Industrial Costs
and Price.

Ministry of Industry, Deptt. of Company
Affairs.

Ministry of Commerce (Deptt. of Supply).
Ministry of Law, Justice (Legislative Deptt.).

Ministry of Law & Justice (Deptt. of Legal
Affairs).

Ministry of Parliamentary Affairs.

Ministry of Planning and Programme
Implementation (Deptt. of Statistics).

Central Board of Direct Taxes.

Boarder Roads Development Board.
Department of Revenue.

Ministry of Home Affairs (U.T. Division).
Central Board of Excise & Customs.
Department of Science and Technology.
Ministry of Law & Justice.

Ministry of Defence, Department of Defence
Research and Development.

Department of Personnel & Training.
Ministry of Home Affairs.

Department of Biotechnology (M/O Science
& Technology).

Ministry of Information and Broadcasting
Ministry of Finance (DEA).

. The following Ministries/Departments have

sent their Interim reply.

Ministry of Finance (Banking Division).
Department of Posts.

Ministry of Civil Supplies, Consumer Affairs
and Public Distribution.

Department of Ocean Development.
Ministry of Steel.
Ministry of Commerce.

. The following Ministries/Departments have

not been turnished their comments/views.

Ministry of Atomic Energy.

Ministry of Civil Aviation & Tourism.
Ministry of Coal.

Department of Telecommunication.

Ministry of Environment & Forest.

Deptt. of Agriculture Research & Education.
Department of Fertilizers.
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8. Department of Tourism.

9. Department of Civil Supplies.

10.  Ministry of Finance.

11. Department of Expenditure (M/O Finance).
12.  Ministry of Finance (Insurance Division).
13. Deptt. of Food Procurement & Distribution.
14.  Ministry of Health & Family Welfare.

15.  Ministry of Health & F. W. (Deptt. of Family
Welfare).

16. Ministry of Human Resource Development
(D/O Culture).

17.  Ministry of Human Resource Development
(D/O Education).

18. Deptt. of Youth Affairs and Sports.

19. Ministry of Non-conventional Eﬁergy
Sources.

20. Deptt. of Small Scale Industries & Agro &
Rural Industries (Ministry of Industry).

21. Deptt. of Industrial Policy and Promotion
(M/O Industry).

22. Ministry of Petroleum & Natural Gas.

23. Ministry of Power.

24. Ministry of Rural Areas & Employment.
25. Deptt. ot Scientific & Industrial Research.
26. Ministry of Space.

27. Ministry of Surtace Transport.

28 Ministry of Textiles.

29, Ministry of Welfare.

Capacity of EMU trains

2885. SHRI R. SAMBASIVA RAO : Will the Minister
RAILWAYS be pleased to state :

(a) the capacity of EMU trains plying between New
Leli-Dethi and Aligarh to carry passengers;

(b) the estimated time taken by such train from
Le/ly to Aligarh and vice-versa by these EMU type
Hams

rcy whether EMU train take less time between Delhi
1o Aligarh and vice versa than the previous conventional
trains plied between Delhi to Aligarh, Uttar Pradesh
{(Northern Railways);

(d) if so, the number of actual passengers boarded
these trains daily in between aforesaid stations;

(e) whether ffese trains have toilet facilities keeping
in view the time taken about 3 hours from Aligarh to
Delhi;

(f) if so, the detalls thereof;

(9) whether to Government propose to minigate this
time about two hours by introducing express (fast) EMU
as plied in Bombay;
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(h) if so, the details thereof; and
(i) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) 12 car EMU
rakes are plying between New Delhi-Delhi & aligarh.
These trains have sitting capacity of 1304 passengers.
The trains' capacity is 3912 passengers under dense
cruch load condition.

(b) It ranges from 2 hours 45 minutes to 3 hours 30
minutes.

(c) Yes, Sir.
(d) Information is being collected and will be laid
on the Table of the Sabha.
(e) No, Sir.
(f) Does not arise.
(g) No, Sir.
~(h) Does not arise.

(i) Due to operational and resource constraints.

Late running of New Jalpaiguri-Haldibari
Passenger Train

2886. PROF. JITENDRA NATH DAS : Will the
Minister of RAILWAYS be pleased to state:

(a) whether it is a fact that the New Jalpaiguri-
Haldibari passenger train are running late regularly;

(b) it so, whether it is also a fact that daily
passengers as well as students are facing hardship
due to late running of trains;

(c) if so, the reasons for late running;

(d) the steps taken by the Government to improve
the running;

(e) whether DMU service to be introduced in this
section;

(f) if so, the time by which it is likley to be introduced.
and

(g9) if not, the reasons theretor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c) : No,
Sir. However the running of trains get affected at times
due to reasons such as accidents, agitations, equipment
failures, alarm-chain-pulling, miscreant activities and
bad weather etc.

(d) All efforts including intensive chasing and daily
monitoring at different levels are being undertaken
regularly, In addition, punctuality drives both at
Inspectorial and officers’ level are also being launched.

(e) to (g) : DMU/Push Pull services in New Jalpaiguri
area are proposed to be introduced on availability of
the requisite coaches.
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Introduction of Express Train from
Bolpur to New Delhi

2887. DR. RAMCHANDRA DOME
Minister of RAILWAYS be pleased to state:

o Will the

(a) whether the Government are aware of the
demand of the people of Bolpur (Santineketan) to
introduce an express train from Bolpur to New Delhi:
and

(b) it so, the time by which the said train is likely
to be introduced?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.

(b) There is no proposal at present to introduce an
express train from Bolpur to New Delhi due to
operational and resource constraints besides lack of
traffic justification.

[Translation]
Technical Training Scheme for Mining in Delhi

2888. SHRI JAl PRAKASH AGARWAL : Will the
Minister of MINES be pleased to state :

(a) whether any technical training scheme is being
run for mining in the National Capital Territory of Delhi,

(b) if so, the details thereof;

(c) if not, whether the Government propose to
launch any such scheme; and
(d) if so, the details thereof?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHR!| BIRENDRA PRASAD BAISHYA) : (a) No,
Sir.

(b) Does not arise.
(c) No, Sir.
(d) Does not arise.

[English]
Shortage of Ticket Checking and Catering Staff

2889. DR. ASIM BALA : Will the Minister of

RAILWAYS be pleased to state:

(a) whether it is a fact that there is shortage of ticket
checking and catering staff in all divisions of Eastern
Railway;

(b) it so, the details of such shortage and the
reasons therefor; and

(c) the steps taken or proposed to be taken to
recruit more staff to remove the shortfall?

THE MINISTER OF STATE IN THE MINISTRY OF

RAILWAYS (SHRI SATPAL MAHARAJ) (a) to (c): The
information is being collected and will be laid on the

Table of the Sabha.
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International Flights from Cochin Airport

2890. SHRI MULLAPPALLY RAMACHANDRAN
Will the Minister of CIVIL AVIATION be pleased to state:

(a) whether Indian Airlines/Air India propose to
introduce International flights from Cochin Airport;

(b) if so, the details thereof;

(c) whether any other airlines conducts flights from
Cochin to foreign destinations; and

(d) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b). At present, there is no proposal
to introduce international flights from Cochin Airport.

(c) No, Sir.

(d) Does not arise.

Expansion of Mumbai Metropolitan Region

2891. SHRI RAM NAIK : Will the Minister of
COMMUNICATIONS be pleased to state:

(a) whether the Government are aware that there is
a public demand to include the cities of Bhiwandi and
Kalyan in the greater area of Mumbai Metropolitan
Region; and

(b) if so, the time limit by which the above demand
is likely to be fulfilled?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA): (a) Sir, requests have been received
for inclusion of Bhiwandi into Mumbai Telephone System
for the purpose of group dilalling facilities, Kalyan has
the facility of group dialling with Mumbai at 180 sec.
pulse rate. Bhiwandi does not fulfil the criteria laid down
for provision of this facility.

(b) Does not arise.

Heavy Haul Goods Trains

2892. SHRI HANNAN MOLLAH : Will the Minister
of RAILWAYS be pleased to state:

(a) whether it is a fact that long loops suitable for
9000 tonnes Heavy Haul Goods trains had been
constructed in the Mughalsarai-Gaziabad section of
Northern Railway to transport coal and other bulk
commodities, at a cost of about Rs. 5 crores and that
9000 tonnes are not operated and the long loops are
not used;

(b) whether it is a fact that Radio Remote Control
equipments were bought at a cost of about Rs. 10
Crores to haui 9000 tonnes trains in Kiriburu-Bokaro
section of South Eastern Railway to Transport lron Ore
and that these trains had to be stopped because long
loops suitable for 9000 tonne trains were not
constructed in this line but in Northern Railway;
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(c) it so, the reasons therefor and why long loops
were built in Northern and not in South Eastern Railway
and why 9000 tonne trains were stopped in South
Eastern Railway; and

(d) it not, the details of the actual costs and losses
and details of the 9000 tonne train operation?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes Sir. Long
loops were constructed at Gaipura, Malwan, Kaurara &
Dankaur to accommodate 9000 tonnes Heavy haul trains
at the cost of Rs. 3.05 Cr. which were run on a trial
measure. The loops were used during the trial.

(b) to (d). Two sets of Radio Remote Contral
equipment were procured at a cost of US $ 1,310,373.
Trials were conducted between Kiriburu-Bokaro section
of South Eastern Railway. The technical feasibility of
use of such a system was established but due to
operational and maintenance problems, the trials were
not extended. It is not true that 9000 tonne trains had
to be stopped because of non-availability of long loops
in South Eastern Railway.

Private Courier Companies

2893. SHRI UDDHAB BARMAN : Will the Minister
of COMMUNICATIONS be pleased to state:

(a) the number of licences issued to private courier
companies during the last three years;

(b) the details of their turn-over during the above
period;

(c) the details of turn-over of Department of Posts,
EMS wing for the above period; and

(d) the steps taken by the Government for the
efficiency improvement of EMS Wing?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) The Department of Post does not
issue licences to private courier companies.

(b) Does not arise in view of the above.

(c) The turnover of Speed Post during the last three
years is as under:

Year Turnover (in crores)
1993-94 50.13
1994-95 54.18
1995-96 57.40

(d) The following steps have been taken to improve
the efficiency of Speed Post Service:

(i) Improved responsiveness to customer needs
in the matter of picking up and delivery of
Speed Post articles.
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(i) Rationalisation of procedure in Speed Post
Centres to make them more customer
oriented & to ensure expeditious handling of
Speed Post articles.

(iii) Introduction of Track and Trace system to
cover National Speed Post Centres in phased
manner.

(iv) Computerisation of Transit Mail Offices for
Speed Post offices in big cities.

(v) Training & upgrading the skills of staff
deployed in Speed Post Centres.

(vi) Better marketing of Speed Post Services by
organising customer meets and publicity.

Distribution of Postal Dak

2894. SHRI JAI PRAKASH (HARDOI) : Will the
Minister of COMMUNICATIONS be pleased to state :

(a) whether the attention of the Government has
been drawn to the news item captioned “Sorting then
own mail" appearing in the ‘Tribune' dated September
19, 1996;

(b) if so, the facts thereof;
(c) the action taken by the Government thereon:

(d) the number of cases where the postal mail was
found dumped undistributed in Delhi in the last one
year: and

(e) the action taken .against the guilty staff of the
postal department?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) Yes, Sir.

(b) There was an instance of irregular delivery ot
mails in beat No. 25, Charan Bagh locality, of Patiala
Head Post Office in September 1996. The regular
postman of that beat went on medical leave and some
ad-hoc arrangement was made for delivery of mails in
the absence of that postman. The residents of Charan
Bagh locality approached the Postman for non-delivery
of their mails and the latter handed over the malls to
them in the Head Post office itself for furthei distribution
without bringing it to the notice of the Delivery Assistant
or the Assistant Postmaster (Delivery).

(c) The Chief Postmaster General, Punjab Circle
has got the matter enquired into. It was found that
improper arrangement of postmen staff and ineffective
supervision by the Assistant Postmaster (Delivery) led
to the incident.

The officiating arrangement in the leave vacancy
was revised and the accumulated mails got delivered
by September 20, 1996, Disciplinary action has been
taken against two Postal Assistants and three Postmen
found guilty. Four of the officials at fault have been
shifted from their positions.



49 Written Answers

(d) During the last one year three cases of dumping
undistributed mail have been reported by Delhi Circle.

(e) Action taken against the guilty officials is as
follows:-

(i) Disciplinary action has been taken against
five Postmen of Karol Bagh Post Office;

(ii) Disciplinary action has been taken against
four Postman and 1 Public Relations
Inspector of SRT Nagar Post Office;

(iii) Disciplinary action has been taken against
an Extra Departmental Delivery Agent of
Ashok Vihar Post Office and a Departmental
Postmen has been transferred.

HRA to Employees in Mumbai

2895. SHRI CHINTAMAN WANAGA : Will the
Minister of COMMUNICATIONS be pleased to state:

(a) whether all employees of Central Government
in Maharashtra are getting house rent allowance at the
rate admissible in Mumbai whereas employees of
Department of Posts are not getting HRA at the same
rate;

(b) if so, the reason therefor;

(c) whether the demand relating to house trent
allowance is pending with postal administration; and

(d) if so, the steps taken or likely to be taken by the
Government in the matter?

THE MINISTER OF COMMUNICATIONS (SHRI BEN!

PRASAD VARMA) : (a) No Sir, Employees of Deptt. of
Post are also getting similar HRA like other employees

of Central Govt. in Maharashtra.
(b) to (d). Questions do not arise in view of (a)
above.

Rajdhani Express

2896. SHRI HARADHAN ROY : Will the Minister of
RAILWAYS be pleased to state:

(a) whether it is a fact that between the cities of
New Delhi and Bombay, there are 14 pairs of Rajdhan
Express trains in a week, but only 8 pairs of Rajdhani
Express trains between Calcutta/Howrah and New
Delhi;

(b) it so, the details thereof;

(c) whether it is also a fact that between Calcutta
and New Delhi, there are excess demand for travel by
Rajdhani Express trains and a second pair of Rajdhani
Express trains is justified for six days both ways;

(d) if so, whether the Government are considering
to operate another pairs of Rajdhani Express between
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Howrah and New Delhi or between Sealdah and New
Delhi for six days a week; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b).
There are 12 pairs of Rajdhani services per week
between Delhi and Mumbai.

(c) Some passengers remain on the waiting list
which does not justify the introduction of an additional
Rajdhani Express train on this route.

(d) It is proposed to increase the frequency of New
Delhi-Bhubaneswar Rajdhani Express from weekly to
bi-weekly. This will also serve New Delhi-Howrah
passengers.

(e) Does not arise.

[Translation]

Pending Scheme of running Shatabdi Express
between Delhi and Bareilly

2897. SHRI SANTOSH KUMAR GANGWAR : Will
the Minister of RAILWAYS be pleased to state :

(a) whether any scheme to run Shatabdi Express
train between Delhi and Bareilly is lying pending; and

(b) if so, the time by which a final decision is likely
to be taken in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Does not arise.
[English]
Publication of Books

2898. SHRI MUKHTAR ANIS : Will the Minister of
INFORMATION & BROADCASTING be pleased to state:

(a) number of books published by the Publications
Division during 1995-96.

(b) the title of books in Hindi, English and Urdu,
seperately; and ‘

(c) language-wise break up with average size of
edition in each case?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.

'3RAHIM) : (a) Publications Division published 122
books during 1995-96 as detailed below:-

Hindi English Urdu Other Regional
languages
72 31 4 15

(b) List of the books published by Publications
Division is enclosed as statement.
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(c) Hindi  English Urdu
Number of books : 72 31 4
Average size of
each edition
(average print : 2000 2600 1100
order) copies copies copies

STATEMENT

List of books published during the year 1895-96

Hindi
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24.
25.
26.
27.

28.
29.
30.
31.
32.
33.
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Title of the Book

Rajshree Purushottam Das Tandon (Reprint)
J.L. Nehru Ke Bhashan Vol. | (Reprint)
Bhartiya Vyagyapan Mein Naitikatha
Budh Gathaa

Sanyukt Rashtra Bachchon Ke Liye
Suron ka Sadhak

Doordarshan : Dasha Aur Disha

Bharat Ke Samachar Patra 1994
Chidiyon Ki Duniya (Reprint)

Grameen Jivan Mein Vigyan (Reprint)
Pauranik Bal Kathaen (Reprint)
Rajkumari Nehalde ( Repritnt)

Dharti Ka Sapna (Reprint)

Dast Rog (Reprint)

Kalaguru Anand Kumar Swami (Reprint)
Dakshin Bharat ke Mandir (Reprint)
Sunehra Kachua (Reprint)

Hindi Aur Uski Upbhashaen

Bhartiya Sanskriti ki Jhanki (Reprint)
Premchand Ki Vichar Yatra

C.K. Nayudu

Dr. Rajendra Prasad Sachitra Jivni (Reprint)

Laghu Udyog Vikas Ke Liye Protsanan Aur
Suvidhaen

G.V. Mavalankar (BMI)

Manipur Ki Lok Kathaen (Reprint)
Keshab Ch. Sen (BMI)

San Sattavan ke Bhule Bisre Shahid
(Reprint)

Kasturba Gandhi (Reprint)

Bhojpuri Lok Kathaein (Reprint)

Bharat Ki Masjide (Reprint)

Apni Hindi Sudharein (Reprint)

Uttar Pradesh Ki Lok Kathaein (Reprint)
Yoga Sachitra
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34,
35.
36.

37.
38.
39.
40.
41.
42.
43.
44.
45,
46.
47.
48.

49.
50.
51.
52.
53.
54.
55.
56.
57.
58.
59.
60.
61.
62.

63. -

64.
65.

66.
67.
68.
69.
70.
71.
72.
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Sarojini Naidu (Reprint)
Sant Gadge Baba (Reprint)

Rabindra Nath Thakur Ki Bal Kahaniyan
(Reprint)

Madan Mohan Malviya (Reprint) BMI
Hamare Bahadur Bacche (Reprint)
Rochak Aitihasik Kahaniyan Pt. Il (Reprint)
Prachin Bharat

Iswar Ch. Vidyasagar (Reprint) BMI

Man Jiska Azbut Vol ll

Kartabi Janwar (Reprint)

Netaji Subhas Ch. Bose (Reprint)

Bajjika Ki Lok Kathaein (Reprint)

Bundel Khand Ki Lok Kathaen (Reprint)
Collected Works of Mahatma Gandhi Vol. XXI

Collected Works of Mahatma Gandhi Vol.
XXl (Reprint)

Quotable Quotes Vinoba Bhabe
Quotable Quotes Subramaniam Bharti
Quotable Quotes Jayshankar Prasad
CWM.G. Vol. XX(Reprint)

C.W.M.G. Vol. XXV (Reprint)

Awadh Ki Begum

Betal Kathaein (Reprint)

C.W.M.G. Volume XXIV (Hindi) (Reprint)
C.WM.G. Vol. X (Reprint)

CW.M.G. Vol. IV (Reprint)

Aajkal Anugramanika

Premchand Quotable Quotes

Louha Purush Sardar Patel (Reprint)
Boudh Kathein (Reprint)

Kumaun Ki Lok Kathaein (Reprint)
C.W.M.G. Vol. VIII (Reprint)

Report for Vote on Account 1996-97 of
Ministry of 1&B

C.WM.G. Vol. VIl (Reprint)
CWM.G. Vol. V (Reprint)

Dr. Zakir Hussain (BMI)

Bhimrao Ambedkar (BMI) (Reprint)
Bhart 1995

C.W.M.G. Vol. VI (Reprint)
C.W.M.G. Vol. XXII (Reprint)

Title of the Book

P.V. Narasimha Rao :
selected Speeches Vol.lll

Forgotten onuments of Orissa Vol. |
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Ancient India

Gandhi : The Man and His Thought (Reprint)
National Parks of India

India - 1994

M.A. Ansari (BM!)

Andhra Kesari T. Prakasam (BMI)
Towards Food for All—Ideas for a New PDS

Quest ionnaire on Media Policy for Min. of
1&B

11. Peprinting of the Book '1857'

12. Reprinting of CW.M.G. Vol.44

13. Gandhi - A Pictorial Biography (Reprint)
14. C.W.M.G. Vol. XIll (Reprint)

15. C.W.M.G. Vol. LXXXIV

16. Gandhi - Ordained in South Africa

17. Anceint India (Reprint)

18. Challenge to the Empire — A Study of Netaji
(Reprint)

19. Sardar Patel Memorial Lectures 1993-94
20. Folk Tales of Kerala
21, C.W.M.G. Vol. XII (Reprint)
22. Mass Media in India 1994-95
23. The Years of Endeavour :
Selected Speeches of Indira Gandhi
. (Reprint)
24, Indian Tribes Through the Ages (Reprint)

25. P.V. Narasimha Rao’s Selected Speeches -
Vol. IV

26. An Outline History of Indian People (Reprint)
27. India- 1995
28. Report for Vote on Account 1996-97 of Min.

© © N R

pury

of 1&B
29. United National in the Service of Common
Man
30. C.W.M.G. Vol. Xlll (Reprint)
Urdu
Title of the Book
1. Abul Kalam Azad (BMI)
2. Hamari Tahzeebi Vearasat
3. Hindustani Tahzeed ke Musalman Par Asar
4. Ainee-E-Ghalib

Shifting of Western Ralway Headquarter

2899. SHRI NARAYAN ATHAWALAY : Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is a proposal to shift Headquarter
of Western Railway from Mumbai to Ahmedabad;
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(b) it so, the details thereof along with justification
and reaction of the Government thereto; and

(c) the present status of the proposal?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR! SATPAL MAHARAJ) : (a) to (c).
Suggestions have been received for shifting the
headquarters of Western Railway from Mumbai to
Ahmedabad. Taking the various factors into
consideration, the Government has decided to set up
six new Zonal Railway Offices at Bhubaneswar,
Allahabad, Hajipur, Jaipur, Bangalore and Jabalpur and
eigth new Divisional offices including a divisional office
at Ahmedabad.

[Translation]
Development of Indore Railway Station

2900. SHRIMATI SUMITRA MAHAJAN : Will the
Minister of RAILWAYS pleased to state :

(a) whether there is any programme for the
development of Indore Railway station keeping in view
the inadequacy of the amenities there;

(b) if so, the details thereof; and

(c) the amount provided for the development of
Indore Railway Station?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c). Yes,
Sir. Works for development of Indore Railway Station
comprising augmentation of passenger amenities,
provision of washable apron on line No. 4, provision of
additional B.G. platform, extension of cover over platform
No. 4 and provision of additional foot over-bridge has
already taken up at a cost of Rs. 107.00 lakh.

[English]
Gauge Conversion

2901. SHRI BANWARI LAL PUROHIT : Will the
Minister of RAILWAYS pleased to state :

(a) whether the conversion of metre gauge railway
line between Adilabad (AP) to Mudkhed (Maharashtra)
intc Broad-gauge has been approved by the
Government;

(b) if so, the time by which it is likely to be completed;
and

(c) the time by which trains from North to South are
likely to be plied on the above broad gauge line?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.

(b) By 31.3.1998.

(c) Broad Gauge train services on this section will
be planned after completion of the gauge conversion
work.
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Joint Venture Scheme

2902. SHRI SANAT KUMAR MANDAL : Will the
Minister of INFORMATION AND BROADCASTING be
pleased tc state -

(a) whaether there is a second thought over the
setting up of the joint venture company Measat Brodcast
Systems Malaysia and Doordarshan for a DTH (direct
to home) service;

(b) if so, the details thereof indicating the future of
this joint venture company;

(c) the advantages likely to accrue to the
Doordarshan from this venture; and

(d) the financial and operational implications of this
venture?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (d). The MOU signed between
Doordarshan and Measat Broadcast Network System,
Malaysia for the purpose has expired on 3rd August,
1996. The technical parameters, operational and
financial implications of the project have not yet been
worked out.

Increase of Accidents on Unmanned
Level Crossings

2903. SHRI KRISHAN LAL SHARMA : Will the
Minister of RAILWAYS pleased to state :

(a) whether it is a fact that the number of accidents
have increased on the unmanned level crossings in the
country; and

(b) if so, the details thereof during each of the three
years?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). The
number of accidents at unmanned level crossings since
1993-94 is as under :-

Year No. of accidents
1993-94 54
1994-95 54
1995-96 52

Meet on National Satellite Network

2904. SHR! SANDIPAN THORAT : Will the Minister
of INFORMATION AND BROADCASTING be pleased to
state :

(a) whether Doordarshan Directors and Station
Engineers all over the country have recently held a
meeting regarding National Satelllte Network;
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(b) if so, the details of the agenda discussed and
outcome thereof;

(c) whether the problems pertaining to Doordarshan
Network in Maharashtra have also been discussed in
the said meeting; and

(d) if so, the details thereot and the action taken by
the Goverment in this regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) A Doordarshan Directors, Conference
was held in November 96 in New Delhi in which varicus
issues relating to hardware/software and other aspects
of Doordarshan and various problems being faced by
the Kendras were discussed. But. the issue of setting
up of a National Satellite Network was not discussed in
the meeting.

(b) Does not arise.

(¢) No, Sir. No problem specifically relating to
Doordarshan network in Maharashtra was discussed in
the meeting.

(d) Does not arise.

Transfer of Refractory Units

2905. SHRI TARIT BARAN TOPDAR : Will the
Minister of STEEL be pleased to state :

(a) whether the Government have taken any
decision to transfer the Refractory Units of Burn Standard
Co. Ltd. to SAIL;

(b) if so, the details thereof;, and

(c) the steps taken so far or proposed to be taken
to expedite the transfer process?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
(c). At present there is no proposal under consideration
of Ministry of Steel to transfer the refractory units of
Burn Standard Co. Ltd. to SAIL.

Waiting List for Telephone in West Bengal

2906. SHRI AJOY MUKHOPADHYAY : Will the
Minister of COMMUNICATIONS be pleased to state :

(a) the details of persons waiting for telephone
connections under different telephone exchanges in
Waest Bengal including its total installed capacity and
since when;

(b) whether there is any proposal to increase the
installed capacity of the existing exchanges and setting
up new exchanges;

(c) if so, the details thereof; and
(d) the time by which It is likely to be cleared?
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THE MINISTER OF COMMUNICATIONS (SHRI BEN!
PRASAD VARMA) : (a) The number of persons waiting
for telephone connections category-wise as on 31.10.96
and total installed capacity in West Bengal, including
Calcutta, are given below:

oYT SPL GENL TOTAL
1339 2454 171978 175771

The total installed capacity is 777917 lines the
oldest applicant waiting for telephone connection in
Calcutta telephones is since 28.2.93 and in W. Bengal
Telecom Circle is since 01.06.88.

(b) and (c). Yes, Sir.

The West Bengal Telecom Circle and Calcutta
Telephones propose to increase the installed capacity
of the existing exchanges by 135300 lines during 1996-
97 It is proposed to set up 64 new electronic exchanges

in West Bengal circle and 37 new exchanges in Calcutta
Telephones diring 1996-97.

(d) The existing waiting list is likely to be cleared
by March 1998

Telephone Adalats

2907. SHRI N.J. RATHWA : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) the number of telephone adalats organised in
Gujarat specially in Badodara, Bharuch and Panchmahal
districts, during the last three years,

(b) the number of cases disposed of in these adalats
during the above period, year-wise and district-wise;

(c) whether the Government propose to organise
such adalats during the next financial year also;

(d) if so, the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF COMMUNICATIONS (SHRI BENI

PRASAD VARMA) : (a) and (b). No. of Telephone Adalats
organised/cases disposed off are indicated below :

Name of the No. of Adalats No. of cases

District/Circle held disposed off
93-94 94-95 95-96 93-94 94-95 95-96

-

Bharuch -, - - - - -
Panchmahal - - -
Vadodara 2 4 4 42 65 21
Gujarat Circle 21 20 20 385 507 386

d 0N

(c) Yes, Sir.

(d) As per DOT guidelines, Telephone Adalats are
to be held quarterly by each Telecom District/Circle

(a)\ Nt annlicable.
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Electrification ot Railway Route

2908. SHRIB.L. SHARMA PREM : Will the Minister
of RAILWAYS pleased to state :

(a) the portion of railway lines has since been
covered under the electrification programme;

(b) the plans of the Government in this regard for
the period upto the year 2000; and

(c) the amount provided for this purpose in the
current financial year and proposed to be provided for
the subsequent years?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) As on
31.10.96, 13035 route kilometre of track have been
electrified on Indian Railways.

(b) About 2200 route kilometre are planned to be
electrified upto the year 2000, provided that adequate
funds are made available in time.

(c) Rs. 330.70 crore are provided during the current
financial year and funds earmarked for the IX Five Year
Plan i.e. 1997-98 to 2001-2002 are Rs. 1800 crore.

Introduction of New Train from Solapur to
Bangalore

2909. SHRI RAJA RANGAPPA NAIK : Will the
Minister of RAILWAYS pleased to state :

(a) whether there is any proposal to start new train
between Solapur to Bangalore;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Does not arise.

(c) Due to operational and resource constraints.

Introduction of Direct Train between
Howrah and Ramagundam

2910. SHRI A. SAMPATH : Will the Minister of
RAILWAYS pleased to state :

(a) whether the Government are aware of the
demand of the people of Ramagundam, Andhra Pradesh
tfor direct train service between Howrah and
Ramagundam:

(b) if so, the details thereof:

(c) whether any representation have been received
in this regard; and

(d) if so, the time by which it is likely to be
introduced?
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c). Some
representations have been received in this regard.

(d) There is no proposal at present to introduce a
direct train between Howrah and Ramagundam.

Electrification of Railway Route in Tamil Nadu

2911. SHRI A.G.S. RAM BABU : Will the Minister
of RAILWAYS pleased to state :

(a) the length of rail lines that have been electrified
so far in Tamil Nadu;

(b) the length of rail lines that remained to be
electrified and the target fixed for 1996-97 in the State;
and

(c) the time by which the pending electrification
works of rail lines are likely to be completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (c). Out of
the total of 4005 route kilometre of rail line in Tamil
Nadu, 832 route kilometre have been electrified upto
31.3.96. Thre is no pending electrification works in the
State of Tamil Nadu.

Air Port Building at Bhopal

2912. SHRI SUSHIL CHANDRA : Will the Minister
of CIVIL AVIATION be pleased to state :

(a) is it a fact that the airport building at Bhopal is
being renovated and extended;

(b) if so, the total budget for the purpose, the amount
spent so far and the likely expenditure during 1996-97,;

(c) the items of work taken up in hand and the time
by which the construction is likely to be completed;

(d) the length of run-way at the Bhopal airport;

(e) whether the present length is adeqaute to land
an Air Bus; and

(f) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b). Yes, Sir. The terminal Building
at Bhopal airport is being expanded and midified at a
cost of Rs. 448 lakhs, out of which Rs. 138.71 lakhs
have already been spent. The amount earmarked for
1996-97 is Rs. 150 lakhs.

(c) The existing bulding is being expanded to
provide a public concourse area of 975 sq. m. and air
conditioned departure hold area of 290 sq.m. with all
modern facilities to handle 125 arriving and 125
departing passengers. The work is likely to be completed
by December, 1997.

(d) to (f). The length of the runway at Bhopal airport
is 6700 ft and is suitable for the operation of Airbus AB-
320 with load penalty.
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[Translation]
Electrification of Railway Routes

2913. VAIDYA DAU DAYAL JOSHI : Will the Minister
of RAILWAYS pleased to state :

(a) whether there is any proposal to electrify the
Kota-Neemach and Kota-Beena sections in Rajasthan;

(b) if so, by when; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) There is no
proposal at present to electrify Kota-Nimach and Kota-
Beena sections in Rajasthan.

(b) Does not arise.

(c) Electrification projects are capital intensive and
as such only those broad gauge routes over which the
traffic density is high and the return on investment is
not less than the minimum prescribed are considered
for electrification. Kota-Nimach and Kota-Bina sections
do not qualify for electrification at present.

Incentive Reward Scheme

2914. SHRI VIRENDRA KUMAR SINGH : Will the
Minister of STEEL be pleased to state :

(a) whether there is incentive reward scheme in
Bokaro Steel Plant;

(b) if so, the details thereof;

(c) whether the scheme is being misused by the
management and high officials;

(d) whether employees are being exploited by
officers and management under the said scheme; and

(e) if so, the details thereof and action taken in this
regard?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) Yes,
Sir. In order to motivate employees for higher production/
productivity, better quality and improved techno
economic factors, incentive and reward schemes have
been framed and implemented in Bokaro Steel Plant;

(b) Incentive Scheme :

The scheme is based on production performance
of various installed units expressed in performance index
(Pl) and quality/techno-economic tfactors. All non-
executives and executives upto E-5 grade are covered
under the scheme. The incentive is paid on proportionate
basis to an individual depending on actual attendance
during a month. The maximum payment potential for the
lowest and highest level of non-executives under the
incentive scheme varies from about Rs. 430/- to Rs.
1280/- per month depending on the performance.
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Reward Scheme

The reward scheme is additional motivation for

achieving month to month targets set in advance The
scheme is based on achievement of monthly production
targets fixed in advance, specified in five levels for
main production units (decided every month, and also
on quality/techno-economic performance. The targets
ander this = heme are fixed with relation to the annual
aroduction plan ' \FP). The scheme is based on
production and cuality/techno-economics, and is
applicable 1o all non-executives and executives upto E-
5 level. The maximum payment potential for the lowest
and highest level of non-executives under the reward
scherne varies from about Rs. 250/- to Rs 600/- pe!
month

(c) and (d). No, Sit

(e) Does not arise in view of (¢) & (d) above

Development of Civil Aviation Network

2915 SHRIBRAJ MOHAN RAM  Will the Minister
of CIVIL AVIATION be pleased to state

(a) the details of proposed schemes for the

development of Civil Aviation network in Bihar, West
Benaal, Assam and Tripura, and

(b) the amount fixed for this purpose?

THE MINIGTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IERAHIM) : (a) and (b). The amount tixed for
development of Civil Aviation network in Bihar is Rs.
5107 lakhs The main schemes of development are
construction of terminal building and resurfacing of
runway at Fatna Airport, resurfacing of runway at Ranchi
Airport, deveiopment and upgradation ot Gaya aipon
and upyradation ot aeronautical and communication,
equipments

The amount set aside for development of civil
aviation in West Bengal is Rs. 5853 lakhs. The mamn
schemes for development are expansion of terminal
building at Calcutta airport, development of new terminal
complex at Bagdogra airport, and upgradation
aeronautical and communication equipments.

The outlay for development of Civil Aviation in
Assam is Rs. 14297 lakhs The major schemes for
development are moditication ot terminal building and
extension of junway at Guwhati airporn, strengthening
of tunway and modification of terminal building at
Dibrugarh airport, construction of Civil Air Terminal
Complex at Tezpur airport, construction of terminal
building and extension of runway pavements at Lilabari
airport, expansion of terminal building at Silchar airpont
and upgradation of development of aeronautical
communication equipments.

The amount fixed for development of civil aviation
in Tripura is Rs. 3944 lakhs and the main scheme is for
development and strengthening of runway and
expansion of terminal building and modernisation of
aeronautical and communication equipments at Agartala.
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[English]
Telephone Exchanges in Country

2916. SHRI RAMSHAKAL : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) the total number ot telephone exchanges all
over the country, state-wise;

(b) the number of telephone exchange in the district
Sonebhadra of Uttar Pradesh;

(c) whether the Union Government propose to
connect an the development biocks with the exchanges;

(d) it so. the reasons tor not providing exchanges
in all the development blocks of district Sonebhadra;
and

(e) the time by which all the development blocks
are likely to be connected with exchanges?

THE MINISTER OF COMMUNICATIONS (SHR! BENI
PRASAD VA..MA) : (a) The total number of telephone
exchanges in the country is 21328. The State-wise break
up is given in the enclosed statement.

(b) 15 (Fifteen).
(c) Yes, Sir

(d) and (e) Exchances are being provided as per
the registered demand, progressively.

STATEMENT

Total Number ot Telephone Exchanges in the
Country as on 30.9.96 State-wise

1. Andhra Pradesh 2066
2  Assam 287
3. Bihat 790
4. Delhi 127
5. Gujrat 1397
6 Haryana 750
7. Himachal Pradesh 549
8. Jammu & Kashmir 223
9. Karnataka 2037
10. Kerala 768
11. Madhya Pradesh 2664
12. Maharashtra
(Including Mumbai & Goa) 2609
13. North Eastern Region 232
(Including Arunachal Pradesh
Meghalaya, Tripura, Nagaland,
Mizoram, Manipur)
14 Orissa 713
15. Punjab 856
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16. Rajasthan 1453
17. Tamil Nadu 1414
(Including Chennai)
18. Uttar Pradesh 1734
19. West Bengal 659

(Including Calcutta Sikkim
and Andaman Nicobar)

Total 21328

Increase in Wages

2917. SHRI SOUMYA RANJAN : Will the Minister
of COMMUNICATIONS be pleased to state :

(a) whether the Government propose to increase
the honorarium/wages of extra departmental employees;

(b) it so, the steps being taken in this direction; and
(c) if not, the reasons therefor?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) to (c). One man Committee has
been constituted under the Chairmanship of Justice
Charanjit Talwar, retired Judge of Delhi High Court to
examine the condition of service and emoluments and
other facilities available to the Extra Departmental
Agents. The Committee has not submitted its report so
far. The tenure of the Justice Talwar Committee Postal
Extra Departmental System has been extended for a
further period from 1.10.96 to 15.2.97 or three months
from the date of submission of the Report of the Vth pay
Commission, whichever is later.

Catering / Vending Contracts

2918. SHRIMATI GEETA MUKHERJEE : Will the
Minister of RAILWAYS be pleased to state :

(a) the policy of the Government regarding transfer/
renewal of the catering/vending contract of the legal
heir of the deceased contractor after completion of
unexpired period; and

(b) the detail of catering/vending contracts held by

legal heirs of the deceased contractor in each zonal

railways, division-wise?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) As per policy,
in the event of death of licencee of a catering/vending
unit, the licence can be transferred in the name of legal
heir for the unexpired period of contract. Renewal of
contract is permissible based, inter-alia, on satistactory
performance of the applicant.

(b) Information Is being collected and will be laid
on the Table of the Sabha.
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Electrification of Railway Routes

2919. SHRI ARUN KUMAR SARMA
Minister of RAILWAYS be pleased to state :

(a) the details of rail routes electritied in Assam so
far; and

Will the

(b) the details of rail routes which are proposed to
be electrified in the State in the near future?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No railway
route has been electrified so far in the State of Assam.

(b) At present, there is no proposal to electrify any
of the reilway routes falling in the State of Assam.

[Translation]
Facilities to Class lll and IV Employees

2920. SHRI ANIL KUMAR YADAV : Will the Minister
of COMMUNICATIONS be pleased to state:

(a)whether the third and fourth class employees of
MTNL, Delhi and MTNL, Mumbai are not enjoying the
same facilities as have been given to employees of
same categories in other parts of the country for the last
decade,;

(b) whether the case of providing deputation facility
to these employees is still pending;

(c) #t so, the details thereof; and

(d) the steps being taken by the Government in
order to provide same service conditions and facilities
to them as have been given to the employees of same
categories in the other parts of the country?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) No, Sir. In fact MTNL employees
enjoy some additional facilities.

(b) Yes, Sir.

(c) The case is pending in the Central Administrative
Tribunal, Principal Bench, New Delhi.

(d) In view of (a) above, no further steps are
required to be taken.

Ring Rallway Service in Delhi

2921. SHRI CHHATRAPAL SINGH :
SHRI JAI PRAKASH AGARWAL :

Will the Minister of RAILWAYS be pleased to state:

(a) whether the Government propose to make the
Ring Rallway Service in Delhi more systematic and
efficient with a view to improve environment and to
reduce congestion on roads;

(b) if so, the detalis thereof;

(c) the amount allocated for the development of
Ring Rallway Service in Delhi during the last three
years, till date, and the achievements made in this
regard;
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(d) the number of persons benefited from the daily
Ring Railway Service in Delhi till date; and

(e) the steps being taken by the Union Government
for the development of Ring Railway Service in Delhi?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR! SATPAL MAHARAJ) : (a) & (b). In
order to decongest traffic from Shahdara in the East
and Tughlakabad in South, Ring Railway was started in
1970 and completed before Asiad. These lines were
originally planned as Goods avoiding lines and they
were not planned to carry commuters. Presently ring
railway operate 7 trains in the clockwise and 4 trains in
the anti-clockwise direction during morning and evening
peak hour traffic. The number of Goods trains on these
lines is so high, that there is no scope for running
additional passenger trains on this route.

(c) No amount was allocated during the last 3 years
to Ring Railway Service in Delhi.

(d) The number of person travelled daily by the
Rina Railway Service in Delhi as under:-

Year No. of Passengers
1994-95 14,27,000
1995-96 14,98,000

1996-97(0Oct'96) 8,47,000

(e) In the meeting of National Capital Region,
Planning Board held on 24.9.96, it was decided that the
feasibility study for laying of additional tracks along the
Ring Rail in Delhi should be conducted by Government
of National Capital Territory of Delhi in co-ordination
with National Capital Region Planning Board. Under
the revised Allocation of Business Rules 1986, proposal
for such rail based Urban Transport Projects are now to
be processed by the MUA & Employment and the State
Government concerned.

[English]
Relay Centre at Durgapur

2922. SHRI SUNIL KHAN : Will the Minister of
INFORMATION AND BROADCASTING be pleased to

state;

(a) the details of Doordarshan/AIR Kendras in W‘eLst
Bengal, location-wise;

(b) whether the Government propose to set up a TV
centre at Durgapur, West Benal;

(c) if so, the details thereof, and

(d) the time by which it is likely to be set up?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.

IBRAHIM) : (a) Statement indicating status of
Doordarshan/AlR Kendras in West Bengal is enclosed.
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(b) No, Sir.
(c) and (d). Does not arise.

STATEMENT

TV Transmitters AIR Kendraé

-
State Existing

West PPC
Bengal

Calcutta
Kurseong

Calcutta
Shantiniketan (int.)

HPT ‘ Siligun

Asansol | Murshidabad
Calcutta’
Calcutta (DD 1I)
Calcutta (DD Ili)
Kursm._h
Murshidgbet

LPT

Alipurduar
Balurghat
Bardhaman
Contai
Darjeeling
Jhargram
Kalimpong
Lalna
Kharagpur
Krishnanagar
Maldah
Medinipur
Puruliya
Ranaghat
Shantiniketan

VLPT

Egra
Jhalda

Gauge Conversion

2923. SHRI VIJAY PATEL : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Kalol-Katosan-Ranuj railway line is
proposed to be detached for conversion from Meter
Gauge to Broad Gauge;

(b) if so, whether alternative arrangement is made
by the Raliway authorities for regular passengers;

(c) if so, the details thereof, and
(d) i not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b).
There Is no plan to convert this section to Broad Gauge.



67 Written Answers

However, Metre Gauge services will continue to run in
this section.

(c) and (d). Do not arise.

Official of AIR, New Delhi

2924. DR. ARVIND SHARMA : Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state:

(a) the norms fixed in regard to transfer of officials
of AIR, New Delhi;

(b) the Number of officials working on the same
station from 15-20 years, station-wise;

(c) the reasons for their long stay at the same
station;

(d) the number of officials transferred within a short
period, station-wise;

(e) the reasons therefor,;

(f) whether the Government propose to adopt a
comprehensive policy in this regard;

(g9) if so, the details thereof; and
(h) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (h). The information is being collected
and will be laid on the Table of the House.

Introduction of Passenger Train

2925. SHRI BALAI CHANDRA RAY : Will the
Minister of RAILWAYS be pleased to state

(a) whether the Government are aware of the
demand for introduction of passenger train from Asansol
to Suri, Bolpur, Azimganj, Sahibganj and North-West
States,

(b) it so, the details thereof;

(c) whether any steps have been taken by the
Government in this regard;

(d) it not, the reasons therefor, and

(e) the main hurdies which are being faced by the
Government to introduce such services?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b).
Some represent tations have been received including
from Shri Haradhan Roy, MP.

(c) to (e). Asansol is linked with direct services to
North-Western States viz. Rajasthan and Punjab.
Introduction ot additional trains from Asansol has been
examined but not found feasible on account of
operational and resource constraints.

DECEMBER 12, 1996

Written Answers 68

[Translation]
Post Office to Rural People

2926. SHRI MANIBHAI RAMJIBHAI CHAUDHARI :
Will the Minister of COMMUNICATIONS be pleased to
state :

(a) whether many villages of Gujarat are without
postal facilities;

(b) if so, the details alongwith number thereof:
district-wise;

(c) whether the Government propose to provide
postal facilities in those villages; and

(d) if so, the details thereof, district-wise?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA)  (a) Out of a total humber of 18028
inhabited villages in Gujarat, 9949 villages do not have
Post Offices.

(b) District-wise numbers are given in the enclosed
statement.

(c) and (d). Post Offices are opened progressively
under Annual plan Schemes subject to norm based
justification and availability of resources.

STATEMENT

District-wise Information regarding Villages with Post
Offices and without Post Offices as on 31-3-96

In Gujarat

S.No. Name of No. of No. of No. of

District Villages Villages Villages

(Inhabited) with Without
P.O. P.O.

1 2 3 4 5

1. Ahmedabad 665 421 244
2. Gandhinagar 73 59 14
3. Mehsana 1145 296 849
4. Banaskantha 1368 434 934
5. Sabarkantha 1363 796 567
6. Bharuch 1065 477 588
7. Dang 309 56 253
8. Kheda 960 568 392
9. Panchmahals 1885 510 1375
10. Surat 1196 553 643
11. Vadodara 1648 609 1039
12. Valsad 824 530 294
13. Amreli 584 305 279
14. Bhavnagar 865 425 440
15. Jamnagar 707 342 365
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1 2 3 4 5
16. Jugadh 1050 472 578
17. K' Bhuj 865 471 394
18. Rajkot 808 446 362
19. Surendranagar 648 309 339
Total 18028 8079 9949
[English]

Allotment of Accommodations

2927. SHRI SUKH LAL KUSHWAHA : Will the
Minister of RAILWAYS be pleased to state .

(a) whether it is a fact that there is great corruption
in Estate Office of Northern Railway as the Railway
accommodation is being allotted to the staff on out of
turn basis on flimsy grounds;

(b) if so whether it is also a fact that some officials
of Northern Railway who are working in Railway Board
have not yet vacated their accommodation in Delhi;

(c) if so, the reasons therefor;

(d) the number of quarters allotted to the staff on
out of turn basis during 1995 and 1996 in Delhi; and

(e) the steps taken by the Government to rectify the
situation?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Yes. Sir.

(c) To avoid inconvenience, officers on transfer from
Northern Railway to Railway Board and vice versa, are
being permitted to retain their accommodation on mutual
exchange/pool adjustment basis. Mutual exchange/pool
transfer of Central houses with Railway Board/Northern
Railway houses are also being permitted at the same
station by the Directorate of States, Ministry of Urban
Affairs & Employment, the nodal Ministry for such
purposes.

(d) Number of quarters allotted to officers. both

gazetted and non-gazetted, during the last two years is
as under:-

1995 1996
Officers 6 2
Staff 36 5
Total 42 7

(e) Pool balancing is done periodically by Railway
Board and Northern Railway. Currently 12 Houses are
In axcess on Railway Board side. Steps are being taken
to balance the same. Further construction of additional
houses in Railway Board pool has been approved.
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The numbers of quarters allotted on out of turn
consideration is already very minimal and given in
exceptional cases only.

Facilities to Railway Employees

2928. SHRI MANIKRAO HODLYA GAVIT : Will the
Minister of RAILWAYS be pleased to state :

(a) whether railway employees are getting the same
pay scales and other allowances as other Central
Government employees;

(b) if so, the details thereof:

(c) whether it is also a fact that the Railway
employees are entitled to railway passes anywhere in
India, many times a year;

(d) it so, whether the facilities of LTC is stopped for
all other retired Central Government employees but it is
continued for retired railway personnel, though in a
smaller scale;

(e) if so, whether the Government propose to review
this decision and issue concession like this to all retired
Central Government employees; and

(f) if not. the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). The
pay scales allowed to railway employees are as per the
recommendations made by the successive pay
Commissions, as accepted by the Government. The
allowances admissible to railway employees are also
based on the orders issued by the nodal Ministries viz.
Ministry of Finance and Ministry of Personnel, Public
Grievances and Pensions.

(c) As per the convention existing in the railway
systems the worldover, employees serving on Indian
Railways are eligible for privilege passes. At present,
they are eligible for :-

Category No. of priviiege No. of privilege
passes Ticket Orders

Group A & B 6 sets per year 4 sets per year

Group C & D (a) 1 set per year -do-

upto the 5th year
of railway service.

(b) 3 sets per year -do-
after 5 years of
railway service.

(d) The retired railway employees are entitled for
post-retirement complimentary passes on the basis of
length of service rendered by them to the railways

(e) and (f). In so far as Central Government
employees are concerned, travel concession facilrés
are at present available only to serving personne! 1oy
being availed during leave at specified scalps Thege
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have been designed to enable the employees to visit
their home town for meeting family obligations while in
service. Travel facilities for visiting other places are also
provided to serving personnel on a reduced scale to
give them an opportunity to visit and see other regions
of the country so that it may help thme in widening their
knowledge and in discharging their duties as public
servants. These considerations are not attracted in the
case of pensioners and they cannot be considered at
par with serving employees for extension of travel
concession facilities.

Decline in Industrial Gowth in Steel Plant

2929. SHRI RAMSAGAR : Will the Minister of
STEEL be pleased to state :

(a) whether the attention of the Government has
been drawn to the news item captioned “SAIL sits over
million tonne inventory" appearing in the "Hindustan
Times" October 28, 1996;

(b) if so, whether slowdown in the industrial growth
has affected the steel plants in the country; and

(c) if so, the steps taken to accelerate the industrial
growth in the country?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) Yes,
Sir.

(b) and (c). Demand for steel depends on interplay
of a number of factors such as availability of funds with
consumers, cost of credit, competition from domestic
sources as well as imports, overall industrial growth
etc. The aggregate impact of such factors varies from
unit to unit.

As per the latest Index of Industrial Production
releasd by the C.S.0., the overall sectoral growth of
Industrial Production in April-July, 1996-97 was 9.3%
as compared to 12.3% in the corresponding period of
last year. The deceleration in the industrial growth is
confined to a few sectors particularly the Crude
Petroleum, Fertilizer and Power Generation. Sector
specific Strategies have been initiated to remove
constraints in underperforming sectors. Adequate credit
with softened interest rates assured to industries through
the recently announced busy season credit policy are
providing further impetus to growth.

[Translation]
South African Investments in Steel Production
2930. DR. LAXMINARAYAN PANDEY : Wi]l the

Minister of STEEL be pleased to state;

(a) whether the Union Government have requested
the Government of South Africa to make investments in
steel production;
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(b) if so, the reasons therefor;

(c) the terms and conditions of investment alongwith
the details thereof; and

(d) the reaction of the South African Government in
this regard?

THE MEINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) The
Ministry of Steel have not made any request to the
Government of South Africa o make any investmant in
steel production.

(b) to (d). Do not arise in view of (a) above.
[English]
Promotion from Asstt. Manager to Dy. Manager

2931. PROF. AJIT KUMAR MEHTA : Will the
Minister of CIVIL AVIATION be pleased to state :

(a) whether it is a fact that 6 years period for
promotion from Asstt. Manager to Dy. Manager viz. 10/
12 grade to 13/14 grade in the Indian Airlines in the
case of general category and 5 years for the reserve
category has been reduced to 4 years for both the
categories;

(b) whether it is also a fact that the reserved
category employees have been pressing for one year's
relaxation as given to them previously and a few
meetings with the administration were held by the
representatives of the reserved category to resolve the
issue; and

(c) if so, the decision taken by the Government in
this regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M
IBRAHIM) : (a) Yes, Sir.

(b) Yes, Sir.

(c) Since the qualifying period has been reduced
from 6 years to 4 years, uniformally in respect of all the
categories of Officers, it was not considered necessary
to extend any further relaxation.

Magnesite in Panthal-Udhampur

2932. SHRI CHAMAN LAL GUPTA : Will the
Minister of MINES be pleased to state :

(a) whether huge stocks Magnesite mineral have
been discovered in Panthal-Udhampur area of Jammu
and Kashmir,

(b) if so, the details thereof;
(c) the steps taken for exploitation of this mineral;

(d) whether the task was entrusted to a company of
Hyderabad;

(e) it so, the terms and conditions thereof;
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(f) whether the work has been abandoned;
(9) if so, the reasons therefor,

(h) whether there is any fresh move to exploit this
mineral wealth; and

(i) if so, the details thereof?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
(i). Information is being collected and will be laid on the
Table of the House.

Demand for Railway Station

2933. SHRI RUP CHAND PAL : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government are aware about the
long standing demand for a Railway Station at
Khusigachi, place between Baidyaabati and Bhadreswar
in the Howrah Division of the Eastern Railway; and

(b) if so, the steps taken/proposed to expedite the
matter?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). The
proposal for opening of passenger halt at Khurigachi
between Baidyabati and Bhadreswar stations has been
examined but not found justified on operational,
engineering and financial grounds. Besides, the
proposal has also not been found justified on passenger
amenity grounds due to availability of other modes of
transport for people to commute in that area.

Demand Of More Funds For
Development of Tourism

2934. SHRI MURALIDHAR JENA : Will the Minister
of TOURISM be pleased to state :

(a) whether the Government of Orissa has
demanded more funds from the Union Government for
the develepment of some particular tourist spots;

(b) if so, the details thereof during the last two
years; and

(c) the amount released, scheme-wise?

THE MINISTER OF PARLIAMENTARY AFFAIRS
AND MINISTER OF TOURISM (SHRI SRIKANTA JENA):
(a) Each year the Department of Tourism in consuitation
with the State Government officials prioritises projects
for Central Financial Assistance. These projects are
identified on the basis of their merits inter-se-priority
and availability of funds. The Department of Tourism
has prioritised 8 projects at an estimatd cost of Rs. 250
lakhs for Central Financial Assistance during 1996-97
to Orissa.

(b) and (c). The detail of projects sanctioned and
?he amount released to Orissa during the last two years
IS enclosed In the statement
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STATEMENT

Projects/Schemes Sanctioned During 1994-95

SI. Name of the project/scheme Amount Amount

No. sanct- relea-
ioned sed
(Rs. in lakhs)

Orissa
1. Tourist cemplex at Hirakund 40.39 14.62
2. Tourist lodge at Rayagada 25.20 1.00
3. Tourist complex at Narsingnath 41,23 1.00
4. Tourist complex at Korapat 42 .43 7.00
5. lllumination of Sea Beach at Puri 5.46 3.00
6. Beach Festival 1994 10.00 8.00
7. Rajaseri Festival 1995 1.60 1.00
Total 166.31 35.62

Projects/ Schemes Sanctioned For The Year 1995-96

Orissa
1. Amentities Centre at Dhauli 20.26 10.00
2. Tourist lodge at Badarama 36.41 18.00
3. Floating restaurant at Barkal 42.89 21.00
4. Beach cleaners equipment 9.30 5.00
Puri, Orissa.
Total 108.86 54.00

Gauge Conversion

2935. SHRI K. KANDASAMY : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government have approved
conversion of Salem to Kashmir via Ranchipuram and
Namakkal Meter Gauge line into Broad Gauge; and

(b) if so, the time by which the work is likely to be
started?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b) There
is no such project of conversion of Salem to Kashmir
line. However, a Broad Gauge route is already available
connecting Salem and Jammu.

Abandoned Vehicles in MTNL, Delhi

2936. SHRI G.M. KUNTURKAR : Will the Minister
of COMMINUCATIONS be pleased to state :

(a) whether several vehicles in MTNL, Delhi have
been abandoned by the Nigam and its drivers are sitting
idl-
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(b) if so, the details thereof and reasons tharefor;

(c) whether some private vehjcles are being put
use in place of these abandoned vehicles;

(d) if so, the number of vehicles avandoned by the
Nigam and also the number of vehicles hired privately
to meet the requirement and the monthly amount
involved in hiring these private vehicles, and

(e) the steps taken by the Government in this
regard?

THE MINISTER OF COMMUNICATIONS (SHRI BEN!
PRASAD VARMA): (a) No Sir. Several vehicles have
been scrapped but their drivers are not sitting idle,
since the scrapped vehicles are kept on the road till
their replecements are received.

(b) Not applicable in view of (a) above.
(c) No. Sit

(d) 69 vehicies have been scrapped from April, ‘95
to November. 96 Venicles are hired to meet operational
requirements as per the justification. At present 167
vehicles have been hwed. The monthly expenditure is
Rs. 17 lakhs approximately.

(e} All scrapped vehicles are being replaced by
new vehicles in a phased manner.

Delivery of Telephornc Bills

2937. SHRI R.L.P. VERMA ~ W.!! the Minister of
COMMUNICATIONS be pleased to giate

(a) whether the Government haye tloated open
tenders for delivery of telephone bills ti¢ the subscribers
in South Delhi area during June, 1996

(b) if so, whether the Government have subsequertly
floated limited tenders from the selecied and limited
contractors already in the list of the Department of
Telecommunications;

(c) #f so, the details thereof; and

{d) the reasons for floating open tenders and
subsequently limited tenders thereof?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA): (a) Yes, Sir.

(b) Limited tenders for delivery of bills for a period
one month to three months were called for the South-
| & South-II areas from the selected contractors including
the contractors already working for the South areas of
MTNL.

(c) Total 9 offers for South-l area and 8 offers for
South-If area were received, The limited tenders were
not finalised since the matter was subjudice. The bills
were sent by Post through Post Offices. '

(d) As the earlier contract had already expired,
open tenders were floated to apprave fresh contractors
to deliver the bilis to the customers premises.
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Anticipating some delay in finalisation of open tenders,
limited tenders were called for the delivery of bills for
a period of 1 to 3 months pending finalisation of open
tender.

Pension Scheme for ITDC Employees

2938. SHRI BHAGWAN SHANKAR RAWAT : will
the Minister of TOURISM be please to state :

(a) whether the India Tourism Development:
Corporation (ITDC) has introduced a pension scheme
for its employees;

(b) if so, the details thereof alongwith the date of its
commencement; and

(c) the categories of employees covered under this
scheme?

THE MINISTER OF PARLIAMENTARY AFFAIRS AND
MINISTER OF TOURISM (SHRI SHRIKANTA JENA) : (a)
India Tourism Development Corporation has not framed/
introduced any pension scheme for its- employees.

(b) and (c). Do not arise.

Air Buses out of use

2939. SHRI K.D. SULTANPURI @ Will the Minister
of CIVIL AVIATION be pleased to state :

(a) how many Air Buses are out of use and since
when;

(b) when they will be repaired and put into
operation;

(c) whether any of them have been purchased by
N.R. Is; and

(d) the details of the transaction undertaken by
them? :

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) None of the Air Bus aircraft with Air India
and Indian Aitlines is out of use.

(b) Does not arise.
(c) No, Sir.
(d) Does not arise.

{Translation]
Cancellation of Trains

2940. SHRI SOHANBEER @
SHRI K. PARASURAMAN :

Will the Minister of RAILWAYS be pleased to state:

(a) the details of mail and passenger trains
temporarily/permanently cancelled it the country during
the last three years, zone-wise ahd locatior-wise;

_{b) the reasons for. their. cangeilation;
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(c) whether the Government propose to re-introduce
the cancelled trains; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (d).
Information is being collected and will be laid on the
Table of the Sabha.

[English]
Gold Deposit in Karnataka

2941. SHRI PINAKI MISRA : Will the Minister of
MINES be pleased to state :

(a) whether tresh deposits of gold héve been
detected in Chitradurga and Sandur districts of
Karnataka:

(b) it so, the details thereot: and

(c) the steps taken to fully assess the extent of the
gold deposits in and around these two districts,
separately?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
(b). The Geological Survey of India (GSI), through mineral
investigations, has detected deposits of anld in
Chitradurga (0.6 million tonnes) and grade of (4 gram/
tonne). The Gold deposits have been established in
G R Halli, South Block, Chikkanahalli, «Gonur-
Kotemaradi, M.N. Halli. Kanchigana-halu and
Honnemaradi. No gold prospect has been found in
Sandur District of Karnataka.

(c) Assessment of Gold potential in Chitradurga

district, Karnataka is a regular programme of mineral
explcration of GSI.

Radio Station, Orissa

2942. DR. KRUPASINDHU BHOI : Will the Minister
of INFORMATION AND BRODCASTING be pleased to
state .

(a) the radio stations in Orissa which are
broadcasting regional news at present;

(b) the steps taken by the Government to ensure
more coverage of news originating from different regions
in the State;

(c) whether the Government are aware ot the poor
and inadequate visual content of regiona! news bulletins
particularly from Doordarshan Kendras in Orissa

(d) if so, the reasons therefor;

(e) whether there has been constant demand to
increase the visual content; and

(f) it so, the steps taken by the Government in this
regard?
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THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Cuttack Regional News of All India Radio
in Orissa is broadcasting Regional News bulletins in
Oriya. Sambalpur and Jeypore stations ot AIR relay
these news builetins while other stations in Orissa,
including Local Radio Stations relay evening bulletins
only for the benefit of listeners throuthout Orissa

(b) To provide coverage of news originating from
different regions, AIR has deployed staff correspondents
part-time correspondets in various parts of Orissa.

(c) and (d). Adequate number of visuals from
different regions of Orissa are included in the regional
news bulletins telecast from Doordarshan Kendra,
Bhubaneshwar. On an average, 12 to 15 visuals items,
out of which 8 to 10 pertaining to Orissa are included
in the daily regional news bulletin.

(e) and (f). Yes, Sir. There has been demand to
increase the visual content It 1s Doordarshan's
endeavour to include more visuals In news bulletin.
Every effort is made to include as many visuals as
possible with the help of Doordarshan’s own camera
team, Stringers and ENG Unit available with the
Information and Public Relations Department of
Government of Orissa.

Iron Ore Mines in Karnataka

2943. SHRI S.D.N.R. WADIYAR : Will the Minister
of MINES be pleased to state

(a) whether some lton ore mines have been leased
out to private sector in Karnataka;

(b) if so, the details of mines leased out to Private
Sector, run by State Government, Union Government or
any other Public Sector Unit,

(c) thr, production of iron ore in these mines during
each of the last three years; and

(d) the quantum of iron ore exported duting the
above period?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) S (ay Yes
Sir.

(b) As pel miolmauon ptovided by Indian Bureau ot
Mines three lron ote mines in Bellary District were
transferred by Mysore Minerals Ltd., a State Government
Undertaking to M/s. Tungabhadra Minerals Ltd. in 1985,

(c) The production of lron Ote in these three mines
during the last three years is given below

Yeal Productlon 01 iron Ore (ln Tonnec)
1993-94 19111 2053 20158
1994-95 10691 3258 24197
1985-96 24589 3800 1179
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(d) The entire production of Iron ore from each
mines has been despatched for export.

Gauge Conversion

2944. SHRI K.H. MUNIYAPPA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether there is any proposal to convert
Yelahanka and Bangarpet narrow gauge line inta meter
gauge; and : .

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes; Sir.

(b) The Gauge Conversion of Yellahanka-
Chickballapur has already been completed. Work on
Bangarpet-Kolar has been taken up and is likely to be
completed in this financial year. Kolar-Chickballapur
will be taken up in the coming years.

Local Call Facility

2945. SHRI I.D. SWAMI : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) whether the Government are considering any
proposal to provide facility of local calls to all the cities/
towns included in the National Capital Region;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA): (a) No, Sir.

(b) Does not arise.

(c) Local call means a call from a subscriber's line
to another subscriber line on any exchange within the
same exchange system (local area). Telephone
exchanges in various cities/towns of National Capital
Retion have separate local areas of their own. As such
local call facility to ali citiestowns in National Capital
Region is not admissible.

Introduction of Express Train from
Bhubaneswar to Koraput

2946. SHRI BHAKTA CHARAN DAS : Will the
Minister of RAILWAYS be pleased to state :

(a) whether the Government propose to introduce
an Express Train from Bhubaneswar to Koraput via
Rayagada after commissioning af the Koraput-Rayagada
new B.G. rail link;

(b) if so, the reasons for delay in introduction ot
said train;

(c) the steps taken in this direction; and

(d) the time by which the train is likely to be
introduced?
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) to (d). An
Express train connection between Bhubaneswar and
Koraput via Rayagada will be provided on availability
of clearance for passenger train running on the Koraput-
Rayagada line.

There has been delay in receipt of Commissioner
of Railway Satety's sanction on account of certain
technical constraints in the tunnels in the newly
constructed section.

[Translation]

Termination of Trains Running on
Narrow Gauge line

2947. SHRI ASHOK ARGAL : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government propose to terminfte
the trains running between Gwalior-Sheopur Kalan:

(b) if so, the reasons therefor,;

(c) whether the Government propose to convert
Gwalior-Sheopur narrow gauge line;

(d) whether this work is likely to be undertaken in
the budget of 1997-98;

(e) if so, the details thereof and if not, the reasons
therefor; and

(f) the time by which this work is likely to be
completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Does not arise.
(c) to (e). No, Sir. Due to constraint of resources.

(f) Does not arise.

Backlog of Employment in the Country

2948. SHRIMATI VASUNDHARA RAJE : Will the
Minister of LABOUR be pleased to state :

(a) the backiog of unemployment in the country by
the end of the Seventh Five Year Plan; .

(b) the achievement made to generate jobs for the
unemployed person during the current Plan period;

(c) whether a new strategy has been adopted by
the Government to create additional employment in
Ninth Five Year Plan; and

(d) if so, the details thereof?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) The backlog of unemployment at
the end of the Seventh Plan was of the order of 17.0
million.
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(b) to (d). During the Eighth Plan period, labour
intensive growth has been accorded highest priority,
thereby generating additional employment opportunities.
Accordingly, the unemployment rate which was around
3.77% during 1987-88 came down to 2.56% during
1993-94. It is expected that the strategy of employment
intensive growth will be continued during the ensuing
Ninth Five Year Plan also.

[Translation]
Serials Mega

2949. SHRI NITISH BHARDWALJ : Will the Minister
of INFORMATION AND BROADCASTING be pleased to
state

(a) the details of Indian Culture based legendary
and historical serials which have been cleared for
telecast on Doordarshan at present;

(b) the ninve aliotted to these serials on Doordarshan
each monthk

(c) whether serial Mega has been omitted from the
new rate card of Doordarshan;

(d) if so, the reasons therefor; and

(e) the steps beihg taken by the Government for
promoting these programmes?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHR!I C.M.
IBRAHIM) : (a) to (e). The information is being collected
and will be laid on the Table of the House.

Sports Complex

2950. SHRI P.R. DASMUNSI : Will the Minister of
RAILWAYS be pleased to state :

(a) the progress of the work of the proposed Sports
Complex at Barmungachi, Howrah under Eastern
Railway;

(b) the estimated cost and funds made available
therefor;

(c) the capacity of the Stadia; and
(d) the target period of completion?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Tender for
consultancy services is under process of finalisation.
Part estimate for consultancy is being prepared.

(b) The estimated cost of the project is Rs. 8.95
Crores and allotment of funds for the current year i.e.
1996-97 is Rs. 51.70 lakhs.

(c) The proposed capacity of the Stadium is 20,000.

(d) Three years subject to availability of requisite
funds.
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Electrification of Railway Routes

2951. SHRI BIR SINGH MAHATO : Will the Minister
of RAILWAYS be pleased to state .

(a) whether the Government propose to electrity
Chandil-Muri and Muri-Bakaro Railway route:

(b) if so, whether this section is likely to be electrified
during the current year; and

(c) if so, the funds allotted for the project?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sit. The
works have already been taken up.

(b) These sections are likely to be electrified by
March, 98.

(c) The funds allotted for the year 1996-97 for
Chandil-Muri-Barkakana Electrification Project and for
the Bokaro-Muri-Barsuan/Kiriburu Electrification Project
which include these sections are Rs. 20 crore and Rs.
40 crore, respectively.

Vigilance Inspector

2952. SHRI RAMASHRAYA PRASAD SINGH : Will
the Minister of RAILWAYS be pleased to state :

(a) the number of Vigilance Inspectors of Railway
Board discipline-wise and number out of them completed
full-term i.e. six years;

(b) the action taken by the Government to revert
such staff to their Parent Cadre; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). At
present there are 36 Inspectors with Vigilance
Directorate, comprising of 21 from Traffic, 6 from
Engineering 2 from Stores and the balance covering
other disciplines.

A total of 8 Inspectors have completed six years
tenure out of which three have been given extension in
administrative interest in accordance with extant rules.

The process of selection for Vigilance Inspectors to
fill up the existing as also anticipated vacancies has
already been initiated.

(c) Does not arise.

[Trans/ation]

Post Offices in U.P.

2953. SHRI D.P. YADAV : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) whether the present number of post offices and
telephone exchanges in Sambhal, Uttar Pradesh are
adequate;
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(b) if not, whether the Government propose to open
new post offices and telephone exchanges during 1996-
97; and

(c) if so, the details thareof?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA): (a) There are 41 Post Offices in
Sambhal. On an average a Post Office serves a
population of 11628 and an area of 16.08 square
kilometers. The national averages in terms of population
and area seived per Post Office are 5517 and 21.44
square kilometers respectively.

(b) Post Offices are opened progressively under
Annual Plan Schemes subject to norm based justification
and availability of resources.

(c) There was only one proposal for opening of an
Extra Departmental Branch Post Office at Village oberi,
which has been sanctioned.

Department of Telecommunications

(a) to (c) The number of telephone exchanges is
not adequate in Sambhal. The installation of 512 Port
C-DOT exchange is under progress and is likely to be
expanded to 14 K C-DOT by March, 1997 subject to
availability.

[English]
Discipline & Appeal Rules, 1968

2954 SHRI JANG BAHADUR SINGH PATEL : Will
the Minister ot RAILWAYS be pleased to state :

(a; whether the Government are aware that the
Railway Servants (Discipline & Appeal) Rules, 1968
are corrected upto Aprit 1. 1987 and thereafter large
number of corrections have been issued making it
difficult for the authorities and the employees to keep
track of them,

(b) if so, the steps taken/proposed by the
Government to coirect the said rules upto date and to
lay a copy thereof or, the table of the House; and

(c) the time by whiuy the above Rules likely to bg
updated?

THE MINISTER OF STATE N THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) The Railway
Servants (Discipline % Appeal) Ryles. 1968 as last
revised embody amepndments to the rules issued upto
1.4.87. As per well established procedure, the
amendments 1¢ the Railway Servants (Discipline &
Appeal) Rules 1968 are carried out through
Notifications in the Gazette of India. Details of all the
earlier amendments to these rules are incorporated in
the form of a foot note to the proposed amendment.
Copies of the notifications ame<ding the rules are
also endorsed to the Lok Sabha Secretariat and
the recognised Federations on the Indian Railways
besides all the concerned authorities on the Railways.
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There is thus no difficulty in keeping track of the
amendments.

(b) and (c). In view of the above, there is no such
proposal at present.

On-Line Billing Information Services

2955. DR. C. SILVERA : Will the Minister of
COMMUNICATIONS be pleased to state

(a) whether on-line Billing information services has
been introduced by MTNL in Delhi;

(b) whether on-line Telephone Directory enquiry
sevice for Bombay, Madras and Calcutta has also been
introduced by MTNL in Delhi;

(c) whether some a Walk-in Directory enquiry facility
has also been introduced in Delhi by MT.N.L.;

(d) if so, formalities required separately to avail of
these facilities;

(e) whether M.T.N.L. propose to introduce some an
on-line telephone fault repair confirmation service in
Delhi;

(f) if so, the details thereof; and
(g) if not, the reasons therefor?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA): (a) Yes, Sir.

(b) Yes, Sir.

(c) and (d). Yes, Sir. A walk-in-Directory Enquiry
Service has been introduced by MTNL, Delhi at Eastern
Court, Janpath, New Delhi. The person approaching for
enquiry has to furnish one of the following informations
to get specific details of directory entry as given below:-

1. The name of the subscriber for getting his
Telephone No. )

2. The Telephone No. getting the name and
address of the subscriber.

3. The old No. for getting the new No. ot the
subscriber.

(e) and (f). Yes, Sir. MTNL Delhi is proposing to

introduce an on-line fault repair confirmation service

operating through Interactive Voice Response System

(IVRS). This is being done on trial basis at Jorbagh
exchange in Delhi.

(g) Does not arise in view of (e & f) above.

Discontinuation of Programmes Quest

2956. SHRIMATI KRISHNA BOSE : Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) whether the programme ‘Quest’ has been
telecast on Doordarshan;
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(b) if so, the number of serials telecast on it;

(c) whether this programme has been discontinued;
(d) if so, the reasons therefor; and

(e) the time by which it is likely to be started?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (e). The information is being collected
and will be laid on the Table of the House.

Performance of Steel Authority of India Limited

2957. DR. RAMKRISHNA KUSMARIA : Will the
Minister of MINES be pleased to state :

(a) the Financial performance of the Steel Authority
of India Ltd. during the first six months, Plant-wise;

(b) whether the profitability of the SAIL has declined
during the current year as compared to the last year;

(c) it so, the reasons therefor; and

(d) the steps taken or proposed to be taken to
improve the performance of the SAIL?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHR! BIRENDRA PRASAD BAISHYA) : (a)
During the first six months of the current year; i.e. April
to September, 1996, SAIL has made a pre-tax profit
(unaudited) ot Rs. 414.98 crores and after providing
Rs. 53.53 crores towards Minimum Alternate Tax (MAT)
the profit is Rs. 361.45 crores. The plant-wise net profit/
loss is as under :

Rs./Crores
Bhilai Steel Plant 388
- Durgapur Steel Plant (-) 96
Rourkela Steel Plant (-) 127
Bokaro Steel Plant 237
Alloy Steels Plant (<) 19
- Salem Steel Plant (-) 25
Raw Materials Division;
Other.Cemral Units etc. 57
Net Profit before tax 415
Provision for Minimum
Alternate Tax (MAT) 54
Net Profit after tax 361
(b) Yes, Sir.

(c) The decline in profits is mainly attributable to
abnormal escalation in input prices viz. coal, petroleum
products, power, transportation and higher interest and
depreciation costs.

(d) SAIL is taking steps on a continuous basis to
improve the performance, which include increasing
capacity utilisation, improving productivity, introducing
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energy conservation measures, improving availability
of equipment through effective maintenance, improving
product-mix,. making value added items and meeting
customer's requirements, and reduction In consumption
viz. coke, energy, stores & spares, etc,

Air Freight Carriers Operation

2958. SHRI GEORGE FERNANDES . Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) the foreign and Indian air freight carriers
operating to and from India;

(b) the airports where these aircraft land and take
off;

(c) the rates for various categories of cargo from
India to Europe;

(d) whether the freight rates to Afiican countries
from India are four to five times more than the freight
rates to European countries;

(e) whether the high rate of freight charges to
Atrican countries is designed to make Indian goods
non-competitive in African countries;

(f) if so, whether the Governement have taken up
this matter with any international agency for artsration
and

(g) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M
IBRAHIM) : (a) to (e). The information is being collected
and will be laid on the Table of the House.

[Translation]
Regional Centres of Films Division

2959. SHRI RAJESH RANJAN ALIAS PAPPU
YADAV :

SHRI RAMESHWAR PATIDAR
SHRI SHIVRAJ SINGH

Will the Minister of INFORMATION AND
BRADCASTING be pleased to state :

(a) the number of regional centres of Films Division
in the country;

(b) whether all the facilities have been made
available in these centres;

(c) it not, the reasons therefor;

(d) whether the Government propose to encourage
the artists and the telecast of regional serials; and

(e) if so, details thereof?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) There are two regional production
centres of the Films Division, namely, Southern Regional
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Production Centre, Bangalore and Eastern Reglonal
Production Centre, Calcutta, apart from a unit of the
Division at New Dethi for production of family welfare
and defence training films.

{b) These centres have been provided with essential
items of equipment and facilities such as 16mm
cameras, editing machines and recording equipment.

(c) Does not arise.

(d) and (e). One of the primary functions of
Doordarshan Is to provide a platform, through its
channels, to the abundant talent available within the
country In various regions in the field of music and
other cultural art forms. The local artists are also
engaged by the Films Division for its featurettes.

[English]
International Aitport in Punjab

2960 SHRI SUKHBIR SINGH BADAL : Will the
Minister of CIVIL AVIATION be pledsed to state :

(a) whether the Government are aware of the
difficulties being faced by people visiting Punjab from
foreign countries due to the absence of an international
alrport in Punjab;

(b) if so, the time by which an international airport
is likely to be established there;

(c) the details of airports proposed to be set up in
the Punjab and the locations thereof; and

(d) the time by which the work is likely to commence
thereon?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b). Amritsar Airport is already
provided with facilities to cater to International
operations.

(c) and (d). At present, there is ho proposal to set
up any new airport in Punjab.

[Translation]
Gauge Conversion

2961. PROF. RASA SINGH RAWAT : Will the
Minister of RAILWAYS be pleased o state :

(a) whether the Government propose to convert
Ajmer-Khandwa and A)mer-Chitor-Udalpusr lines into
broad gauge;

(b) it so, whether the Government have conduetod/
propose to conduct any survey in this regard;

(c) i 80, the details thereof and W not, the reasons
theratfor; and

(d) the steps being teken by the Qovernment for the

‘the development of Namrlbad ‘and vﬂay Nagar Rnﬂway

-stations? -
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THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR! SATPAL MAHARAJ) : (a) Yes, Sir.

(b} and (c). Survey for Ajmer-Chitor-Udalipur section
has been completed. Chittaurgarh-Neemuch section is
Broad Gauge. Work on Neemuch-Ratlam section has
been taken up. Survey for Ratlam-Khandwa Gauge
Conversion has been taken up.

(d) The stations will be provided with adequate
facilities to handle the level of traffic alongwith the Gauge
Conversion works in the coming years.

[English]
Schemes for Conceséional Fares
. 2862. - SHRI A.C. JOSE : Will the Minister of CIVIL

AVIATION be pleased to state :

- {a)-whether the Indian Airlines/Air India have any
schemes which allows concessional fares for ordinary
passengers; and

(b)if-so, the details thereof?
THE MINISTER OF CIVIL AVIATION AND MINISTER

" OF INFORMATION AND BROADCASTING (SHRI C.M,

IBRAHIM) : (a) Yes, Sir.

(b). Some such schemes in existence at present
are

(1) Special introductory fares on Air India's new
- operations to Chicago. One domestic round
trip ticket is also offered to every passenger
travelling round trip between India and New
York/Chicago on certain classes of fares,

(2) 25% incentive has also been introduced from
16.10.96 till 31.03.97 on net fare portion
applicable to domestic sectors on Air India
network.

Indian Airlines offers 50% discount on fares to senlor
citizens, students, blind persons, cancer patients war
widows, war disabled paersons, members of armed forces
and vparsonnel of general reserve enginearing force
etc.

[Translarion]
Telophono COnnectiona in Tamil Nadu

29‘83 SHR! N.S.V. CH!TTHAN Wi the Minister of
COMMUNICATIONS be pleased to state :

(m): mwmw 'of telephone connactions provided
in “Tamil:Mewlu,” district-wise and categoty-wise during
1986-97; il ‘date;

: “humber of telephone connections proposed
1o be/given during the remaining ‘period of 1896-97,
dismm (and ‘category-wise;

a (@) ‘tie' number-6f ‘telephone connections pmposed
o be piven duﬂng the remaining period of 1996-97,

s ummu- und mlogovy-w&n and
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(d) the steps proposed to be taken to
provide telephone connections to the remaining
persons?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) (a) the required information is being

collected and will be placed on the table of the
House.

(b) and (c). the details are enclosed statement.

(d) necessary equipment and materials will be
arranged to provide telephone ccnnections to the
remaining persons during 1997-98

STATEMENT
Si Name of Name/s of : Waiting list Telephone
No. Telephone Revenue (as on 30-11-96) ‘ connection
District District oYT NOYT Total proposed for
covered remaining period
of 1996-97*
1. Chengalpattu Chengalpattu MGR 102 13223 13325 4297
2. Coimbatore Coimbatore 586 49724 50310 13245
3. Nilgiris Nilgins 26 5071 5097 3199
4 Cuddalore Villupuram 378 16803 17181 4406
. Vallalar
5. Dharmapuri Dharmapuri 449 10175 10624 4112
6. Ercde Periyar 58 26669 26727 14643
Karaikudi Pasumpon 225 11216 11441 4940
Ramnethpuram
8. Kumbakonam Nagapattinam 155 11409 11564 1374
Qemilad (prt)
Tanjavur (Prt)
9. Madurai Madurai 109 31726 31835 13437
Dindigu! Anna
10. Nagarcoil Kanyakumari 164 14821 14985 6076
11. Salem Salem 281 38213 38494 8573
12. Thanjavur Thanavur (Prt) 496 15119 15615 6250
’ Nagapattanam-Oemilad (prt)
13. Tirunelveli Nellai 15 10722 10737 5841
Kattabomman
14 Trichy Karur 1360 36596 37956 17653
Pudukottai
Perambalur
15. Tuticorin V.O. Chindambaranar 34 10545 10579 2931
16. Vellore Ambedkar 196 22387 22583 7110
Sambuvarayar
17. Virudhunagar Kamarajar . 28 8838 8866 3660
18. Chennai Chennai 5809 97353 103162 50539

Note :- Telephone connections are to be provided category-wise in the ratio 80:40 for OYT and NOYT categories respectively.

[English]
Implementation of Employment Assurance Scheme

2964. SHRI K.P. SINGH DEO : Will the Minister of
LABOUR be pleased to state :

(a) whether the Union Government have
implemented the Employment Assurance Scheme;

(b) if so, since when and the names of States where
this scheme is being launched;

(c) whether the scheme has been extend upto
Orissa;

(d) it so, the details thereof;

(e) whether the entire State has been covered under
the Scheme; and
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(f) it so, the details thereof and if not, the districts
which have so tar been covered?

THE MINISTER OF LABOUR (SHRI M.
ARUNACHALAM) : (a) to (f). Information is being
collected and will be laid on the Table of the House.

Train Services Between Bangalore and Ahmedabad

2065 SHRI K.C. KONDAIAH = Will the Minister of
RAILWAYS be pleased to state .

(a) whether there is any train running between
Bangalore-Ahmedabad via Hubli;

(b) if not, whether the Government propose to run
a train at least once in a week on the above route; and

(c) it so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHR!I SATPAL MAHARAJ) : (a) No, Sir.

(b) There is nc such proposal at present.

(c) Does not arise.

Shortage of Aircrafts

2966 SHR! PRAMOTHES MUKHERJEE @ Will the
Minister of CIVIL AVIATION be pleased to state :

(a) whethet it is a fact that Indian Airlines is unable
to operate fully its flights due to shortage of aircrafts;

(b) whether some routes of operation touching
various important Industrial stations in UP have been
closed down or are proposed to be closed;

(c) if so, the details thereof;

(d) whether the Indian Airlines has received a
number of requests for operating these flights in such
important Industrial towns; .

(e) if so. the tacts and details thereof, and
(f) the action taken thereon?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) No. Sir.

(b) and (c). Indian Airlines operations to Kanpur,
Gorakhpur and Allahabad were withdrawn w.e.f. 20th
May, 1992.

(d) and (e). Requests have been received for
resumption of air services to Allahabad, Gorakhpur and
kanpur.

(f) Due to commercial and operational constraints,
Indian Airlines has no plans, at present, to resume
operations to these stations. However, private operators
are encouraged to add new stations including Kanpur,
Allahabad and Gorakhpur.

[Translation]
Products of Bokaro Steel Plant

2967. PROF. RITA VERMA : Will the Minister of
STEEL be pleased to state :

(a) whether the targets fixed by SAIL for products
of the Bokaro Steel Plant have been achieved;
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(b) if so, the details thereot duting tha last three
years end the current year, so far, proauct-wise;

(c) whether the sale of these prcducts was
achieved as per the fixed targets during the above
pertiod;

(d) if so, the details thereof and if not. the reasons
therefor;

(e) the quantum of pig-iton produced during
the last three years and the places where the same
iron has been consumed alonawith guantum thereof;
and

(f) the details of the revenue earned from the sale
of pig-iron during the above period?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
(f). The information is being collected and will be laid
on the Table of the House.

Replacement of old Railway Tracks

2968. SHRI RAJENDRA AGNIHOTRI
Minister of RAILWAYS be pleased to state

. Will the

(a) the amount spent on the replacement ot old
Railway tracks ot Northern and North-Eastern Railw: -
during 1993-94, 1994-95 and 1995-96; and

(b) the details of expenditure incurred on converting
metre gauge lines into broad gauge during the above
period?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Gross
amount spent under the Plan Head Track Renewal

during the relevant years on these Railways was as
under :-

(Rs In Crores)

Northern

North-Eastern
1993-94 239 16 84 19
1994-95 194 01 53.41

1995-96 226.94

(b) Gross expenditure incurred under the Plan Head
‘Gauge Conversion’ During the relevant years on these
Railway was as under -

(Rs in Crores)

Northern North-Eastern
1993-94 189.55 41.20
1994-95 195.05 128.49
1995-96 38.59 162.46
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[Translation]
Telephone Service in Firozabad

2969. PROF. OMPAL SINGH NIDAR : Will the
Minister of COMMUNICATIONS be pleased to state :

(a) whether the Depanment of Telephone have
divided Firozabad district into two parts;

(b) whether the Government propose to open D.M,T.
office in Firozabad district of Uttar Pradesh;

(c) it so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA): (a) No, Sir.

(b) No, Sir.
(c) Not applicable in view of (b) above.

(d) Firozabad is a part of Agra/Mainpuri Secondary
Switching Areas (SSAs). There is already an office of
GMT at Agra and that of TDE at Mainpuri. There is thus
no justification for an independent D.M.T. office at
Firozabad.

Mining of Sand to Fishermen in Uttar Pradesh

2970. SHRI GANGA CHARAN RAJPUT : Will the
Minister of MINES be pleased to state :

(a) the norms fixed for mining of sand in Uttar
Pradesh:

(b) whether the Government propose to allot the
mining work of sand and redsand to fishermen
community;

(c) if so, the details thereof;

(d) the number of times lease of sand being given
to this community in the State during the last three
years;

(e) whether the Government have received
complaints in regard to allotment of work of mining
lease;

(f) if so, the details thereof; and
(g) the steps taken against guilty officials?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
(g). The grant of quarry lease, mining lease and other
mineral concessions in respect of Minor minerals like
ordinary sand and building stones aré regulated in
accordance with the provisions of Minor Mineral
Concession Rules framed by the State Governments. It
is only in respect of the minerals specified in the First
Schedule of the Mines and Minerals (Regulation and
Development) Act, 1957 that no prospecting licence/
mining lease can be granted except with the prior
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approval of the Central Government. As sand is not
listed in First Schedule of the Mines and Minerals
(Regulation and Development) Act, 1957, prior approval
of the Central Government is not required to be obtained
and hence the Central Government does not monitor
pendency for grant of mineral concession for Minor
minerals.

Gauge Conversion

2971. SHRI FAGGAN SINGH KULESTE : Will the
Minister of RAILWAYS be pleased to state :

(a) whether there is any scheme for the conversion
of Jabalpur-Bhanda-Nainpur via Gondia meter gauge
railway line into broad gauge; and

(b) if so, the time by which the conversion work is
likely to be started and completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.

(b) The work is included in the first phase of Action
Plan and would be taken up in the coming years.

Steel Industry

2972. SHRIMATI SUSHMA SWARAJ :
JUSTIC GUMAN MAL LODHA :

Will the Minister of STEEL be pleased to state :

(a) whether the attention of the Government has
been drawn to the news item captioned, ‘Steel Industry
to stage recovery in second halt' appearing in the
Economic Times deted October 2, 1996;

(b) if so, whether it is a fact that although the
domestic consumption level of steel is low while the
prices of steel have marked an increase during the first
six months of 1996-97;

(c) if so, whether due t- price-rise imported steel
has become cheaper as compared to the domestically
produced steel;

(d) it not, the factual position in this regard;
(e) whether it is also a fact that Steel Industry has

lodged a complaint to the Government that foreigners
are dumping steel in the country; and

(f) it so, the action taken by the Government in this
regard?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) Yes.
Sir.

(b) The apparent consumption of finished steel for
the first six months of 1996-97 has been 10.375
million tonnes, registering an increase of about
9.3% as compared to the corresponding period previous
year.
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(c) and (d). The compaetitiveness of Indian steel vis-
a-vis imported steel in the domestic market would
depend upon various factors such as quality, landed
cost at ports, freight to location of consumer, etc. As per
available information for the month of October, 1996,
the landed cost at ports, calculated on the basis of
average import prices, of Tin Plates (Oil-can-size), Billets
(1S-2830; 80/100 mm), pig iron (LM Gr. IV and HR Coil
TMQ 2mm) was less than the existing policy, import of
steel is freely allowed. However, provision exists in the
Customs Tariff Act, 1975 and the rules framed thereunder
to investigate cases of dumping and levy an additional
customs duty, if it is established that such dumping
causes material injury to the domestic mdustry Ihe
Designated Authority under the aforesaid Act h&s not,
as on 05.12.1996, received any petition for imposition
of Anti-Dumping Duties on any steel product.

[English]
AlIR Station, Leh

2973. SHRI P. NAMGYAL : Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state

(a) whether the Government have received
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complaints from Leh Station of AIR regarding
distortion of Ladakhi culture and language together with
frequent breakdown of the transmitter and poor relaying
system;

(b) if so, the details thereof; and

(c) the steps taken by the Government in this
regard?

THE MINISTER OF CIVIL AVIATION AND MINISTER

OF INFORMATION AND BROADCASTING (SHRI

M. IBRAHIM) : (a) Yes, Sir. Some Comlaints about

falling standards of programmes along with

breakdowns in transmitter operation and deterioration

of relay quality from AIR, Leh have been received in the
past.

(b) Breakdown details for AIR, Leh for the year
1994-95, 1995-96 and from April 1996 to June 1996
are enclosed in the statement.

(c) VHF link and microwave links between studio
and transmitter at AIR, Leh have been provided to
ensure better quality of broadcast. Efforts are being
made on a continuous basis to improve the working of
AIR Station, Leh. The Station has been asked to review
the programmes and ensure that these are tailored to
meet the requirements of listeners.

STATEMENT

Details of Breakdowns of AIR Leh during 1994-95, 1995-96 and from April, 1996 to June, 1996

Year Irg. His Gear % of Gear P/s Percen- Other Percen- Total Percen-

Radiated BD GearBD BD tage Causes tage tage
of BD (Overall)

H M H M H M H M H M

1894-95 7049.41 0.38 0.009 3.49 0.056 3.26 0.048 7.54 0.112

1995-96 7180.00 1.20 0.017 1.05 0.013 443 0.06 7.08 0.091

April, 1996 1980.00 05.18 0.252 0.20 0.016 0.04 . 542 0.30

to
June, 1986
[Translation] (d)  so, the findings of the enquiry; and

Train Accident

2974. SHRI DADA BABURAO PARANJPE : Will
the Minister of RAILWAYS be pleased to state :

(a) whether the 1348 up passenger train going
from Agra to Jhansi met with an accident on the evening
of November 3, 1996 near Sank Station situated in
Central Rallway Zone as a result of which its engine
turned upside down and five bogies were derailed;

(b) # so0, the detalls thereof;

. (c) whether the Government have conducted any
anquiry in this regard;

(e) the action takcn by thq G;ovemment in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b).
Yes, Sir. On 3.11.86, at 7.30 hrs, one dead loco,
along with four coaches and two SLRs of 1348 Agra
Cantt.-Jhansi Passenger train derailed between
Morena and Sank stations of Jhansi Division of Central
Raijlway.

(c) and (d). An enquiry conducted by a Committee
of Officers has concluded that thls deraliment occurred
due to old rall flaw.
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(e) Two Permanent Way Inspectors have been taken
up under Railway Servants (Discipline & Appeal) Rules.

[English]
Increase in Inventory of Steel Products

2975. SHRI AMAR PAL SINGH : Will the Minister
of STEEL be pleased to state :

(a) whether there has been substantial increase in
the inventory of steel products at various stockyards of
the Steel Authority of India Limited during the current
financial year so far;

(b) if so, the details thereof; and
(c) the reasons identified therefor?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) and
(b). Yes, Sir. There has been increase in inventory of
steel products at various stockyards of Steel Authority
of India Ltd. (SAIL) during the current financial year.
The details are as under :-

Stocks in Stockyards in ‘000 Tonnes
As on 1.4.1996 - 404 .4
As on 1.12.1996 - 840.7

(c) The main reason for inventory build up is the
subdued demand situation which, in turn, depends on
interplay of a number of factors such as availability of
funds with consumers, cost of credit, competition from
domestic sources as well as imports, overall industrial
growth etc

Gauge Conversion

2976. SHRI K. PARASURAMAN : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Government have taken decision
on the conversion of metre gauge railway lines into
broad gauge in various parts of the country during the
Ninth Five Year Plan;

(b) if so, the details thereof;

(c) whether there is any such proposal for the
Railway line between Chengalpattu Junction and
Arakonam Junction via Kancheepuram;

(d) it so, the time by which it is likely to be converted,
and

(e) if not, the reasons therefor?

.THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.

(b) The details have not yet been finalized.
(c) Yes, Sir.

(d) During the Ninth Plan.
(e) Does not arise.

il
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Train Accidents Occurred in Bilaspur Division

2977. SHRI MANHARAN LAL PANDEY : Will the
Minister of RAILWAYS be pleased to state :

(a) the details of train accidents occurred in Bilaspur
division between July 1, 1996 and October 30, 1996; -

(b) the total loss suffered by Railways due to these
accidents;

(c) the number of passenger trains/goods trains
which were defferred for a long time during this period;

(d) whether priority is given by Bilaspur division to
goods trains as compared to passenger trains; and

(e) if so, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) There were
three consequential train accidents in Bilaspur Division
during the period 1.7.96 to 30.10.96.

(b) The approximate cost of damage to railway
property is Rs. 1.77 crores.

(c) As a result of these accidents, four passenger
trains were cancelled, three terminated short of
destination, one express train was run via a diverted
route and 70 goods trains suffered detention.

(d) Passenger trains are given presedence over
goods trains as per laid down operating procedure.

(e) Does not arise.

Entry of International Media

2978. SHRI N.K. PREMCHANDRAN :
DR. T. SUBBARAMI REDDY :
SHRIMAT|I SUMITRA MAHAJAN
SHRI SONTOSH MOHAN DEV :

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the Government propose to allow the
entry of foreign players into the print of electronic media;

(b) whether his Ministry has permitted uplinking
signals from Indian soil by private TV operators to foreign
satellite;

(c) if so, the details thereof;

(d) whether recently any private operator uplinked
signals from Indian soil;

(e) whether a meeting was held in September 1996
to allow entry of foreign media in the country;

(f) if so, the detalls thereof; and
(g) the reaction of the Government thereto?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) Regarding Electronic Media, the
Government is in the process of enacting legislation on



99 Written Answers

broadcasting which interalia would address the issue of
entry of foreign holding in the broadcasting companies.

As far as print media is concerned, the entry of
foreign print media in the country is regulated by a
Cabinet Resolution of 1955 which prohibits :-

(i) Publication of foreign owned newspapers
and periodicals in the country;

(ii) Publication of Indian editions of foreign
newspapers/periodicals dealing mainly with
news and current affairs;

The Governemt continues to be guided by this
policy which has neither been changed nor rescinded.

(b) and (c). This Ministry has not permitted any
private TV operator to uplink signals from Indian soil to
foreign satellite.

(d) This Ministry is not aware of any such uplinking.

(e) to (g). Meeting held in September, 1996 was a
part of the process of consultation being held with
various political parties on the issues relating to Prasar
Bharati and Broadcasting Law. A questionnaire was
also sent to leaders of various political parties and only
a few of them have responded so far, After taking these
views into consideration, a Broadcasting Bill will soon
be introduced in the Parliament.

[Translation]
Computer Reservation Services

2979. SHR! SHATRUGHAN PRASAD SINGH : Will
the Minister of RAILWAYS be pleased to state :

(a) whether Barauni has not so far been linked with
Calcutta regarding computer reservation services; and

(b) if so, the time by which computer reservation
services at Barauni are likely to be linked with the
entire country?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.

(b) Barauni is connected with the main computer
system of Delhi. There is no proposal at present to link
it with any other system.

[English]
-Zinc Trade Agreement

2980. SHRI JAGATVIR SINGH DRONA : Will the
Minister of MINES be pleased to state :

(a) whether the Hindustan Zinc Limited have any
trade agreements with France and two Australian
Companies for mining; and

(b) # so, the details thereof?

THE MINISTER OF STEEL AND MINISTER OF
MINES (SHRiI BIRENDRA PRASAD BAISHYA) : (a) As
part of Hindustan Zinc Limited (HZL)'s longterm strategy
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to diversify into different fields of business, three
Memoranda of Understanding (MoUs) have been signed
with leading toreign Parties, viz., BHP Minerals,
Australia, Nuigini Mining Limited (NML), Australia, and
BRGM, France/VMC, Vietnam, for the exploration and if
found viable, exploitation of base and precious metals
in India and abroad.

(b) The MoU with BHP Minerals is for grass-root
exploration for Lead, Zinc, Copper and Gold and
associated minerals in Rajasthan.

The MoU with NML is for exploration and if found
viable, exploitation of identified gold prospects in India.

The MoU with BRGM (France) and VMC, now
restructured as Vietnham Gem and Gold Corporation
(VIGEGO), is for exploration and, if found viable,
exploitation of Pac Lang Gold prospects in Vietnam.

[Translation]
Employment on Compassionate Ground

2981. DR. G.R. SARODE : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the employment on compassionate
ground is provided in Railways;

(b) if so, the number of details of such employment
provided in Bhusaval Division under Central Railway
during the last three years;

(c) the number of such cases pending in Bhusaval
Division; and

(d) the time by which these cases are likely to be
cleared?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes, Sir.

(b) and (c). The information is being collected and
will be laid on the Table of the Sabha.

(d) The extant instructions require the Zonal
Railways to make all out efforts to provide
compassionate appointments to all eligible persons as
early as possible within the guidelines laid down for the
purpose. It is, however, difficult to fix any time limit for
the appointments on compassionate grounds, as the
same depends on several factors like availability of
suitable vacancies, wards attaining majority etc.

[English]
Telephone Connections

2982. SHRI PRAKASH VISHWANATH PARANJPE:
wiill the Minister of COMMINICATIONS be pleased to
state :

(a) list of telecom districts having more than 10,000
telephone connections with waiting list;
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(b) the staff strength In each district on permanent
and temporary basis;

(c) whether Kalyan Telecom district have less staff
as compared to other Telecom district in the country;
and

(d) if so, the steps taken by the Government in this
regard?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VERMA) : (a) to (8). The information is being
collected trom the field units and will be furnished in
due course.

Stoppage of ‘News Tonight’ on Primary
Channel of Doordarshan

2983. SHRI PARASRAM BHARDWAJ :
SHRI TARIQ ANWAR :

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether News Bulletin ‘News Tonight' has been
stopped telecasting frgwi primary channel of
Doordarshan;

(b) it so, the reasons theretor and
(c) the steps taken to restart the same?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) and (b). Yes, Sir. Doordarshan decided
to discontinue the telecast of the ‘News Tonight’
programme following the agreement entered into by the
producers of the programme for the production of news
programmes in Hindi and English for telecast on the
toreign channel, ‘Star Plus’.

(c) There is no proposal to restart the same at
present.

[Translation]
Construction of- Air-Strip in Pithoragarh

2984. SHRI BACHI SINGH RAWAT ‘BACHDA' : Will
the Minister ot CIVIL AVIATION be pleased to state :

(a) whether Government are considering any
scheme regarding construction of air-strip in district
Pithoragarh of U.P;

(b) it so, the details thereof;

(c) the reasons for slow progress in the construction
of Air-strip; and

(d) the time by which the construction work of this
air-strip is likely to be completed?

THE MINISTER OF CIVIL AVIATION AND MINISTER
OF INFORMATION AND BROADCASTING (SHRI C.M.
IBRAHIM) : (a) to (d). No, Sir. However, the State
Government ot Uttar Pradesh has constructed an air-
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strip of dimensions 6000' x 150" suitable for 50 seater
aircraft at Pithoragarh.

[English]
Non-Availability of Waiting List Tickets

2985.- SHRI RAVINDRA KUMAR PANDEY : Will
the Minister of RAILWAYS be pleased to state :

(a) whether the Government are aware that there
was no waiting list ticket available in all the trains of
New Delhi to Patna, Dhanbad, Howrah etc. during
November 4, 1996 to November 15 1996 and onwards:

(b) if so, the action taken by the Government to ,
increase train or providing special train to the
passengers as per requirement;

(c) whether it is also a fact that the special train
was arranged only on November 8, 15, and 18, 1996
and

(d) the number of touts (reservation broker) were
caught and punished by the railways during October,
1996 to November 19967

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Wait-listed
tickets were not available by some trains viz. 2382
Poorva Express, 2312 Kalka Mail, 2392 Magadh Express,
2554 Vaishali Express, 2802 Purshotam Express and
5622 North-East Express on some days and in some
classes.

(b) and (c). 5 Special trains from New Delhi to
Patna on 8th, 13th, 14th, 15th and 18th November,
1996 were arranged. In addition, Poorva Express, Kalka
Mail, Rajdhani Express and Shramjeevi Express were
also augmented by one coach during this period.

(d) 20 touts were apprehended and prosecuted over
Northern Railway during October and November, 1996.

Divisional Railway Office

2986. SHRI SURESH R. JADHAV : Will the Minister
of RAILWAYS be pleased to state :

(a) whether the Government are considering to alter
the decision taken earlier to establish Divisional Railway
office at Nanded under South Eastern Railway where
mobilization of resources in this connection is remote;

(b) whether the decision is being taken to establish
Divisional office at Purna Junction where resources
required are available at hand,

(c) if so, the details thereof, and

(d) it not, the time by which a final decision is likely
to be taken in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Government
has decided tp set up a Divisional Office at Nanded.
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(b) No, Sir.
(c) and (d). Do not arise.

[Translation]

Microwave Towers

2987. SHRI THAWAR CHAND GEHLOT : Will the
Minister of COMMUNICATIONS be pleased to state :
i Towers targated to be
(a) the number of Microwave °
set-up in the country during the year 1995-96 gnd 1996
87 for providing telephone facilities, State-wise,
(b) the details of progress achieved upto October,
1986 against above target State-wise; and
(c) whether the Government are facing financial
crisis in achieving the said target?
THE MINISTER OF COMMUNICATIONS (SHRI BEN!

PRASAD VERMA) : (a) to (c). The information is being
collected and will he laid on the Table of the House.

[English]
Postel Life Insurance Scheme

2988. SHRI VIJAY KUMAR KHANDELWAL : Will
the Minister of COMMUNICATIONS be pleased to state:

(a) whether the Postal Life Insurance Scheme
launched in 1995 is only for the rural population:

(b) if so, whether the premium rates are lower and
‘ates of bonus are higher as compare to LIC;

tc) if so, whether the Government are considering
ppen it for every citizen; and

1d) it not, the reasons therefor?

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VERMA) : (a) Yes, Sir.

(b) Premium rates are lower. Bonus for Rural Postal
Life Insurance is yet to be declared after valuation of
Rural Post Office Insurance Fund.

(c) No, Sir.

(d) The scheme, as its name ‘Rural Postal Life
insurance’ indicated, is meant for the rural folk only.
Therefore, as a matter of policy, it cannot be opened for
every citizen.

Introduction of New Train From
New Delhi to Manmad

2989. SHRI TARIQ ANWER : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government propose to start a new
train from New Deihi to Manmad, near Shirdi to facilitate
the increasing number of pilgrims to Shirdi;

(b) i so, the details thereof; and
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(c) if not, the reasons theraefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Does not arise.
(c) Due to operational and resource constraints.

[Trans/ation]

Construction of Bridge over River Ganga

2990. SHRI RAMENDRA KUMAR : Will the Minister
of RAILWAYS be pleased to state :

(a) whether there is any proposal to construct a
bridge over river Ganges with a view to link Khagaria
and Munger towns; and

(b) if so, the details thereof alongwith the time by
which construction work is likely to be started and
completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No, Sir.

(b) Does not arise.

Railway Tracks between Virar and Dahanu

2991. SHRI SURESH PRABHU : Will the Minister
of RAILWAYS be pleased to state the time by which the
work in respect of the four tracks railway line between
Virar and Dahanu is likely to be started?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) : At present there
is no proposal for quadrupling of lines between Virar
and Dahanu Road.

Automatic Telephone Exchanges

2992. SHRI ANANTH KUMAR : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) the number of automatic telephone exchanges
functioning in Karnataka as on September 30, 1996,
district-wise, location-wise and capacity-wise;

(b) the number of new automatic telephone
exchanges proposed to be set up in Karnataka during
1996-97; and

(c) the amount allocated therefor?

THE MINISTER OF COMMUNICATIONS (SHR! BENI
PRASAD VERMA) : (a) The number of automatic
telephone exchanges functioning in Karnataka as on
September 30, 1996 is 2036. Details are indicated at in
the enclosed statement.

(b) The number of new automatic telephone
exchanges proposed to be set up in Karnataka during
1996-97 Is 69.

(c) Amount allocated for 1996-97 Is Rs. 323.92
crores.
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STATEMENT 9 2 3
List of Exchanges as on 1.10.96 39 Harugeri 280
S.No. Name of the Exchange Capacity 40. Hidkaldam 152
] 2 3 41, Hirebagewadi 160
_ 42, Hirekumbi 88
Vame of the District : Belgaum 43.  Hooli 56
1 Aigali 56 44, Hookoti 56
2. Ainapura 96 :z :o:ltfre ::
. odli
3. Akol 176
4 Alagwadi 56 :Z‘ :s::(k:r:; 3;2
5. Ambadgatti 56 ’
6 Ankalgi 184 49. Hunashikatti 56
’ . |
7. Ankali 200 :‘1) Inar:n:\onga! ::
. ncha
8. Asundi 56
52. | lgi 56
9. Athani 792 i n"gé 9 ron
) agi
10. Badakundri 56 54 K gCh darai 56
. . an i
11. Bailhongal 1088 55 KK K 219 56
. K. Koppa
12. Batkurki 56 56 Kadabi PP 56
13.  Bedkihal 176 57‘ Kadoli 88
14. i ‘
Beedi 88 58.  Kagadal 56
15. Belagundi 96 59 Kagwad 184
16. Belavadi 88 60. Kakati 424
17. Belgaum 23608 61 Kakkeri 56
18. Belladbagewadi 152 62 Kalloi 88
19. Benadi . 96 63. Kanagale 56
20. Betageri 56 64. Kankanwadi 56
21. Bhendwad 56 65. Karagaon 56
22. Chachadi 56 66. Karoshi 88
23. Chapagaon 56 67. Katkol 152
24, Chiklgud 96 68. Kerur 56
25. Chikkodi 672 69 Khadalkat 176
26.  Chinchali 56 70.  Khanagaon 56
27. Daddi 56 71. Khanapur 480
28, Devalapura 56 72. Kittur 368
29, Doddawad 88 73. Kognoli 56
30. Eksamba 144 74. Kokatnur 56
31. Garlaguniji 56 75. Konnur 96
32. Ghataprabha 376 76. Koujalgi 56
33. Ghodgeri 56 77. Kudachi 88
34. Gokak 1824 78. Kulgod 56
35. Gudas 56 79. Londa 184
36. Gunji (M) 25 80. M.K. Hubli 272
37. Halga 88 81. Machhe 416
_______ 38.  Hanchinal 56 82. Madabhavi 56
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1 2 3 1 2 3
83. Madhukavi 56 127. Shirsangi 56
84. Madigunji 56 128. Soundalga 56
85. Malabad 56 129. Sulebhavi 176
86. Mamadapur 56 130. Sultanpur 56
87. Mandolli 160 131. Sureban 56
88. Mangasuli 56 132. Tallur 56
89. Mangur 152 133. Torgal 56
90. Manoli 192 134. Uchagaon 184
91. Masaguppi 88 135. Ugarkhurd 176
92. Melvanki 56 136. Vantamuri 88
93. Muchandi 56 137. Yadur 80
94.  Mudalgi 504 138.  Yadwad 88
95.  Mugalkhod 56 139.  Yakkundi 56
96.  Murgod 152 140.  VYallur 88
97. Nagpur 56 141, Yamakanmardi 184
98. Nagnur (BLL) 56 142, Yaragatti 184
99. Nandagad 184 Name of the District : Bellary
100. Nandagaon 88 ]
101, Nandikurli 56 1. Arsikere . 88
102, Neginhal 56 2. Bachigondanahaili 56
103.  Nerli 56 3. Bagewadi 56
104. Nesargi 184 4. Banavikal 56
105.  Nidasoshi 56 5. Bandri 56
106.  Nippani 1424 6. Bellary 9912
107. PK. Nananur 56 7. Bevinahalli s6
108. Pachapur 88 8 C.J. Halli 56
109.  Paramanandawadi 56 9. Chellagurki 88
110.  Parishwad 56 10.  Chigateri 88
111, Raibag 376 11. Choranur 56
112, Ramdurg 656 2. Dammur 56
113.  Sadalga 144 3. Daroji 56
114.  Salahalli 88 4. Deogiri 88
115, Sambra 160 15. Devasamudra 56
116.  SAmpagaon 96 16.  Donimalai 280
117. Sangolli 56 17. Emmiganur 88
118, Sankeshwar 568 18. Gundagatti 56
119. Santibastwad 88 19. Hagari 56
120. Satti 56 20. Hagaribommanabhalli 448
121. Saundatti 768 21. Halvagalu 56
122. Shankaratti 96 22. Hampasagara 56
123. Shegunshi 56 23. Hansi 24
124, Shiraguppi 264 24. Harapanahalli 512
125, Shirahatti 56 25. Hatcholi 56
126. Shirgaon- 56 26.  Hirenadagali ‘ 56
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1 2 3 1 2 3
27. Hiremangalgeri 56 71. Sindigere 56
28. Holalu 88 72. Siregeri 56
29. Hospet 3704 73. Siruguppa 544
30. Huvinahadagali 344 74. Sogi 56
31. Ittigi 56 75. Sridharagadda 56
32. Jalihal 56 76. Talur 56
33. K. Belagallu 56 77. Tambrahalli 56
34. K. Hosabhalli 56 78. Taranagar 32
35. K. lyyanahalli 56 79. Tekkalkota 88
36. K. Veerapura 56 80. Teligi 56
37. Kamalapur 240 81. Thimmalapura 56
38. Kambathhali 56 82. Toolahalli 56
39. Kammarchedu 56 83. Torangallu 184
40. Kampli 576 84. Ujjini 56
41.  Karur 56 85.  Ulavatti 56
42, Kenchakeri 56 86.  Uppinayakanahalli 56
43.  Kogali 56 87.  Uttangi 56
44 . Kalogallu 56 88. Vaddatti 56
45. Kombli 40 89.  Vannenur 56
46.  Koppagal 88 90. Y. Budihal 56
47. Korlagundi 56 91. Yerangali 56
48. Kottur 360 92. Yeswanthnagar 56

49, Kudithini 56

50, Kudligi 240 Name of the District : Bangalore Rural

51. Kududharhal 56 1 Anekal 152
52 Kurugodu 152 2. Attibele 400
53 MM, Halli 144 3. Avalahalli 88
54, Magala 56 4. B.V. Hally 56
55.  Mathihalli 56 5 Bagalur 8o
56 Metri 56 6. Banneraghatta 80
57 Moka 88 7. Bannikuppe 56
58, Morigere 56 8. Bevoor 8o
59.  Nandihall 56 S.  Bidadi 80
60.  Neelagund 56 10.  Bijavara 80
61. Negathibasapur 32 . Budigere 80
62 Nimbalgeri 32 12. Byramangala 80
63 Nincheri 56 13. Caremelram 80
64. Norigere 56 14. Chakrabhavi 80
65.  Papinayakanhalli 56 15. Channapatna >80
.66 Ramasagar 56 16. Channarayapatna 80
67 Raravi 56 17. Chickajala 160
68. Sandur 576 18. Chunchunkuppe 80
69 Sannapur 56 19. Dashavara 56
70. Siddamanahalli 56 20. Devanahalli 384
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21. Devangundi 80
22. Dobbespet 80
23. Doddaballapur 768
24. Doddabelvengala 80
25. Doddalahally 80
26. Dommasandra 80
27. Electronic City 0
28. Gudemaranahalll 56
29. Hanabe 80
30. Harohally 80
31. Hebbagodi 1500
32. Hessarghatta 160
33. Hoskote 380
34. Hunsanahally 56
35. I.G. Hally 80
36. Jadigenahaili 80
37. Jigani 300
38. Kaggalipura 160
39. Kanakapura 384
40. Kanaswadi 80
41. Karahaiii 80
42. Kengeri 300
43. Khutagal 80
44. Kodambally 80
45. Kodihally 80
46. Kothanur 160
47. Kudur 80
48. Kumbalgodu 88
49. Laxmipura 80
50. Magadi 192
51. Malurpatna 80
52. Maralvadi 80
53. Marasandra 80
54. Marsoor 80
55. Mayaganabhaill 80
56. Mudugere 80
57.  Muthsandra 80
58. Mandagudi 80
59. Nelamagala 384
60. Paduvengere 56
61. Rajankunte 80
62. Ramanagaram 500
63. Reddyhalli 80
64. S.S. Ghatti 80
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6S5. Sathanur 80
66. Sondekoppa 56

67. Sulebeie 80
68. T. Begur 80
69. Thalaghattapura 160
70. Thavarekere 80
71. Thavarekere ii 80
72. Thimmasandra 80
73. Thlpasandara 56
74. Tubugere 80
75. Tuburahalli 0
76. Tymagundlu 88
77. V.R. Doddi 56
78. Vijayapura 384
79. Vishwanathapura 80
80. Whitefield 1000
81. Yelhanka 1000

Name of the District : Bangalore Urban

1. BG CEN. i! 12500

2. BG CEN. | 6850

3. BG City. | 11000

4. BG City-Hi 15000

5. BG Jayanagar 10000

6. BG Jayanagar RLU 4700

7. BG Koramangala 4000

8. BG Malleswaram | 11100

9. BG Malleswaram || 7150
10. BG R T Nagar 7000
11. BG Rajajinagar 7000
12. BG Shankarapuram |l 10000
13. BG Shankarapuram |l 1600
14. BG Shankarapuram | 10000
15. BG Ulsoor | 9900
16. BG Ulsoor I 10000
17. BG Ulsoor |l 10000
18. BG Ulsoor IV 2000
19. BG Vijayanagar 10000
20. BG Vijayanagar (RLU) 2864
21. Krishnarajapuram 2000
22.° Peenya 4000

Name of the District : Bidar
1. Andopra 88
2. Aurad (B) 184
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8 Bagadal 88 47. Morkandi 56
4. Balar 88 48.  Muchalamba 56
5. Basavakalyan 1000 49. Mudbi 56
6. Bagambara 56 50.  Mudhol (B) 56
7. Belura 56 51. Naubad 568
8. Bhalki 536 52.  Nirgudi 88
9. Bhimalkhed 88 53 Nirna 88
10. Bhopalgad Belkani 56 54 Nuttur 56
. Bidar 3000 55. Rajeshwar 152
12. Chillargi 56 56 Rajola 88
13. Chitalguppa 272 57. Santpur 56
14. Dhannura 56 58. Srimandal 56
15. Dongapur 56 59. Talmadgi 88
16. Dubalgundi 88 60. Thanakushnoor 56
17. Ghatboral 56 61 Torna 56
18. Gota (B) 88
19. Halbarga 56 Name of the District : Bijapur
20. Hallikhed. B 240 1. Agarkhed 56
21. Hallikhed. K 56 2. Akkimaradi 88
22. Harkud 56 3. Almatti 336
23. Hudgi 88 4. Almel 144
24. Hulsoor 56 5. Amingad 88
25. Hulsoorkhed 56 6. Anagawadi 56
26. Humnabad 1000 7. Arikeri 56
27. Hupla 56 8. Atharga 56
28. Janwad 56 9. Bableshwar 152
29. Joldupka 56 10. Badami 344
30. K. Chincholi 88 11. Bagalkot 2688
31. Kamalanagar 184 12. Bagewadi B 384
32. Kamthana 56 13. Balloli 56
33. Kanaji 56 14. Bantanur 88
34, Kanakatta 88 15. Baradol 56
35. Kherda (B) 88 16. Basarkod 56
36. Kitta 88 17. Batagunaki 56
37. Kidambat 88 18. Belur ' 88
38. Kohinoor 88 19. Benakatti 56
39. Kurabkhelgi 56 20. Bijapur 7000
40. Lakangaon 56 21, Bijjargi 88
41, Madakatti 56 22. Bilgi 336
42, Mangalgi 88 23. Chadchan 184
43, Manhalli 88 24, Chikkalgundi 88
44, Manna-E-Khelli 152 25. Chikkpadalsagi 88
45, Mathala 152 26. Chinchakhandi 96
46. Mekahar 56 27. Devangaon 56
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28. Devar Nimbargi 56
29. Devara Hippargi 162
30. Dhannur 56
31. Dhavaleshwar 88
32. Donur 56
33. Gaddankeri-Cross 176
34. Galgali 184
35. Ganihar 25
36. Girisagar 56
37. Golgeri 56
38. Gothe 88
39. Gudur 88
40. Guledgud 536
41, Gunadal 88
42. Gundakanal 56
43. H Hippargi 144
44, Halagalli 56
45, Hallur 96
46. Haisangi 56
47. Hangaragi 56
48. Hebballi 56
49. Hippargi 88
50. Hiredevanur 56
51. Hirerugi 56
52. Honganhalli 56
53. H Honnalli 56
54. Honnugi 56
55. Honwad 88
56. Hoolageri 56
57. Horti 112
58. Hulyal 56
59. Hunagund 240
60. likal 648
61. inamhanchinal 56
62. Inchageri 88
63. Indi 536
64. Ingalagri 56
65. ingleshwar 568
66. Jamakhandi 1400
67. Jumnal 56
68. K Salawadagi 56
69. Kadlimatti 56
70. Kakanur 56
71. Kaladgi 144

1 2 3
72. Kalkavatagi 56
73. Kalheri 56
74. Kamatgi 88
75. Kanakanwadi 184
76. Kanamadi 56
77. Kandagal 56
78. Kannur 56
79. Karadi 88
80. Katageri 56
81. Kerur 192
82. Khakhandaki 56
83. Khedgi 56
84. . Kolhar 144
8s. Konnur 96
86. Korwar 56
87. Kudalasangam 56
88. Kulgeri Cross 56
89. Kunchanur 56
90. Kundargi 56
91. Lachyan 56
92. Linganur 56
93. Lohagaon 56
94. Lokapur 144
95. Loni 88
96. Madikeshwar 88
97. Mahalingapur 512
98. Maigur 88
99. Mamadapur 56
100. Mangoli 56
101. Mantur ‘88

102. Masali B.K. 56
103. Masuti 88
104. Metagudda 56
105. Moratagi 56
106. Muddebihal 536
107. Mudhlo 792
108. Mugalkhod 88
109. Mugalloli 56
110. Muganur 56
111, Mulwad 88
112. Muttadi Golangi 56
113. Nagathan 88
114. Nalawatwad 144
115. Nandawadgi 56
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116. Nandikeshwar 88
117. Narsalgi 56
118. Navalagi 56
119. Neelgund 56
120. Nidoni 56
121. Ningapur 25
122. Otihal 56
123. Rabkavi 1000
124. Radder Timmapur 56
125. Rampur (BKT) 88
126. Rampur (SD2Z) 56
127. Revatgaon 56
128. Ronihal 56
129. Salotagi 56
130. Sameerwadi 192
131. Sarwad 56
132. Sasnur 56
133. Savalgi 56
134, Shirol 56
135. Shirur 56
136. Shivanagi 88
137. Siddapur 56
138. Sindagi 536
139. Sonna 56
140. Tadavalaga 88
141, Takkod 56
142. Talikoti 536
143. Tamba 152
144.  Tangadagi 56
145. Telgi 162
146. Terdal 384
147. Tidalbagi 56
148. Tikota 88
149, Todalbagi 56
150. Torvi 56
151, Tulasigere 56
152, Tungal 56
153. Ukkall 56
154. Utnal 56
155, Uttur 88
156. Vajramatti 88
157. Waddwadgi 56
158.  Wandal 56
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159. Yakkundi 56
160. Yalwar 56

Name of the District : Chickmagalur

1. Addagadde 96

2. Ajjampura 184

3. Aldur 288

4. Amruthapura 56

5. Anoor 176

6. Antharagatta 56

7. Arasinaguppe 1562

8. Attigundi 56

9. Avathi 152

10. Balehole 96
11. Balehonnur 700
12. Bankal 176
13. Basarikatte 96
14. Begar 56
15. Bettageri 56
16. Bidare 88
17. Birur 384
18. Bukkambudi 152
19. Chickmagalur XBAR 5092
20. Chowlahiriyur 56
21. Daradahally 56
22. Darekoppa 56
23. ' Devanur 56
24. Gadigeshwara 56
25. Gonibeedu 160
26. Gowdahally 96
27. Gubgal 88
28. Gullanpet 76
29. Guthi 56
30. Hanthur 96
31. Hariharapur 152
32. Herur 56
33. Hirebyle 88
34. Hirekodige 88
35. Hirenallur 56
36. Horanadu 56
37. Hunseghatta 56
38. Huvinahakly 56
39. Javali 90
40. Jayapura 272
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41. Joldal 88 85. Shanuvlli 144
42, K.B. Hal 56 86. Shivani R.S. 88
43. Kabbinahalli 96 87. Siddaramatta 56
44. Kachigé 88 88. Singatagere 56
45. Kadur 744 89. Sirivase 96
46. Kalasa 192 90. Sringerl 568
47. Kalasapura 112 91. Sunkasale 56
48. Kammaradi 96 92. Tarikera 792
49.  Kanathi 56 93.  Togarihankal 96
50.  Kelagur 88 94.  Uttameshwar 88
51. Kemmanagundi 56 95, Yagati 88
52. Kesuvinamane 56 96. Yellambalse 56
>3. Kigga >6 Name of the District : Dakhsina Kannada
54. Koppa 480
55.  Koranahalli 56 1. Achalady 88
56 Kudlur 56 2. Adyandaka 192
57.  Kuduregundi 88 3. Adyarapadavu 88
58.  Kundur 56 4. Alckar 184
59. Kunkanadu 56 5 A!;avara 88
60.  Lakkavally 144 6. Alankar 88
61 Lakya 56 7. Aldangady 88
62.  Lingadahall 56 8. Allipade 88
63. M C Hally 56 9. Amavasaebail 88
64.  Magundi 56 10 Ampar 88
65. Makonahally 88 . Aranthodu 88
66. Mallandur 96 12. Arasinemakky 88
67.  Malleshwara 896 3. Ardi 88
68. Mathigatta 56 14, Averse 88
69. Melpal 56 15. Badagabellur 96
70. Mudigere 864 16. Badaganur 136
71.  Muguluvally 56 17. Bailoor 344
72.  Muthinakoppa 56 18.  Bajagoli 152
73.  N.R. Pura 264 19.  Bajpe 1400
74.  Narve 96 20.  Bangady 88
75. Nemmar 88 21. Bantwal 1808
76. Nidagatta 56 22. Barkur 264
77. Panchanahally 88 23. Basrur 416
78. Pandaravally 56 24. Bellare 384
79. Ramenahally 56 25. Belthangady 648
80. Rangenahalli 56 26. Belvai 368
81. S.G. Pet 96 27. Belve 96
82. Sakrepatna 184 28. Brahmavar 1500
83.  Sampigehatty 56 20.  Bykampadi 2690
84. Shantigrama 88 30. Byndoor 480
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31. Cherkady 200 75. Manyana 192
32. Chittoor 96 76. Karkala 2160
33. Dharmastala 192 77. Karkunje 192
34. Didupe 88 78. Karnire 88
35. Doddathota 224 79. Katpady 416
36. Faringipet 416 80. Kaup 1000
37. Ganguli 480 81. Kavoor 1512
38. Gerukatte 56 82. Kedila 88
39. Golathamajal 192 83. Kedinje 160
40. Guddenagady 88 84. Kemmannu 504
41. Gurpur 184 85. Keravase 56
42. Guthigar 192 86. Kinnigoli 648
43. H.H. Paithadka 88 87. Kinnikamble 840
44, Haleangady 344 88. Kodiambady 56
45, Hallihole 88 89. Koila 88
46. Hampankatta 1400 90. Kokkarna 88
47. Hangarkatte 160 91. Koialagiri 192
48. Hariharapallathadaka 88 92. Kolchar 88
49, Hattiangady 56 93. Kollur 144
50. Hebri 342 94. Kolnad 96
51. Hemmady 96 95. Konaje 512
52. Herga 416 96. Konnepadav 96
53. Hirgana 88 97. Koteshwara 576
54. Hiriyadka 238 98. Krishnapura 688
55. Hosangady 88 99. Kukkehalli 88
56. Hosmar 184 100. Kukkuje 88
57. Hunsemakki 200 101. Kula 176
58. Innagudda 88 102. Kundapura 2500
59. Irde 136 103. Kundoor 88
60. Ishwaramangala 176 104. Kuppepadav 192
61. Ivranadu 88 105. Kurnad 176
62. Jakatte 352 106. Kurnadka 56
63. Jalsoor 184 107. Madepady 56
64. Jannady 88 108. Madavu 56
6S. K. Bajathur 88 109. Mala 88
66. Kabbinale 56 110. Mallur 160
67. Kadaba 168 111, Manchi 192
68.  Kakkinje 96 112.  Mandarthi 196
69.  Kalmadka 88 113.  Mandekolu 88
70. Kalyanpura 1000 114, Mangalore 5700
71. Kambadakone 192 115. Mani 4186
72.  Kanjyoor - 88 116.  Manipal 2808
73. Kankanady 5000 117, Manipura 96
74.  Kannur 384 118.  Maravanthe 192
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119. Markanaja 88 163.. Shankarpura 416
120. Mijar 96 164. Shantigod 88
121. Moodbelle 288 165. Shiriyara 96
122. Moodbidri 1400 166. Shiroor 576
123. Mulky 1000 167. Shirthady 186
124.  Muniyal 88 168.  Shirva 1000
125. Nakre 88 169. Shishila 56
126. Nanthoor 5856 170. Shivapura 88
127.  Nelliyadi 160 171.  Siddpura 96
128. Nettana 56 172. Siddekatte 96
129. Niddodi 96 173. Sornad 88
130. Nidle 88 174. Subramanya 96
131. Nette 184 175. Sullia 1400
132. Noojivalthila 88 176. Surathkal 1928
133.  Padangady 88 177.  Taccode 96
134, Padubidri 1040 178. Tekkatte 200
135. Paladka 96 179. Tellar 56
136. Palli 88 180. Thigalady 176
137.  Panaje 160 181.  Thodikana 56
138. Pandeshwar 12356 182. Udane 56
139. Panenangalore 440 183, Udupi 9008
140. Paniyoor 88 184. Ujire 344
141.  Panja 144 185.  Uli 88
142. Perdoor 184 186. Ullal 2560
143. Perinje 96 187. Uppinangady 5500
144, Perlampady 88 188. Uppunda 160
145.  Perne 88 189.  Uruvalu 88
146. Peruvai 152 190. Urva 5000
147.  Pilar 192 191.  Vamanijur 256
148. Polali 192 192, Venoor 96
149.  Puncha 96 193, Vittal 928
150. Punjalkatta 256 194 Vogga 96
151.  Puthila 88 195.  Volthadka 88
152. Pum'u 3300 196. Vomadapadav 96
153. Renjala 56 197. Yedamangala 88
154. Sacharipet 184 198. Yedthady 88
155. Sajjipanadu 96
156. Saligrama 808 Name of the District : Davangere
157. Sampaje 160 1. Alur 56
158. Santhekatte 88 2. Anagodu 88
159. Santiyar 152 3. Anaji 56
160. Savanur 88 4. Asagodu 56
161. Shamboor 56 5. Attigere 88
162. Shankarnarayana 120 6. Avaragolla 56
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7. B.G. Kere 96 51. Hosadurga 400
8.  Ballalasamudra 32 52.  Hosadurga Road 88
9. Bannikodu 25 53. Igoor 56

10. Belaghatta 56 54. J.G. Halli 56
11. Belagur 96 55. Jagalur 192
12. Belludi 56 56. Jankal 32
13. Benakanahalli 56 57. Kamandalagundi 32
14. Bhanuvalli 88 58. K.N. Halli 88
15. Bharamasagara 176 59. Kanagavalli 32
16. Bhimasamudra 168 60. Kandagal 56
17. Bidarekere 56 61. Kittadal 88
18. Bilichodu 88 62. Kodaganur 56
19. Budihal 88 63. Kogundi 56
20. C.S. Halli 32 64. Kondaijji 56
21 Challakere 1528 65. Kurki 56
22. Chikkabennu 56 66. Lamisagara 56
23. Chikkajajur 96 67. Likikere 56
24. Chitradurga 3000 68. Madadakere 32
25. Chitrahalli 56 69. Madhure 56
26 D.S Hali 56 70. Malebennur 264
27. Davangere 4600 71. Malladihalli 96
28. Davangere 728 72. -do- 56
29. Davangere 1112 73. -do- 56
30. Davangere 6000 74 Mathi 56
31. Devikere 56 75. Mathodu 56
32. Dharmapura 32 76. Mayakonda 56
33. Eswaragere 32 77. Metikurke 56
34. Chataparthi 56 78. Malkalmure 176
35. Godabanahal 56 79. Muddapura 56
36. Gopanahalli 56 80. Mustur 56
37. Gowrasamudra 56 81. N.G. Halli 56
38. Gulladahalli 25 82. Naraganahalli 25
39. H.D. Pura 56 83. Nayakanahatti 96
40. Hadadi 88 84. Neralagunte 56
41. Halebathi 88 85. Oblapura 56
42, Harihara 1512 86. Parasurampura 96
43. Harihara . 1064 87. Ramagiri 56
44. Hebbal 88 88. Ramajogihalli 56
45, Hirehelli 56 89. Rampura 88
46. Hireyemmiganur 32 90. Rangavanahalli 56
47. Hiriyur 176 91. Rangenahalli 32
48. Hiiyur 768 92. Renukapura 56
49. Holakkere 184 93. Sanehalli 32
50. Holalkere 152 94, Sarathl S6
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95. Sirigere 88 29. Chikkamannur 96
96. Sokke 56 30. Chikkanargund 56
97. Sriramapura 176 31. Chikkaunshi 56
98. T.B. Circle 88 32. Chikkarur 56
99. T.N. Kote 56 33. Dambal 56

100. Tallak 56 34, Devagiri 56
101. Talya 32 35. Dharwad 7000
102. Tuppadabhalli 88 36. Dharwar 1600
103. Turuvannur 88 37. Dhumad 88
104 Turvanur 56 38. Dhummavad 25
105. V.V. Pura 32 39. Dhundashi 56
106. Yaladakere 25 40. Doni 56
107.  Yalanadu 32 41.  Gadag 4096
108.  VYaraballi 32 42.  Gajendragad 472
Name of the District : Dharwar 43. Galgihulikoppa 88
] 44. Garag 88

1. Abbigere 88 45.  Gudgeri 88

2. Adaragunchi 96 46 Guttal 88

3. Adur >6 47.  Haldi 56

4. Agadi 56 48.  Halgeri 88

© Akkialur 96 49, Hallihal 56

6 Alagwadi 56 50. Hammigi 56

7 Alnavar 240 51 Hangal 424

8  Amargol 976 52.  Hanumanhatti 88

9. Amminbhavi 88 53. Harangiri 56
10. Annigeri 192 54. Harti 56
1. Aralikatti 88 55.  Haunsabhavi 88
12. Aravatgi 88 56. Havanur 56
13. Arekurhatti 96 57. Haveri 1528
14.  Asundi 56 58. HBE 10B 1960
15.  Asuti 56 59.  HB Gokul RD 1920
16. Balaganur 56 60. HB MAX | 3600
17. Bankapur 160 61. HB-CB 4000
18. Beladahadi 56 62. HB-JC Nagar 7896
19. Belavanki 56 63. Hebbal 56
20. Belavigi 56 64. Hebbal (S) 56
21. Belgalpet 56 65. Hebballi 56
22. Bellalatty 88 66. Hebsur 88
23. Bellati 144 67. Hirebidrl 56
24. Belur 184 68. Hiregunjal 56
25. Bommanabhali 88 69. Hirehal 56
26. Byadagi 768 70. Hirekerur 336
27. Byahatti 56 71. Hirevaddatti 56
28. Chikkahandigo! 9 72. Holealur 192
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73. Hombal 56 117. Nigadi 56
74. Honnatti 56 118. Pettalur 56
75. Hosaritti 88 119. Ranebennur 2500
76. Hubli 6320 120. Rattihalli 152
77. Hubli 4088 121. Ron 290
78. Hulakotti 152 122. Sangur 88
79. Hulgur 56 123, Saunshi 88
80. Hullur 56 124. Savanur 384
81. Ibrahimpur 56 125. Selwadi 56
82 Ingalgi 56 126. Shiggaon 160
83. itagi 56 127. Shigli 88
84.  Jallapur 56 128.  Shirhatti 224
85 Joisarharalahalli 56 129, Shirol 184
86. Kalaghatgi 328 130. Shirol 35
87. Kalkeri 56 131, Shiruguppi 88
88. Kamadholi 88 132, Sudi 96
89. Karajagi 56 133, Tadas 88
90. Karur-Chalageri 56 134, Tarihal 272
a1 Kod 56 135.  Tevarmellihalli 56
w2 Konnur 25 136. Tilawalli 88
93. Kundgol 240 137. Tirlapur 56
94.  Kuppelur 56 138.  Tumminkatti 56
95 Kurlageri 56 139.  Uppinbetageri 96
96. Kurthkoti 56 140. Vidyanagar 2952

97 Kurubagonda 56

98, Lakkundi 56 Name of the District : Gulvarga

99. Lazmeshwar 336 ! Adityanagar 88
100. Maidur 56 2 Adki >
101 Makanur 56 3. Afzalpur 336
102 Masur 176 4 Ainoli 56
103, Medleri 56 5. Alahall >
104.  Mishrikoti 184 6. Aland 368
105, Morab 56 7. Aland 88
106. Mudigere 56 8. Ambalga 56
107. Mugad 56 S. Angola >
108. Mulgund 96 10. Atnoor 88
109.  Mundargi 192 1. Aurad (B) 56
110.  Nagergal (H) 56 12, B. Gudi 152
111, Nalavadi 88 13.  Badadal >
112, Naregal (G) 240 4. Bagodi >6
113. Nargund 384 15. Bafichakra 56
114, Navalgund 304 16. Baluragi 88
115, Nagalur 88 17. Bandarawad 56
116, Nidgundi 56 18. Bhimahalli 56
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19 Bhusnoor —""—-_5’; 63 Kembhav! 56
2OA Chmnal 56 64 Khajuri 56
21.. Chandankera 56 65  Khanadal 56
22. Chimmanchod 56 66 K‘hanapur 56
. ; 184 67. Kirang! 56
23. Chincholi
. 152 68 Kodekal 56
24. Chitapur
25. Chitapur 176 68 Kodlé 88
26. Chowdapur 88 70 Kodli 56
27. Dandoti 56 71 Kollur 56
28. Devapur 56 72 Kenchur 56
29. Dornalli 56 73. Konkal 88
30. Farthabad 56 74. Knishnapur 56
31. Gadikeshwar 56 75. Kukunda 56
32. Ganwar _ 56 76. Kurkunta 88
33. Ghanagapur RS 56 77. M. Hipparga 56
34. Ghanagapur. T 152 78. Maddarki 56
35. Gobbur B 56 79. Madiyal 56
36. Gogi 88 80. Mahagaon 88
37. Gulbarga 13000 81 Malgatti 88
38. Gunjanoor 56 82. Malkhed 88
:s s::::::ka‘ 184 83. Mandewal 88
41, Harwal 56 84. Mannur 56
56 85.  Margutti
42.  Hattigudur gutti 56
56 86. Martur
43. Hattikuni 56 87 Mashal 56
44, Havanur 56 88‘ Miri a 88
45-. Hayyal 88 gg. irlyan 56
48. Hebbal 56 90- Mudbool 56
47. Hipparga (B) 88 . : Mudhnoor 56
48.  Hiranandur 56 1. Mudhol 56
49.  Hiroli 56 92. Mugalanagaon 56
50.  Honagunta 56 93.  Nagnoor 56
51. Hunsagi 184 94.  Nalwar 88I
52. ljori 88 95. Narayanpur 56
‘53’. Jaysultanpur 56 96. Naribole 56
54.  Jewargi 352 97.  Narona 56
§6.  Jewargi (B) o 98.  Nelogi 56
586. Kadaganchi 56 | 99. Nidgunda 56
57. Kakkera 25 100. Nimbal 56
8. Kalagi o8 101, Nimvarga 56
59. Kallahangarga c6 102. Petsiroor 56
60. Kallur-D 56 103. R. Kollur 56
61. Kamlapur 88 104. Ramsamudra 56
62.  Karajgi o 105.  Ranjola 56
..... 106. Ratkal 56
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Revoor B 56 11. Basavapatna 88
Rudrawadi 88 12. Belgumba 56
S. Sardagi 56 13. Belur 680
Sagar 56 14. Bikkodu 88
Saidapur 184 15. Burapura 56
Sarsamba 88 16. Chagachagere 176
Savalgi 56 17.  Changadabhalli 56
Sedam 424 18. Channarayapatna 1112
Sedam 88 19 Cheekanahalli 144
Shahabad 704 20. Chikammanahalli 56
Shahabad 184 21 Devaladakere 88
Shahapur 384 22 Digle 144
Shahput 184 23. Doddemagge 88
Shirwal 88 24 Doddametikurke 264
Shorapur 384 25.  Dodda 88
Shorapur 88 26. Dummenahalli 56
Sonth 56 27 Dondsi 88
Sulepeth 56 28. Gendahalli 88
Tadakal 56 29 Godi 88
Tajsultanapur 56 30. Gorur 160
Tengli 56 31 Hagare 88
Udchan 56 32. Halebeedu 88
V.K. Salgar 56 33. Halekote 56
Wadagera 56 34. Hallimysore 88
Wadi 424 35. Hanbal 176
Wadi 88 36. Harnahalli 56
Wanadurga 88 37. Hassan 7000
Yadagiri 1000 38, Hebbalu 56
Yadrami 88 39. Heggade 56
Yalgi 56 40. Heragu . 56
Yelhiri 88 41. Hethur 88
Yergol 56 42. Hfrfsave 272
43. Hiriyur 56
of the District : Hassan 44 b ~lenaraslpura 680
Adagur 56 45. Holur 56
Alur 240 46. Hullekere 56
Arehalli 184 47.  Javagal 264
Arkalgud 184 48. Jyetinagar 56
Arsikere 1512 49. K. Abbur 56
Attihalli 56 50. K.H. Kote 88
Bageshpura 56 51. Kadamane 56
Bagur 56 52.  Kafgundi 56
Ballupet 184 53. Kalkere 56
264 54. Kamasamudra 25
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1 2 3 1 2 3
55. Kanakatte 56 16. Garwale 25
56. Keralapura 88 17. Gonikoppal 688
57. Kesagodu 88 18. Gowdabhalli 88
58. Kolgunda 56 19. Hakattur 152
59. Konanur 176 20. Hattihole 56
60 Kowshika 56 21. Hebbale 56
61 M.C.F. 152 22. Hoskote 7th 88
62. Maddarahalli 56 23. Hudikeri 96
63 Mallipatna 56 24. Kadanga 160
64. Mattanaville 56 25. Kajoor 88
65. Mosalehosahalli 88 26. Kakkave 96
66. Nerlige 96 27. Kalathmadu 80
67. Norway 56 28. Kambibane 88
68.  Nuggehalli 184 29.  Kanoor 184
69 Palya 96 30. Karike 88
70 Ramnathpur 88 31. Kirgoor 88
71 Rayarakoppa 144 32. Kodlipet 152
72 Sakleshpu: 1200 33. Koinadu 88
3 Salagame 184 34. Kokatpurambu 88
a4 Shantigrama 160 35. Konankatte 88
75 Shukravarasanthe 56 36.  Kotthodu Bygodu 88
76. Sravanarelago! 352 37. Kunda 80
77 Tholalu 56 38. Kushalnagar 1000
78. Udayapura 25 39. Kutta 240
79, Udevara 56 40. Madapura 152
80. Undiganalu 25 41 Madenad 88
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